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CENTRAL AINISTRATIVE TRIBWAL 
BANGALORE BENCH, 

Second Floor, 
Comiercja1 Complex, 

Indiranagar, 
Bangalore-38. 

Dated:17JAtfl994 
ORIGINAL  _I_• 

APPLICANTS:-Sri.CeR.Rangadharnaiah and Others 

v/s 

RESPQDENTS:- The Chairman,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore_9. 
Sri.R.Bhaskaran,Advocate,No.40/2083,Ejamku1 Road, 
Kaloor, Koch 1-682017. 

Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road, 
Karikkamuri, Kochl-682011. 

Sri.Vijaynarayan,3-C ELD0iiD0,I12,Nungambakkam High Road, 
Madras-600 04. 

Chaircnan,Railway Board,Rail Bhdvan,New Delhi. 

The Secreta:y,Ministry of Railway,Rail Bhavan,New Delhi. 
The general Lanager,SoutherrI hailwayspPark Town,Madras-3. 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 

The Divisional Railway Manager, Southern Railways ,Mysore. 
The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 
The Divisional Personnel Officer,Southern Railwys, 
Madural JJivisjon,Maduraj. 
The Divisional Superintendent ,Southern Railways, 
Divisional Office,Palghat,Kerala. 
The Divisional Railway Manager,Southern Railway, Bangalore. 
Sri.K.R.D.Karanth,Advocate,3-2,Mangalanagar,Sankey Road Cross, 
Bangalore- 
Sri.A.N.Venugopala Gbwda,Advocate,No.8/2,Upstairs, 
R.V.Road,Opp;Bangalore Hospital,Bangalore-4. 
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SUbJECT:— Forwarding of copi s of the Orders passed by 
the Centrai Adinini. trative Tribunal,Esangalore. 

-x-x x-x- 

Please find enclos d herewith a copy of the ORDEH 

passed by this Tribunal in t e above mentioned applications 

on 16th Day of Decenber,199, for further necessary action. 

LL 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALURE BENCH 

O.A.NOS. 395 to403f91,57/90 416fg0,320/92  
8I92. 	 to 80/ 

THURSDAY, THIS THE 16TH DAY 01 DECEMBER, 1993 

SHRI JUSTICE V.S.MAL.IMATH 

SHRI JUSTICE P.K.SHYAMSUNDAR 

SHRI V. RAMAKRISHN#N 

Sri C.RRngedhameiah, 
5/0 Sri Rangaish, 
aged about 68 years, 
Retired Guard—A Special, 
Chikkabidre, 
Chikkanareyekanahalli Taluk. 

Sri K.V.Sreekantiah, 
5/0 Sri K.V.Subramanyaiah, 
aged about 69'years, 
Retired Guard—A Special, 
Ch-70,6th Main,Sareswathipuiarn, 
Mysorb 9, 

Sri 11.N.Narayene Setty, 
5/0 Sri KMuniswamaiah, 
Retired Guard—A Special, 
2003/2,Rajkemal Street, 
flysore - 1 

Sri B,J.Nagaraiaiah, 
S/U Sri Jayepala Nayanar, 
Retired Guard—A Special, 
158, Shankaranagar, 
J.B.Kaval, B2ngalore-560 022 

Sri K.Seshadri, 5/0 Sri Krishna, 
Bhatta, aged about 69 years, 
Retired £uard—A Special, 
92, Lakshmipuram, Arsikere. 

.... CHPIRMAN(J) 

.... VICE CHPIRMAN(J) 

... IIEMBER(M) 

	

6. 	Sri M.Channabasavaiah, 
-Si 11adapa,2ged about 69 years, 

cRetied.Guard— Special, 
''ç.9&4 9th Main Road, 6th Cross, 

I • 	 . g,g 	- 21 

	

- 7. 	K.V'.\Srinivasachar, 
/0Sr-i .VenkataemachCr, 
qqdebdut 69 years, 

..:.Retired. Guard—i Special, 
Parallel Road, 

ehoar Extension, 
StrinIqa own - 577 201 ..... Applicants 

Contd,/— 
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1, Sri Shivaswamy, S/a SrjT. 
u.rgechalam. Pillel, ageJ 
about 69 years, Retired 
Drjver—Ai Special, 44,. ii 

Mees Block, Ni 
Bamboo Bezar, Mysore-21

, 
 

, Sri.J.N.Pharoah, S/a Sr tJJ.P. 
Pharoah, Retired Driver 
Special, 2355, I Main, XI 
Cross, K.G.Kopnel, Cham8r - o. 
—pLII'arn, Mysore, 

pplicents I to 9 in 
O.f,No395 to 403/91 10. Sri R.J.Mahedevan, 

/o R.Jeyararn, 
aged eout 67 years, 
Guard 'b SpecL1 (Retited) 
residing at No.157, IVth Cross, 
Nagappa Block, Siapuarn, 
Bangalore - 560 021 

I 	 - 

11, Sri R,Shjvejeh 
Retired guard 	Specil, 
and -residing at No.1153 
'Sri Ranga', II Main Rod, 
S.NCo1ony, Yes1iwanthpu, 
Bangelore - 560 022, 

Sri Pepanna, 
s/o Nethevedu, 
aged about 63 years, 
Driver Passenger 11R448, 
Southern fteiluey, 
Bangeipre City(Retjred) 
No.5/191  Backside of 
Muniawara Temple, 
Bhuvaneswainagar, i9agadj Road, 
Bengalore - 23. 

Sri Ghouse Mohi4qen  
&/o Pzeen Mohideen, 
aged about 63 years, 
Driver Passenger MR 236, 

ruthern Railuey,Bengalore City, 
Retired) C/o Noor [loharnad, 

.73/D, Railway Quarter4, 
'?eswanthaptjr, Bangal.ore . 22. 

14. Sri D.John Peter, 
S/o Doreiswamy, 
aged about 58 years, 
Driver Goods MR 612, 
Southern Railway, 
Yeswanthapur (Retired) 
No.62, III Cross, I S€ag, 

4VGklipuram, Bangaloie - 21. 

 

pplicant IIJ in O.A. 
No.57/90 

Applicant 11 in 0.A, 
No.416/90 

,APPL ICM1TS 
1. 

. .Cont./— 
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Sri tianickarn, 
S,o Laksrnenappa,. 
aged about 60 years, 
Driver Passenger MR 414, 
Southern Railway, F4rsikere, 
(Retired), 'No.286/h, 1th Crass, 
Banqalore - 50 121, 

Narayene, 
S'o Nyathavadu, 
aged aiout 72 years, 
Shunter MR 2761  

Bangalore City, &3utihe.n Railway, 
(Re.tired) No.53 C/a Nawaz StOTC F  
ltth Cross'Ilagadi. Road, 
Bangalore - 23, 

Sri M.S.Susainathan, 
S/a 11arisiThmy, 
aged abut 62 years. 
Drjve Passenei' MR 47E 
outhern Riluey, Yelehenke, 

(Retired)C/o P..Joseph, 
45/Fl Old Railway Quarteré, 
Yeswanthaur, Bangalore 	22 

It.,, 4r1 Sidthih, S/0 Siddeieh Gowe, 
aged 62 yars, l)iecel Fssistor 
MR 523, Southern Railway 
Banoaior3 Dity (Retired 
No.58, I Cross, 3rd Main Road, 
Ramachandrapuram, Bangalore - 21 

19. Sri Kedirvelu C.R. 
5/0 C.S.Remalingam,: 
aged about 58 years, 
Goods Driver MR fi24. 
Southern Railway, Harihar, 
(Retired), No.32/2, I Main Roai, 
I Cross, Oklipuram, 
Bangalore - 21. 	 - 

21. Sri Gulam Dastegir, 
S/o Md.Ghouse, 
aged abut 69 -years, 
Shunter IR 597, Southern Railway, 
Yesuanthapur (Retire) No.32  
Star Building, Derga Mohalla, 
Doorvaninarg lJLkci 1edras Road, 

- 5fl. 
,' -: 	r - 	I 	 - 

22': Srf 
d.Ha'nee 

Siunter MR 5 
' BnalorcLOa 

No.'iI,ith?C' 
"- Shtiinar, 

\) '1angloP —: 
' * 	.-•----.: 

eed, 
aged 67 years, 
Southern Railway, 

cnmen€(Retire) 
D SS

JP 
L-8, 

Indiranegar, 
1.- . .,PPPLICFNTS. 

. ,Cont. I- 



22. SrL O.Johri, 
S/o NDàv1d Pilet, 
aged about 66 yeerS 
asiatent Guard/1 	tJp 

Southern Railuey, Bangalore 
(Retired), C/a Carpenter Suipremefly, 
2th CrosB p Magell Roads 
Bengalore 23; 	 - 

Srtihak Fekrudd2en 
S/a rohmeâ Khasirn 8ki, 
a)ed about 63 CarS, 
Railway GurI 	E22, 
Southern Ra1lwy, Artikeret  
(Retired); t1anipet, 
rikere 	573 iO, 
Hasan Ojstr1ct 

StIL K.1GKtishnernurth1., 
S/o KCUndepèp 
aged ebout 61i yeae 
Guard kP 51 LE 994., 
Southarh. Railway, Ar isikere f 
(Ret1reJ),ob84 Yrabpa Back 
Lxm.ipur, frsikers 	573 103, 

25, 	St I 	nt ho ny, 
/o t'ieIappap aged about 63 

yeats Pnsat Guard E€ 13171, L 
Southerfl R1wy Saiqio 	pity, 
(RetIred), No•29., E3, 5th 1e1fl, 
Kengerl Sol1Ito Town, 
Bangalore - V.­ 

24v SrI N.V',Fnanda R eo v  
5/0 N,Venkoe Rao, 
aged eboutS9 y9ars 
FIremen - MR 549 
Southern Railway, 9himoge Tun, 
0etred)No.12i, IT t'ose, 
Behind •S,P.O?f1ce, Ashoknagr, 
Shi,noge Toun. 

27. Sri M1en: 
~r4/o Motai, -aged abut 

2 yre., Shunter MR72, 
Southrn Railway, 
Byappanehalui{Ret'ed), 
Rarnnsuamyalya, MS.Ngar, 
Kammafl&,aiIi MaIn Rad, 
Bangalore -. 33, 

21, SrI 4!&men, 5/0 Nurugesh, 
aged 	out 63 ye.ar8 
Drivr, Goods MR 410, 
5outhe•rn Railway, 
Yesar1thepUr (Rettre), 
No,22 I Cross, Bhsyamnga ; 
SrireMpuram Bengalare - 21 ,.1 0PLICRNTS 

.tontdj— 



2, Sr' Reiah, 
S/o Venkataramenappt 
aged about 63 years, 
Driver Passenger MR 721, 
southern Reilusy, Shimoga Toun, 
Rotire, No.209/41, Reckarnma 
Building, Main Road, 
Yesuanthapur, Bangelore-22, 

Sri Syeq T4bbas, 
S/a SyrI Dastair, 
aged about 69 years, 
Southerh Railuey, •BonglOe City, 
(Retirel), No.41, I Dross, 
It !lairi, atharayanapura 
(Near &t.rramya Maaajid), 
Bange1oe — 264,  

Sri Abdul Rahim, 
5/0 f'ld.Bakshi, 
aged about 62 years, 
5huter MR 349, S3utherr Railiay, 
Bangelore City (Retired), 
No.22/1, 114 Cross, 
F{oshalli Mslri Road, 
Patharayanpura 
Bahyalore — 26. 

Sri K.M.i'aVooni, 
S./o K.V.Mtheu, 
.ageJ about 66 veers, 
Driver Goodo M 701, 
Southerr Railwey, Yesuanthapur, 
(Retired), No.517, 7th Crose, 
K.N.Extension, Yesuanthepur, 
Bangalore — 22. 

Sri 3.Gergadharaiah, 
5/0 8.Siddeia, 
aged about 61Z yers 
Guarl u..Spl, ENT 428, 
Southern Railitey, rsik8re, 
('Ret1re), Nc.Vasanthe Nileys, 
hear Spd8 	alkies, Behir 
rump fIou8o, Arsikare. 

34•  Sri S.Ramsamy, 
5/0 T.Govitaraju, 
aged ebout E4 years, 

uerd t!T'li'7, 
Banualore (ity, 

NL.264/tiUTh1y Qtrs 
Reilua/, B3nqalora-23. 

Z35. 	V,i,R.Kuhr no  Sfo 

\ 	 9 veers, Neil Cuard 
) 's.. 	EE17 	.' 6,SRai1uay, eagalore 1ty, 

\o 	ieti&,,"No.U4, 6th 1iairi, 
\ 	'_IxcjjShenkarnagar, Yeauenthaur P.O. 

- 22. . ..RPPLTCANT 
!ont. I- 



St 

6. SriM,N8gerj, 	 L 
s/o Muhieworny NaidU, 
aged a'Qut 60 years, 
Driver Coods MR 436, 
Southern Railway, Bangalor City, 
(Retired), No.61, Kothanriaremapuram, 
Valyalikavél, 12—p Croec, 
Bangalore - 3. 

370 Sri G,Gopel, 
S/O Gangan, 
ged eLout qI yee, 

Driver CooéMR 599, 
Southern Railway. YewJ6nthepur 
(Retired), C/a,Chak!:evorthy, 
No,42, Railway Qtra. 
BalyappanaFialli, 
Bengalore - 38. 

31. Sri Khudus, 
S/p Hus&in Sal 
aged about fr, ycers, 	H Driver ess2nga MR 112 3P 

Southern Railway, BanqaLtore City, 
(Ret1re), Nc,4E9, IC•th Cro, 
Mathkere Main Roaá, 
Yeswanth8pur, irgalre-22,1 

39 0 .. Sri: Mayenna, 
S/o iiayanna 0owde, 
aged aut 71 years, 
Shunter MR 254, 
Southern Railway, Bangelore City, 
(Retired), No.40, 7th Cross1, 
Gayathrinègar, S:irernpurarn,' 
Bangalore-.21. 

Sri Gurusiddaiah, S. 
S/o Siddapa, 
aged, about .68 vë&i, 
Driver Passenger MR- 3939  
Southern Railway, Shimoga T wn, 
(Retirei),ttr. Cuddekavai 
Hosur Javegal cost, Arsikur3  
Telk, Hassan District. 

Sr5. Moharned Fii'ssain, 
S/o Mohanied Rudensab, 
aged about GE years, 
Shunter MR 511  
Southern' RaLway, Harihar, 
(Retirel), reravethi Pact, 
Hariher Taluk, Hriaar. 

42, Sri T.Duggan, 
S/c .E.Dugg1, 

aged about 65 
Driver Passenger MR 
'Southern Railway, Bengaloro City 

. ,,Contd,/— 
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r.esiding at :Munikaleppe Garden, 
R.arnaswemy .Palayam, - 
Khe.mmanahalli Main Ráad, 
2nd Cross, Bengeloro-33, 

43. Sri John Ross, 5/0 Noeh, 
aged about 62 yRrs, 
Driver Passenger MR 359, 
Southern Railway, Bangalora City, 
(Retired), No.860, HT'IT ie'i'i.t, 
..behjnd Chcwdeswerj Tónip.le, 
Mathikere, Senqlore-54, 

44 	Sri E.HUBSSy, S/c Lilli.3 HiUssey, 
aged about '64 yeErs, 
Driver Passenger, MR 193, 
Southern Railway, Bengeloro Pity, 
(Retired), No.5,. 7.th Cross, 
Suledarpalys, .Yeswant!-Lepur, 
Bergalore22. 

45. Sri B.Jayaram SinLJh, 
5/0 Narayan inh, 
aged about 63 years, 
DrjverPassenjer1R 611, 
Southern. Railuay, Shimoge Town, 
(Retirad)1 Jo.1831, III Cross, 
Rathap Sinh•L.ane,' Mprtdi Mahalla1  

.. 	l'lyscre.— 570 .021. 

4, Sri zruthiP.Hc, 
5/0 Neelakenta Rea, 
aged about 64 years, 

'• 	. Driver Passenger f1 422, 
Southern Railway, Bangalore City, 
(Retireâ:)., No,23, I Main Road, 
Gundu Nuneeswera:TempleStreet, 
Metadhahlli, Bangelore-32. - 

47. Sri MohamodBasha, 
5/0 Abdulla Sal, 
aged about 67 years, 
Shunter. MR 4231,  Southern Railway, 
Fiarihar, (Retired), No.351, 
II Cross, Gandhinagar, 
Harihar. 

41. Sri.Kistsn, S/o Govindan, 
eood about 59 yoars, 
Shuntcr11R 
.SoUheRilwy, 6engalore City, 

- (Retirad) No/2, Sur3derarn Reddy 
Building -Bcks1do or PInohara Mills, 
Ilagadi Rca' Bengalore - 23, 

49', Sr1 MMitppa, S/a Muthàppa, 
;.•"- 

 
aged dhoUt;72 yoers, 

l?rivor Goods, Southern Railway, 
Yostàenthopur, (Retirec.) FPPLICNTS 

*Co ntd./- 



.a I 
C/a Creterine M, 
GPanajyothiHigh School, 
No.61/I, IV—N. Block, 
Rajajinaga1, 
Bangalore - 10. 

'Q. Sri .Rangaiah, 
S/o Rengasuamy, 
aged about 68 years, 
Driver Passenger fIR 160, 
Southern Reilwy, Banqet.nrt 	Lty;  
(Retjrcd) !o,.27, Chic B_er 
Road Cross, 
Bangelore-51. 

51. Sri Ethirajan, S/a R.inci, 
aged about65 years, 
Southern Railway, Nysoro 
(Retire1), Driver PCSCflQ0tfL  

MR 378, No.1389, III Cross, 
Kaki Rcad, flandI oh.la, 
Mysore-21. 

Sri .Xaier, Sb 	.ntbory, 
aged about 62 yoar, 
Driver kessenger f"R 63, 
Southern Railway, rsikere, 
(Retired),Nc52/2/, ohind 
St.Marrys Church, rsikere--103. 

Sri Linçja, 5/0 Karbaseppa, 
aged about 67 years, 
Shunter fIR 253, 
Southern Railway, Hariha', 
(Retired),C/o Kurvethi 
mrvethi Post, Harihar. 

Sri Revanap.pa, 
S/o Siddepe, aged about E3 years, 
Vireman First ML 1129, 
Southern Railway, riaLiha', 
(Retired, C/o Revana!pa, 
Challageri, Mallikaruia Extension, 
Amravathi Post, Hariha:. 

Sri A.Ethioraj, 
S/o Abbaiah Sunder Rat, 
aged about 73 years, 
Driver flail MR 5, 
Southern Ra11i 	Eianoalore City, 
(Retired), C,0 t..Sridnr, 
No.343, Reliway 1tr. (Ms) 
Berigalore - 23 

Smt.Kaurai.8 Rai Plroji Rac Kul, 
U,o lete Piroio.ricn, 

qed about +Siyea's, 
flriPsenger 1R 4:53, 
Southern Railwayrsikeri, 

pj. No.223, Cid Rnis o8d, rslk13re. 	 •,.PPLICNTS 
Contd./— 



57. Smt.Rhimabi, 
tu C.Fazalur Rahaman, 

aged about 45 yoars, 
Shjjnter MR 592, 
Southern Railway, Yeswentheur, 
No.11, 4th Cross, Behind Yeramme 
Kalyari Mantap, Mohankumr Nagar, 
Yeswanthapur, Bcngelore-22. 

53•  Smt,Sharadamma, 
ti/o late S.Gaeshen,. 
aged about 52 /eIrS, !:ttr iR5, 
Southern Railway, YGswnt18Ur 
No.5, I Cross, Mohaikurnrncuar, 
Yesuanthapur, Rangalore-22, 

59. Smt.Su?ia Khatun, 
/o late Anwar, 

aged about 53 years, 
Diesel fsst. f1F 
Southern Railway, Beelor C5ty, 
C/o M.rumai, No.07/ 	KN 
5th Cross, Yesuarthaur 
Bangelo.'e-22. 

6fl. Si'nt,Kenakarnina:  
Wf0 late .Subremany, 
aged about 4 years, 
DjeThsst. MR 521 
Southern Railway..' angalore City, 
No.134/t,'I ?iojr, ¶11 Rly.Cc1cny, 
Bangalore-23. 

61. Sri Shanthakumar, 
S/o late Pnendaraju., 
aged about 25 years, 
Driver Passenger, MR 35, 
Southern Railway; Frsikere, 
rnbedker nagar, Holenarsipur, 

Hasan Djst, 

620 Snt.Devamma, 
t/o late B.M.Venkatesh, 
aged about 47 year-s, 
Ciesel Asst. MR.1266, 
Southern Railway, Bangalor& !ity, 
No.91/81  Railway Utra., 
Near Running Room, 
Banqalore-23. 

6iV ntb.GaJlakshi, 
.Sr ir eflyappa., 

N
. 	aged ab6uE53 years, 

- 	Driver 'goods, MR 474, 
SoUtherr Rilway, No.137  

2 	Qth Cross, 6th Block, 
TO 	R'aj5rieg8, analore - 10. 

-J .  
S.- 	 - 

,, P-PLICANTS. 

. .Contd./- 
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64 Smt.Helen 	 1 
W/o late ,f.TristiLm, 
aged about 50 yesrs 
Site No.17, Petel Hnumaih s Flet, 
Jalahlli Post, Ban 1orl 

65. 	Sri D.Ramemurthy 	 Applicants in Sl.No.12 
S/n Jnr4swmv. 	 to 66 in G,.No.320/92 
aged about 60 year4 
Driver Goods MR- 735 
Yeswanthaur, No.37, , ti Fi 
III MaIn fond. Goku 
1attikeroLeyout& 	e t. 
Bangalore-54. 	p 

Sri Abdul Rahirn Khak, 
aged about 60 yeers, 
Driver Goods MR. 5141, 
No043, Kevika Layo 
Mysore Road.. Bnce]4bre-26. 

MM 

67. SrI. 	thu Ro S 
'5/0 late S.N.rikartaiab, 
aged about £3 years, 
Driver Goode !1R ?3,' 
5Rai1w&y., Bengaicr 
(Retired), No1362, 5th II 
lind Stage, E-Biro1i,.. 
Rajejineger, 6angaore-560 

61. Sri  .F.Henderson, 
/o late F..Hendeison, 
aged about 60 year, 

	

Driver Goods MR 	5,R811 
Bengalore (Ret1red),, No.31., 
Pampanagai, Yeswanihapur, 
Barigelore-22, 

69. Sri Bheemaiah, 
S/o Chennaiah, 
aged about. 611 year4:, 
Driver Passenger FIR: jj, 
S.Railway1 Mysore Oivision, 
(Retired), A..Colq.ny, flea :  
New Railway 
Shimoga Town. 

71. Sri Shiva, S/o Venataswr 
egedabout 64 year, 
Shunter MR 307, &.railway, 
Mysore Division, (Petifed 
No.172, A.PCo]ony,1  near 
New Railway C0loi'i;, 

Shimoga Toi'n - 57•7H2011  

71. Sri Ilohamad 1bbas, 
S/o Khalender Khas*n, 
aged about 62 yoar.j 
Driver Mail, MR 426 

n.Roac, 

Way, 

.•. APPLIfTS 
,Contd./- 



S.Reilway, Prsikere Division, 
(Retired), Gopal- Sigh Qucrters 
B.H.Road, - krsikere. 

72. Sri E.Natarajên, 
S/o Ekembarern-K, 
aged about 62 years, 
Driver fl8il MR 429, 

- S.Railway, 1rsikre !iv161ur, 
(Retired), No.291, Kurnerr-
Nilayam Aa5san Roads  
rsikere - 573. 103. 

73. Sri Suamany, 
S/o tithandi, aged about 59 years 
Driver Passenger, $.Liway, 
rsikere D-ivision(Rsttred), 

C/o Tththcny, 5/A, Railway Querterst  
Frsikere. 

74., Sri R,Purushothom, 
S/o B.Rarrachandra Ncidu, 
aged .alout 63 years, 
Driver Pzissengar MR 715 
S.RiltJay, 1oicre Djjiii, 
(Retired), C/o R.Shaskar, 
No.121/B, HUC0 Colony, 
Bhaciravcth5, - 577 3"lli f  

75. Sri EEeter, 
/o V.F4nthony, 	- 

ago. about 64 years, 
-Driter-fleil, MR.139)  
S.Rilway, rsikere Division, 
(Retired), I Cross, Hessan Road, 
Ur Line, Arsikere..- 

76, Sri Kanakarej, 
S/o V.nthony, -  Major, 
Driver Pesèenger MR 1061  
S.Railway, A'sikei- E21vison, 
.(Retired)C/o fl.F'nthony, 
Crane Driver, .No.41  Railway Quarters, 
Arsikere. 

77. Sri Bheemsen, 
5/o H.Mahadev, 
aged about 62 years, 
DrIver Passeriçjer 11.59, 

-iSR1.woy, rsikore DIvisiun, 
/ .',..{Re4red), Muthilarnrnc Tenirle Road, 

5th 	Road, Near W:at.pr Tank, 
Shantligar, Doddahe)iajr, 

7$. Sri.R.b.akshminareycna, 
..'S/o C.B.Rr1g-appa, 

\ 

	

	aged.'ebou't 65 years, MR 
'---J3Q.tiredDriver, tptf4i2 

/ 

,..APPLICFNTS.. 
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No.a,z,?ttimararnc.RTenPleStreDt, 
Cothnpet Ben 1cte-.53. 

79, Sri N.Channeppe, 
' 	S/cr Naresiniheish, 

aged about 66 years, 
Driver Goods MR 571., 
S.ai1wey, Arsikere Djisjor, 
(Retired), tdahalli VliIia, 
irfront of Railway Si4atiLrI, 
Sulekree Post, AvsiI<er 	l. 

•bi K.Suramaniyni, 
/o Kattemarl, 
aged shout 59 years, 
Shunter MR 8011  
S,Railway, rikera Diiici 
(Retired), III Cros 
Upperline, Hassan Rod 
*rsikere-573 103. 

Si Jani, S/o 	Khad, 
aged about 62 years, 
Driver Mail MR 102, 4,Rai'k, 
rsikere Division(Retired), 

Tholl.ur P.O.', Thiruthalli, 
rsikers, 	 - 

  Sri M.Velayudam, 
Sb Muthan, 
aged about 61 years, 
Shunter MR 507, S.Rdilwvrn 
rsikere Division (Retired),1  
No.2/2, Sriramapuran, III Crss, 
Hassan Road, Arsikerb, 

-.Sri G.,Indre Singh, 
Sfo  B.Gopal Singh, 
aged about 66 years, 	 I  
Driver Mail MR.101, $ 0Railwai, 
krsikere Division, 	 1 
No.194/A, Railway Quarters, 
Frsikere,. 

Sri N.Krishnaiah, S/ô A.Murtli1ja, 
aged about 66 years, 
Driver Passenger MR 408, 
Southern Railway, Prsikern D vision., 
(Retired), Cfo N,KMencjhr, 
No,49/F, Railway Quarters,: 
rsikere. 

85, Sri Kempa, S/o Mun1yppa, 
aged about 63 years, 
Shunter MR 243, S.RaIiluy, 
Birur Division, (Retired)' 
Bel1ary Camp, Necr Plague—Fm us Teriple, 
Birur. 	 •,PPLIcN-rs 

..Contd./— 
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6. Si Kenchi, S/oaradairh, 

aged about 64 years, 
Driver Passenger flfl 108 
SRei1uey, rsikere Division, 
(Retired), No.221, 9th Coss, 
Right Side Hassen Road, 
Frsikere. 

87, Sri P.Narayaneswatny, 
S/a Ponnuswamy, aged Ebu'.t 66 years 
Driver Passenger MR 439, 
S .flailuey, FIerih'r 
(Retired), Hssn 	L'un L1n 
frsikere. 

18. Sri C,waminathan, S/o hirpps, 
ñged about 58 years, 

..ShuntarflR 104, &RciJ.uay 
1rsikore  Division (Fa.ir) 

..Hassan Rod, Dour L1n, 
Arsikere, 

Sri Rarna, S/o Beilary Na3yEppa, 
aged about 66 yere, 
Driver Pessange', Ilk 148, 
5.R811w&y, Citckjjur iiisir, 
(Reted), Bellery Camp, 
Near Plaguo Pme TemplE, JtU!, 

Sri F62e). Ali Baig, 
S/o Mirzen Baig, 
aged about 66 years, 
Driver Passenger Ilk 382 0  
S:.Railwa.y, Shimoqa Division, 
(Retired), Tank Mohella, 
'6thCross, Shimoga Town - 577 201 

91.. Sri Bheerna Neik, 
S/c Hanump Naik, 
aged about 68 years, 
Driver Pass3iger IR 363, 
S.Railway, rsikere. Division, 
(fletired), C/o Ttd. P.Basavanna Cowda, 
Badavane Mieragere PeGe 
avanegere-3. 

V.Babu, Sb Venkatappa, 
92. 8ged about 51 years, 

Shunter MR 6301  S,Railw, 
rsikere Division,(Rcti), 

C/o Govindaswarny, Ex.r'inicipi 
Jresident, K.Ii.Rosd, K3du, 

.,thickamaga11ur District. 

/s/o Thangevelu, , 

aged about 67 years, 
ADriv.cr Passenger MR 252, 

S.r1ai1uey, Bengalore City, 
;..R'tire.d), N0.103/3, 1st Lross, 

IByappanahalli, Bangalore-3. PPLICANT54 
.. .Contd.f— 



Sri K,Surameny, - 

94• 	S/o Kurnereswamy, 
aged about 62 years, 
Shunter MR 779, 
S.Ri1way, Banqalore City, 
(Retired), No.23/51  12th Cros 
Megadi Road, BangelOte-234 

Sri J.Deniel, /c Joseph, 
g; aged about 62 years, 

:Shunter NR 577. 
Bangaicre City (Retired), 
No.5/I, tEt Street, 1fl€1 rrne& r  
Nagadi Road, Bangaloro-23. 

Sri P1du1 KliaJ.eel, 

96 	Sheik Rahni, 
aged about 68 ycals, 
Driver Passenger MR 2161  
S.Railuay, Bançelo!3 CIty, 
(Retired), No,I9, 1t.rcs 
Magadi Road, Bangolo--i. 

Sri M.Venugpl, Sb  
97 	aged about 63 VeerS, 

Driver Passenger 1R 615, 
S.Rj1y. Barigaloro Citv,  
(Retired), N0.12/r, I flii: Ll 

3rd Cross, Hanurnanthspüren 
Srirempurem, benga1re-21  

Sri Sheik Amcer t  

5/0 Md,Saler, 
aged zabout 66 years, 
Driver Passenger MR 470, 
S.Railuay, Benga1oreCity, 
(Retired), No.7861  6th Crcss 
*nnepalya, Bangeloro - 30, 

Canga Hanuma, 5/o Garigathudu 
aged abut 66 years, 
Driver Nail MR 31). 
S.Railuay, Bangelore City, 
(Retired), No.4/4, Iii Cross  
Dayanangaragar, Srirmpurem, 
Bangalore-22. 

Sri Basheor Ahmed, 
s/o Azeom [lohideeri, 
aged about 62 years,!  
Shunter MR 221, S.Riluv, 
Bangaloro City, (Retired) 
No.3, SBN Colony, 	- 
Brindavananagar, 5th Cross, 
[lethikere P.O., Bangaiore-54. 

V 

... PPLICA!TS. 

. .Coritd./- 



icn. 5i L,Nejih, 	 -. 

S/o Lingaieh, 
aged about 62 years, 
Driver Cood4sMR 691, 
S.Reiluay,.-Yeswenthapur Division, 
(Rotlred)m C/o MJrurnai, 
No.1075/a, K.N.Extensioñ, 5th Cross, 
Yesuenthapur, 8eng3lore-22. 

1fl. Sri K.Oaappe, S/o Krisnric.rpe 
eoed ehrijt 66 years, 
Driver q4t MR 377, 
.Railway, Yesuc1119p. I,•ijyjr[i, 

çRetired), C/c P.nand, 
B.Export, 6th Mair, indust2iel 

Su-Urb Peenya, Beigc1cr-5. 

lOS. Sri 	D.1rito, S/o B.D.nto., 
aged about 64 years, 
Driver Passengar MR 27, 
5.Railway, Beng'lorH 	ty, 
(Retired), No.109, PicJJ.no, 
III Cross, Yesuanthapu:, 
Bang eloro-22 

,101V. Sri Syec Harneed, 
S/o Gulam Jilani, 
aged abcut 65 )'3ers, 
Shunter MR 759, S.Railwey, 
esuenthpur Division 

7
(Retired), C/c P.T.Stoo, 

p.ta Railway Station, 
swanthapur, Banìg ir-2 . 

Sri A.Yesudas, 5/0 A.Arokyaswamy, 

	

105. 	aged about 65 years, 
Driver Passenger, MR 510, 
S.,Railway, Dangelore C1ty, 

~urph y 
Retired), No.267, 4th Square, 

 Toun/Hoysalanagr, 
Ulsoor P.O., Bange1ore-560 008. 

1O. Sri M.Veera Ragheveri, 
S/o Munisuemy, aged about 66 years, 

Passenger MR 502, 

	

/ IST 	R4.luey, Bengalore City, 
/ 	(ae,t1red), No.11, Brindevennagar, 

1 	Eten..1on, Near 10 feet Ràad 
["at'hikerE P.O., Bangalor--'u. 

\ 
" 	 7o?6pt<anni, aged about 65 years., 

vr Passenger MR 304, 
&A ft'ilia' , Benlore City, 

c/o -Nataraj, No.'9/, 
Railway .uarters, Yesuanthapur, 
Bangalore-22. i\ PPLIRNTS. 

1• 



1Ji, 	Sri LArulnathn, 
S/o A.Arokyaswamy, 

. aged about 65 yeat'c, 
Driver PassencEI ci b, 
Stai1uay, 	8angelcretc:.ty, 
(etired), 	C/o James : 
No 0 139/H, Railway flurters, 

~ Yeswahthapur, 	BrqeThrc-22 

IlL 	Sri. T.PKri.shnemurth, 
S/o 	 '.a:y Pilai, 
aged about 63 years, 
Shunter MR 612, S.Raluey, 
Yeswanthapur(Retired , 
6th 	flat, 	4th Cross,' 
Mohenkumernager, 	'ies:anthuii 
Mathikere, 	Banga1ore 

11. 	Sri H.Honnaieh, 
5/c Marigowda, 
aged about 61 	years, 
Drivertoods MR 61O,: 
iilUy, 	Yeswanthapur  

flëtired)No.2, 	II Viain Roci, 
3rd gross, 	B.K.Nagar, 
Yosuanthapur, 	Bangalbre-22 

11 5. 	Sri Ni'rumai, 
Sfo .Mw)nerswamy, 
aged about 62 years, 
Driver Pess2nger MR i682p 
5.Reilwey, 	Bengalooj: Uit,', 
(Retired), 	No.1075/ 
K.N.Extension, 5th D: 122. s, 

t3 Yeswanthpur, 	anel 

119. 	Sri N.Doretswamy, 
S/o 'J.Narasimhulu N1du, 
aged about 75 yoars 
Shunter MR 213, qolaiiiwayf 
Bangalore Contor(ietirer 
No .52—H/A, 	Lak1inraarhJ 
Srirampuram, 	Ban)elcre-21. 

r a, 	
PPLICANTS. 

flCofltd./' 

108.Sri t"i.Nagaraj, 
Sb L.Murugesh, 
aged about 62 years, 
Driver Passenger MR 428, 
S,Railwey, Bnge1ore City, 
(Retired), No,33/21 	No,11i/211 
9th Main Road, Srira4puram, 
Bangelore-21. 

Sri M.Muniswamy, Sb 
aged slut 62 vars, 
Driver PaSsengar MR 
Southern Railway 	r 
(Retired), No09/i, I 
'I Cross, Heriumanthep 
Srirainapuram, 8;ng€.iç 

2.• 
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Sri K.Hanumia, 
115, S/o Thimmareyappe, 

aged about 66 years, 
Driver, flail MR 33, 
S.Reilwey, Bangaloro  
(Retired), No.ZF..N.Colony, 

k ejn Road, Yeswinthapur, 
Bcngalore - 22. 

Sri ilathew, S/o Kri8h1Iof, 
ll. aged about 63 years, 

Driver Goods MR 661, 
S.Railwey, Yeswanthpur 
(Retired), No.11, II Mein1  

III Cross, B.K.Naçjar, 
Yeswanthapur, Benalo:c-.2, 

Sri A.Peruma]., 
117. S/o  S.*rumugarn, 

aged about 64 years, 
Shunter MR 447,, 

- S.R5Iluay, Yeswenthapu, 
(Retired), No.69/G, 
Railway Qüertcrs, Ytsuathpi'r.  
Bangalore-22. 

Sri ShanmugE'rn, 
S/o J.Suhranr.ya %-d2liar-
aged about 63 years, 
Driver Passenger, MR 772, 
Bangalore City, S.Reilwey. 
(Retired), No.585/I, 5th Main. 
Basavanagar, Vibuthipuram Lxtension, 
Bengalore - 37. 

pplicants in Sl.No. 
67 to 119 in O.A.No 
298/92. 

" 	

B. .Thyegarajan, 

;8aneCity,C/oS.Lh.Dasan,Resjdj flQ  at 
C 	 ld No,5S, CKC 	 - 

tgrhjICr6ss Road, 

' 	 - 560 0270  
4- 

-ed about 70 years 
5hunter MR 3431  5.R3ilways, 
Bangalore City, C/o Phillip Moses, 
No.18/B,' Railway 1kjartes, 
Chicjajur, Chitradurga Eàist.rict. 	... FiPPLINTS. 

/ 

fbdul Gaffoor, 
11' 	S/o Ballary Abdul Khader, 

aged about 62 years, 
Driver Passenger, MR 387, 
S.Railway, Shimoga Town, 
No.105, 6th Cross, 
Besavanagudi, Shimoga Town - 577 201. 



,. le 

122. Rarigaieh, 
5/0 Thirumellpiah, 
aged about 59 years, 
Shunter, S.Railuay, 
Shimoga Town, 
Hoseha].li, mruthurt, 
Hobli, Holagunde Post, 
Kunigel Taluk, Tunkur District, 

123, K,Raju, S,'o Kuppen, 
aged about 51 years, 
First Fireman f'L 11 '41. 
S.Railuey, Banga1o:e Ly 
do Station Master. 
Nayendahalli Railway 5ttin,j 
Bangelore-39, 

124. L.F.Fleury, Si0 J.LJlnry, 
aged about 64 years, 
Mail Driver MR 583, 
5.Rai1uay, Hrihar, 
No.16, Ramaiah Layr,ut, 
St,Thomas Totri Post, 
Khamm3nahalli, Ba-rigalore-26, 

 Nge, S/o Siddpppa. 
aged about 68 years, 
Shunter MR 282, S.Railusy;  
hicjaju 	orahsra Colony,, 

Chicjajur-577 523. 

\Jcradaraj, 5/o Kuppuswemy, 
aged pio'jt 62 years, 
Driver Passenger MR 4951  

S.Railway, l3angalore City, 
No.24/I6, 12th Cross, 
flagad5,Road, Bangelore.-23. 

Smt,Pepamma, 
aged bout 51 years,, 
Wjo late S.Nage, 
Driver Passenger MR 133, 
S.Railway, Prsikere, 
9ehind 5.Marrys Church, 
l4rsikere-573 103. 

 

 

K.R .Seetharemaiah, 
5/0 K.Rernasuamy Shastri, 
aged about 73 years 
Shunter MR .5871  S.iluay, 
Mysore, No.921, PsoI<a Easte 
Hallathkerei, Mvsoro. 

K.Sriniv88alu, S/a V4Kihr 
aged about 62years, 
Driver Goods MR 7470  S.flail 
Byapeneha1li, No.6, 1st Str 
Markham Road, Cross, 
Rahoknagar, 8angalot3-23. 

os-35, 

ot, 

9•• APPLICANTS 

. .tontd./- 
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1:30. Smt,Noreen Fletcher- 
aged about 62 years, 
WI0 late V. Fletcher, 
Mel]. Driver, S.Reiluay, 
Banga].ore City, No,I, 
Deukar Road, 9th iieiñ, 
Mathikere, Bangelore-560 054, 

1 31, Sint. Lakshrnamma, 

ped about. 42 years, 
o late K.Siddelah, 

Driver Goods, S,Railwav, 
Harihar, C/o 5.Revanna, 
Pointaman Subramaro RoMJ, 
Railway Station, Nettana Pusc, 
Puthur Taluk, South Kanarc1. 

132. Smt.Shanthamrna, 
aged about 43 years, 
h/o late Thippeawamy, 
First Fireman ML 4247, 
S.Railuey, ChicJjur, 
3enatha Colony, Hosereqcra, 
Chicjejur-577 523, 

. 5mt.S,R.5ui1a B&, ped About 54 years, 
la late S.Rema Rao, 
Diesel Arsistant M9 ?23, 
S.Ralluay, Yesuanthapur, 
C/o S.ati, No.73/3, 
Railuay Quarters, Yesuantnapur, 
Bangalore-22, 

Siutharademme, 
aged about 53 years, 
U/p late R.Rcmoo, 
Dflver Goods MR 456, 
S,Railuay, Mysore, 
PJo,2055, kbar Road, 
1landi Ilohella, Mysore. 

Smt.Kanthamma, 
aged about 51 yeap, 
fo late Rajamanickani, 

Driver Goods MR, S.Railuay, 
rslkere, No.9012, 

LhNiiz1 	Quarter, 
Hcs - 'iadArsjkere. - 	- - I ' I  

Kompaiéh, S/D angaiah, 
'e.ged'e.hout 68 years, 
Oriver Passohyer MR 10?, 
i 
\:\j-fl9nhE11,i, Sinynaalij. PctVol , 

'bbbi Ta,uk, Tumkur District, 	 ... APPLICANTS 
--- : , 

.: 	 ..,Contd,/-. 
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h.Shhappe 
S/U Hjnentha R.ao, 
aged about 63 years, 
Driver Passenger M 47E, 
S.eiltay, rsikere.: 
No496, Bunny r1anta,, 
tB? Layout, Shivcrehri Esw 
Mysore. 

Smt.Debbie Rezoric, 
aQed about 44 veErs, 
L!/o late P.Reorio. 
Driver Passenger 
5,Railuay, 8angalore' Gity, 
No.932/3, 0pp.KirenBut11r 
2nd Main, 5th Crosj 
K.N.Extenion, Yeswrt.hapur 
Bangaiore-22. 

139.4 	8.S.Sushcelmna., 
qed about 5-0 yes 

Wo late .Shenkar 
Driver Goods MR 42, 
S.Railway, cirsikere, 
c/o V.S.Lsxrni emanè, Nc32 
Railway Quortcrs, Arsikarc.  

 
aQed about 58 year3 
J/o late A..Srinivsa Ra.j, 
Driver Goods 	7730 
5.Railtay, Yesuanthpur, 
Barigaipre. No.794/A t  9t1 
KN',tension, Triv9ni iload 
yøsthapur, Banga1ore-.22. 

mti.Hansabai, 
aged about 55 years 

:/o late G.R.5rinijasamurtl 
Goods Driver MR 760 
& G Railuey, P.rsikre No.73/ 
New Railway Quarter, 
Yeswanthapur, Bangallore-22. 

Smt.P.Savithri, 
aged about 52 years, 
J/o late P.M.Pandurnga, 
Driver Goods MR 7I2 
S.Railway; Yesanth'jr,  
Bangalore-22. 

Smt.Mastn Bi, 
aged about 50 year, 
1J/o late iohamed Shriff' 
Driver Passenger 1IR 41, 
&,Railway, Shimoga taun, 
Near Fnjaneya TempJ.e, Hss 
rsikere. 

V 	
.1 

aflaqar, 

y, 

flood, 
RPPLICMITS 
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144, Sri Prasad Kiren., 

ped about 24 years, 
e late. 'Govindaswan.y, 

Shunter MR 386, S.Rail'ay, 
Arsikere, C/o Srinivasen, 
Railway Ticket Collector, 
Near Railway Undor Bridge, 
Hassan Road, Arsikere. 

-5.mt,flachei. OtMonte 
aqed about 58 years,
WJo late H.R.0 Mcte, 
Driver Mi1 MR 25, 
S.Railway, 	ri Bangelcr, 
No.220. .VST Road, 
Opp.Banastiedi Raliwey 'tetio.,, 
Benqelore-84. 

Smt,Nishajen, 
aqod about 58 yars, 
U/c late Syed Abiul 1 ez2  
ssietant t.uerd,  

Bangelore City, 
C/o Syod Chouse Pasha, 
No.304/I, Railu' Qustcrz, 
M.G.Colcny, Baigalcro-23. 

SrntFsiyajan, 
aqed about 60 years, 
.W/o late Tajpeeian, 
Passerv Dfiv.I 
S.Reilway, %sore. No.6, 
R.V.Leya't,eshac4 rip'rnr, 
8ngalore-20. 

SmtJnnamary, 

0ed about 43 years, 
o late f.Chendran, 

Shunter MR 359, S.Railuay, 
Bangalore Cantonment, 
Muthamma Garden (Chinnappa Garii:), 
I9unireddypalya, E3angalore. 

Smt,Dyothilekshmi, 
aged fibout 50 years, 
Wo late Chinnavenkats Ranepa, 
Diesel Assistant MR 567, 
S.Reilway, Arsikere, t/o Jeyappa, 

postmen, I Crose, 
Lic, Hassan Roed, 

,- *r1 k
91 

ro 
( ('c 

'BaiernnSingh S.R. 	- 
S/ S,nejeneyaram Tivr, 

S.Railway, 
, ô 	Ri?kerd, Hosemano 4th Cross, 
\' 	Shimoga. 	 ... APPLICANTS 

— 
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151, K,tladurai, 
5/o Kelu Moidn1iyer, 
aged about5..years, 
eods Driver, '11F 6807  
Rai'lway, Shimoga Town,..: 

.Colony, ear Raiiuey Statitj' 
Shimoga Toun-E77 201.. 

152. H,SeSth 	&±ayafla 
5/0 
aged ebut 63 ye're, 
Shunter:R 797, 
Bangalore City, 5.R1liy, 
No.17, Ramekrishnaiah Street, 
Seshadripüram, 
Bangaloro-560 020, 

Kousalya Bal, 
aQed 52 years, 
Who late K.Keroji Ro, 
Driver Goods MR 53k, 

V 

 5.Railtiay fly8ore, 
No..11/ 	t.oco Colony, 
ReilWeil  Quartore s  
Yadavag4ri Poet, 
(9ysore.;.2p 

R.Prjrj1a Bai, 
aged about 50 years, 
W/o late J.Sathyaryer, 
Shunter hR 748, 
Bangalre City, 5..RailU..y 
No,, Beeradevaru Gudi, 
Ransinghpet, 4th Cross, 
Bangai6re City, 

Khamrunn1s, 
aged about 43 years, 
7o late Yusuf? Sheriff, 

Shunter hR .835, S.[iiw 5 y, 
Bangelore Cantonment, No.99, 
C/o Sajjed Sheriff, 
Jadidesnager, 3rd Cross, 
D.JH8lli, 8engelore.45, 

8.N.Nagaraja Rao, 
S/a B.N.f'loorthy Rao, 
First Fireman IVIL 1525, 
S.Ra1l8y, hysore, No.112, 
Kanekagiri, tiunicipal Farm Rca4!,. 
Vidyarnyapur em, 
Mysore-570 008. 

Arokya llary, 
aged about 60 years, 
hV/ late h.Chinr1asuamy, 
Driver Passenger hR 82 

,5.Railway, Irsikere ••. APPLICANTS 

.Contd./— 



.. Residing Et 
No.152/79, Pushpegiri, 
Belvathagrama, 
1'Iysoro-570 015. 

158, V.F.Se1verangam, 
5/0 'J.BJlppeiah Mudeliar, 
aged ehout 53 years, 
Driver Passenger MR 489 
S.Railway, Bangalore City, 
No.63, Pillanna Sarden, 
III Stage, Railway Layiut, 
Bangalcro-560 04. 

V.rokya Dass, 
S/o M.Francis (late) 
aged about 24 years, 
Driver Pcssan9er MR 234, 
S.Railway, Harihcr, I Cross, 
Old cir1aur, Guthuor Post1  

Harihar - 577 603. 

N.Sundare, 
aqed about 55 years, 
t31!/o late 1.Ethiraju3.L! t'iaicL, 
Driver Passenger 11R 9(1 
S,Raiiwey, Bagzicre City, 
No.208,'TBH Colony, Phitefield 
Madhvapua Peat, 
angeiore-560 04. 

i1, 	Aa roji, 
aged about 54 years, 
k/o le-te D.Trumugeri, 
Virst Vireman, 5.Reiluey, 
Bangalore City, No.0/41, 
Selvanagar, Okalipuram, 
Srirempurarn P.O., Bangalore-21 

162. Shanthemma, 
aged about 60 years, 
We lete Sunder Caj1, 
Driver Coods MR 7059  
S.Railway, Herihar, 
No.79, lid Arlapur t  
Harihar. 

.zthonianTma, 

P
ed about 45 years, 
o lte B.Sandiao, 
unter MR 505, S.RaLLway, 

rsikere, Marlan Villa, 
nd &t.Marry's Church 4  

s tgAArA - 	 re, 

/ 	4hi'xnina, 
agedbout 57 years, 
ikfo lte .CJnthony, 
ihjt9r 

 
MR 537 9 	alwav., 

Behind Star', 
Chu%h)rsi.ker0. 

' 	BANG 

Road, 

.•.•. APPLICANTS. 
, Contd./- 

It 
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Im 

&llath Nary, 
aged about 58 years, 
W:fp 1ate.rokya Swamy, 
Shunter R 219, 
S 4 1i1way, Harihr  
C/o Thomas, TXR's flijce, 
Seiluey, Birur.. 

PDhanalaXmi, 
aged about 49 yeaI 
W/o late P.Nuruiswamy)  
Driver Gond6 MR 683,: 
S.Railwey, Harilier, 
O/o late Sunder Lil  tj  i 

No 0  79, Old rlapur, 
Harihar. 

167-j. Kamakshiamma, 
aged about 58 yr3a S,, 

tJ/o late Chokkalingo, 
Shunter fIR 227, S.Rh.iuy, 
Yésuanthepur, No.484 
Selvanagar, Behind Ovi TJJ 
Srirampuran, BangaltAro'-2l, 

168. C Fletchar, 
s7o A.Fletcheil 
aged about 62 yoars, 
Driver Passeng--7 fIR 3i, 
5.flailay, fIysore, 
N0.58/59, Kennedy N at, 
Pushpagiri, fljsore. 

169 	RaZia Khanum, 

v
ed about 28 years 
o late Abdul Hamed, 

Shunter NR S.Railuy, 
rsikero, /o Md.bas, 

Gopa], Singh Quarter , 
B.HRoad, Arsikere, 

Ilazbool Jan, 
aged about 49 years 
J/o late Ahmed Baig, 
Shunter ,IR 521, SRailuay, 
Bangalore City, Cfd froze 
No v 99, 3rd Cross Road, 
ladidas Negar, D.J.Halli, 
Bang alore-45. 

KV.Surappa, 
S/o Venkatanarayeriappa, 
aged about 72 year 
Passenger Guard EI 8871  
&.RailWay, Hessan, NO,83, 
9th [lain, 4th Bloc 

It/ 

Jayanagar, Bangalc'.e-l. slb 	 PPLCENTS 
. .Coritd./" 
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R.Srinivesan, 
5/0 iameswamy, 
aged about 64years, 
Driver Goods FIR 755, 
5.Railuay, Bangalore Cit, 
No.62, IliCross, 
K.N.Extenslon, Yesuanthapur, 
Bangalore 	22. 

S.fl.Saraswathi, 
aod about 50 yeors, 
t/o leo S.fla.jg''psla 	c. 
Driver Goods MR 737, 
Yesuanthapur, S.flii.'ay 
No.28, Anajana Niiaya, 
II Main Road, E.K.Naar, 
Yesuenthapur, Oanga1or-22. 

Earida t3anu, 
aoad about 35 ycais, 
w70 late Syed Nisser, 
Diasel Assistant ML 
S.Railway, Arsikéie, .1o42. 

soka W;3st Crass-20. 
Mysore, 

C.N.Sareeranga, 
S/o C.Narasimhachar, 
aged about 59 yeerç 
ssistant Guard EIIT 726, 
S.Railuay r1kor. 
No.46/2, ild RMS Road, 
Arsikerc.. 

176. E.Chandra Bal, 

p
od about 54 years, 

late Y.Ekambararn, 
Driver Goods fIR 379, 
S.Railuay, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Main; Subramnyanaç,Er, 
Bangalore-21. 

177. Philomiia, 

p
ed about 58 years, 

late T.rokyasuamy 
Driver Mail fIR 11, 
S.Railway, Bangalore City, 
No.21, Hanurnanttieppa Road, 
Kammanehalli, Re sueny Plyc, 
Bnoalore-33. 

I 	 A 	£ 

I 	' aaod
E 
 th 	

,
but\55 veers, 

( :io.lat.K.KriShna Iyens 
Pèengor Guard EMB 371, 
Sflilway, 3angalore City, 

to 
t5.6,)fIilk Centre, 

ZlVid ran!y8purem, flysoe-37C 008. 
-I 

'S. 	 ' •'S" 	
1 

... RPPLICNTS. 

, Contd./— 
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179 	B.Jayamrne, 
aged about 57 years,.. 
J]/o late N.Basavarai.4 
Driver Pessenget' MR  71 9., 
S.Railway, Arsikeref  
C/o 3.VasanthekUma',, 
No.6/C, Railway Quarbers, 
Near Children's Par4 
Bangrpet, 

180. Zailunnia, 
BQed about 60 vebr1 

Ulo Syed Yaseern (it)., 
Driver Goods MR 
SRailUay, Nysore Nd.259Y, i 
5th Cross, Mouse LD14r Kharr 
Mandi Mohal1e i1ysoe. 

151, 	.Rahimai Knan, 
S/u IrnEnKhar, 
aged about 69 yenr3, 
Shunter M[ 300, 
S.RaIlway, Harihr, 
No.452, J Cross, Gerd1inEg, 
1-larihar. 

1R2. Prepullakshi, 
aged ahojt 1 yars 
U. 	late Chrisophe Andru, 
Driver c-oods, MR 57, 
.afluie, iys o r6 (KL'.), 
Mc.94/B, Logo Color$', 
Rai1wa' Quarters, Y a ; 

Mysore-2O. 

183. Gayetri Shanmugam, 
aQed about 38 years', 
U/o late S,Shsnmugarn, 
Driver Passenger MR 205, 

1flailuay, Mysoro, 
No191, VRC Railucay tuartt$, 
Nysore-2O. 

N.Narayanaswamy, 
S/o Narasappa, 
aged about 62 years 
Shunter MR 440, S.Iailuay, 
Yesuanthapur, No. 546/47.,. 
Laxmipuretn, Near Riley S 
Hindupur. 

N.MohiyUddifl ii Kha, 
s/o M,Pihdul Nahikhn, 
aged about 63 year, 
Guard Passeflger ElIt 461 3, 
S,Reilway, Mysore, No.2244 

11 Sawdey Roed, Laskher MohE 
Meene Bazaar, riysoe. 

a, 
'U. PPLICNTS 

1Contd.J- 
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185. Victor, 
fo Jsoph, 

aged about 67 years, 
Shunter MR 315, 
S.RailtJay, Bengalore City, 
C/a r.C.Nathan, No.2, 
Muktha Garden, 
Spur Tatik Road, Chetpet, 
Madras - 600 031. 

Applicants in Sl.No.120 ts 

186 are epplic8fltS in 
0.6.377/92. 

187. K.K.38rath1ia'n, 
5/0KJ. Raghavari, 
retired Driver B' Gredt3, 
Staff No.P.5521, 
ItRaje.fleeshtlm Shoranur. 

lBq. K.Ve1. Slo Unner, 
Retired Gusrd 1 01  GrJe, 
S,No,631,4, rJevaki 5ethirthn, 

- Nedungathoor, Shrann' - I. 

19, 	K. Kesavan, Sb Kithy, 
Retired Guard 
&i,No.6066 
Santhi 'ihavan, 
Veloor 

190, P.Parernasuarafl Nair, 
S/o Krishan Neir, 
Retired Guard 9Y' Speci.al lrede, 
S.No,5071, Padinchare Chonal House, 
Shoranur-1. - 

191. V.C.Sankuniii Nair, 
S/a Achuthan Nair, 
Retired Guard "Afl  

M
Special 	S.No.6172, 

kkara HoUse, Kvalappare, 
ranur. 

P.Sundaresan, 
5/a  Kunhikoran, 
Retired Driver 
S.No,P 6439, 
Vanajas, 4/73, 

ite Providence High School, 
oad, Calicut. 

	

amy pilisi, 	 ppUcants in 51.Nu. 
N.A , AO'halast ;'i1lnl 	 167 to 193 are 

ireACurd At Grade, 	 applicantS in O.Fi.44/93. 
1o713, Gift House, 

	

goy &h.ranur. 	
':: 



1 
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194. R.Remr, Ni'r, 	 - 
S/o K.Nereynafl Neir, 
Rëtirod Driver tj3! Staff. 
Ns.P 2314, 
RaviyartkafldFth House, 
Chuduvalathoer, Shcrenur - 1. 

195, EK.RamankUttY Nair, 
S/:m Kennan Nair, 
Retired Guard Special Gr&e, 
S.Nc.50961. Nundpnath Haus 
heruthurUthy Pcst, 

Trichur District. 

196 	R,Krishna Naidu, 
S/a Ramakunhart Nid, 
Retired Driver tpl, 

6445, 
MallisseryParambi)- House, 
Mudaliar Street, 
Shorenur - 1. 

Ig?. L.Manikam l'uda1y, 
/o C,Lakshmanan 1udaly, 

Retired Driver 
5.No.P 4026, 11n1ckani'jas, 
M.G.R.ad, Shorenur-3, 

19$. T.V.Sreernan Pilisi, 
5/. T.V.opan Pillai, 
Retired 1river 	Graot, 
SNr,P 17949  
Sunil Vifiar, taneshgi:i, 
ahoranur-1. 

19!. E,Peramesuaran, 
5/. P.N.Sahrasanama Iyer, 
Retiri 'P' Specil). (rade Guard, 
S.Nt.1495. Devi Nivaô, 
Nedung.tur, Shor8nur-1, 

200. T.Sankunny Nair, S/s M.Pchuthan Nair, 
Retired Guard tAt, S.Ns.6459, 
Pedmalayem House, Paruthipr, 
Sh.r.  sour. 

201. C.Balakrishnan, 
S/a T.Sankaran Nair, 
Retired Driver 'B', 
Staff No, P 5702, 
Krishna Vihar, Vellathscl 
P. 0.Cheruthuruthy, 
Trichur District. 

V 

ipplicsnts in Sl.No. 
194 to 201 are 
app1iants in 0.A.45/93. 

... APPLICANTS 
I.. 41 Corjt',/— 
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K.Gavirdan Kutty Nair, 
S/ri C.K.Achuthan Neir, 
Retired Driver, Staff No.P.2833, 
IWI Special Grade, Vedekkeknrrnañeth 
House, Chu'luvalethur, Shoranur - 679 121. 

P1Ramank4jtty Nair, 
5/c .K.Sankaren N&ir, 
Retired Guard 
Special Grade, Staff No 
E 14671, 7ullccrni Hojèii 
Chuduvaiathu Shora;ur•.. 

P.Narayane Pillai, 
Sb 	P .krishnan, Retired 
Driver tICfl, Staff N.P 5Ló 

Poovathingal House, 
Kizhkathfl, Pannthipra, 
Shoranur-1. 

215. S.Raman Nair,  
Retired Driver 
Staff N..,P 7065:, StErnL.jcol r1Ue, 

Cbennthu69thi P.-t, 
Trichur Djstrit. 

V.Nareyariari Ezhuthachen, 
S/n DVeu k:zhJhFch ;  
Retired. L.c.5hunter, i 5.N. P 8117, Devasarnrranbii House, 
Mannariur Post, via elpa:a. 

K.Chellan, S/c T.Kar. tiPn, 
Retired Driver 	S.N..J31  
Muthukurssi, Kunnath House, 
Genashgiri Pst, Shoranur. 

2O8.. K.P.Gopalan, S/. K.Nareyanan Nembierp 
Retired Guard bBtt m  S.No. 7525, 
LLeela  Sadan, 
Railway Booking C1ia Rcad, 
Shoranur. 

%.N.Kesavan, S/.,Perugan, 
RL' 	IF.fian ?B?, 
5.N6. PT.J 10026, 

House, 
Shoranur. 

9 - karanaroyafl3 ri,  .  
I ' c 	s/.\ç'vindan Nair K,>  

/ \'Retired Driiei "Afl Serp1, 
.I'Io.'P 2911 9  1Rrra Nivas 

t1ngRd8 d. Ilanjskad, 
APPLICANTS. 

... Contd,/- 

I 
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21.1. 	K.Fchuthan Nair, 
S/a Pchuthan Nair, 
Retired Locr Shunter 

B 6054, Kadambt House, 
1undamukam Amsom, 
Post Ganeshgiri, 
Shoranur-3. 

21.2. 	C.Fvianimuthu, Sf0 Chabake 
Mudaliar, Retired Driver "el  
SNn.P 7492, Nambnthodi rCU 

No.179, Mudaliar Street, 
Shore nur—l. 

K,P.Govindankutty, 	 I  
Since deceased by Leei. Repsent3tiVe 
Srnt.Sulochana Amma n 	Nr.c/pi, 
Nainben Thodi, 1ude1ir atraetp 
Shore nur-1. 

E 0 Belasubramaflie Menon, 
S/a Madhava Rao, Retired, 
Driver 	grade, SJ'rj. ' 
"Cee the Nivastt, Ponnem nqJ.afr Hous', 
Shoranur, 

K,5ankarari, S/c (1echven ., 
Retired, Driver 	S.No.. 051  

Kayanathu€hoJi House, Kellipoadarn P.O. 
Shorariur - 2. 

V.K.Velukutt.y, S/n  Kell,  Nr K., 
Retired Driver "4, S,No.9730 9, 
Karthika, Kanaleppara, 
Shore nur. 

M,Velu, S/n Velu, 
Retired Driver Bfh trade, 
Staff No. P 7936, 
Naikenkunnathu Veedi, 
Kovaippera P.O. 

P.P.Velukkutty, /o Shenku, 
Retired Driver h8L, 

S.No. P 7192, Padincharvett 1 House, 
Kerakkad, P.O.Kave1ppare. 

51.Nos. 20t. 
216 are applicants 
in 0,46/93. 

P.T.Ouseph, S/n Thoren, Ret. 
Guard 'B' Grade, S.No, 9431 
ayappi11y House, eppa1es 

Angarneli, Ernaku1am 

P,Krishnan, S/o Imb.ch)'adi, 
Retired, Driver 'k",Grede 
S.No0  p 5730, Krishehar, 
Nedungathur, Shoran.ir-6 	1 

V 

ry P.O., 

. . ,.APPLICANTS 

.. .Contd./— 

I 
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221. M.Chanciukunhen, 
S/c 1LImhichikutty, 
Retired—, Driver 
Special Grade, S.Nr.F 28971  

Pilassery House, P.c.Uençeri, 
Via Galicut, 

222, M.P.Kessvan Nair, 
S/n P.K.Chndu Nir, Retjicd., 
FiremRn 'B", S.Nn.94611  

Chemmanassery Padinhsr 
Kottnol P.O.,, Ce1cut 

223. P,K.Remapanicker, 
S/c Charny Penicker, 
Retired,, 	 Srace, 
S,Nn.8284, Navaratria, 
P.O. Kunriiampur am, 
Ottcpalam-4. 

Sl.N.217to 223 are 
applicants in o.A.47/93. 

K.Balakrishfla 11eon, 
5/c  P,1adhaVa Meriany 
Retired Driver tAt 
Special Grade, Staf? No.P 437, 
Krandathil cuse rnc.sth..J. ne, 
Trichur - I. 

(.P.Chinnan Menrn, 
S/ti P.Sankt.mr'j 1trtr, 
Retired Guard 	' 
Sreci"l Grade, S.No,9333:  
Alengot Ushas, P.O.Pulakedy 
Vi.Chelakara, Trichur. 

Gapel-a—Pishers 
S/ C.P.RahaVa Pishareti, 
Retired Guard Special Grade, 
Pocnima 't1ejakkad, 
5h.tiranur-679 121. 

227. C,Chandrasekharafl, 
&/n M.K.Mennn, 
Retired, Special Grade Guard, 
S.Nti,76181  "Gkul, 
Fshk Nagar, Kamboni Road, 
.yyanthole, Trichur3. 

V.M.Abdul Kadir, 
5/. u.m.Mohamed Heji, 
Retired, Guard A1  Spici.L UrHGJ, 

826, 20/1631  ttTUpa.LI1i, 
Trichur. 

- 	• 
2. dPP 	s k 

( t.ire*4 C 
yamp\Jr 

. 	$ - Rçq'Q 

L 

228. 

an, S/n 0.S.Paran, 
Dde Guard, S• .t 19(30, 
th House, P.O. 
ry, Via, Trichur, 
7. 

Sl.No.224 to 229 are 
applicants in 0..48/93. 

S.. APPLIC)NTS 
.. C.ritd./— 
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P.Nareyanafl, 
S/o Sankaran, Retired.:, 
Special Grade Guard, 
S,N.EE 861 a1ishas, 
Rayeroth Pai'amb, P.O.Paral, 
Tellicherry-670 671 

V 1t'.Sankaran Nair, 
S/o T,Nareyenan Nair, 
Retired •, Guard I% Sçecl. 
SNn.12746, Ashirvad, P.ipl, 
P.O'Koo hupararptDp t  

Pin-670 643. 

C.H.Balafl Nambiar, 	 I 
S/c 	KLrnhikrishriEfl A diodi 
Retired Guard, 	. 
S,No.';997 Usha Bhavn, 	

vD P.0.Kottayampuil, Vi. 	ei1 ;hr. y. 

M.Padmanebhafl Nar 
S/c P.U.KrLshna fehol, FEtj r d. 3  

Driver 	Special, 	P 
Day1 Nivas, KottarahLr;1par3, 
P.0.Azh!kode, lapnanbr3, 

K.K,Susheele,U/S Late 
C..flafld?P Retired., D7 E, LI' 
N,2835, Anand" V:1har '!lavil, 

Kannur 	670 008. 

235, M,Nrayani, /o Late K.P.Na] rkyan3n  
Nair, Retired. Guard 
SNo1903, 1adathil House, 
P.O,Chirakkal, Cennnore— 670 011. 

236. 	.Kunhambos, S/n Appu, Retied., 
Shunter tBt, S.N.,P.5331, 
Packkadam House, 
P.0.Trikkripur, Kazharged. 

237. K.M.Vanajakshy W;/o Late C.  
Retired :uard iAt  Siecial, 
S,Nn'.9498, Chettiyam Veetti 
Near Railuay B Cabin, Bedag 

. G.palan, 

, 
ra. 

J 
238. A.K.John, S/rn Pi.J.Kwrian, 

Retired., Guard 'As, 
51 N. 0 9E13, Ariyathu P ic aiL 
House, Pa1lrnP.0 1  

Kottayem - 7. 

S1,Nu,,230 to 238 are 
applicants in 0..49/9 3. 

239 •  R.ilarappari, S/s Ram Gownda 
Retired D*iver, 'C' 
Staff No. P.27181  EÔ.-118 0. 
Reiluay Colony P.0., 
Erode - 638 002, 

.. 	APPLICANTS.. 

.e .Contd./— 
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240. K.C.Nlleppa, 

5/0 &.Chinneppa G.undar, 
Retired Driver A Special, 
S,Ne. P 2946, Door IT o4, 
Parvethi Krishnan Street, 
Kollem Pal ayam, 
Erede - 2. 

P.Karuppannan, S/o Prgic Jrcr:  
Retired,, Driver tP,, 
S.ro. P 35839  
Korakattu VsiasIl, 
Door cio.5229/A 14,  
Era de-.7, 

M.Kendasauiy, 3/s t'larappa cwnv, 
Retired Drijz 'C', &.Nd.$.) 24, 

N'Re, Erede.-88 02. 

, Muthusariy, S/c Plani Co'ndr, 
'C' 	 3'rCC Retired Driver 	, 	 , 

Raghavand& Naçar, Ercdc3- 

A.Ramasamy1  S/n Ay-áuhriu: 
Retired. 8Iiá*tf31, S.Nci,2335, 
Pudhupalcyam, Door 246, 
lampaleyam P.O., Erode—S. 

5. Kandasamy, S/a Sergdan, 
Retired. Driver (Ct, 
Staff No,P 4103, Ragevana.itiar 
Nagar, Door No. PAB 18, Caucry R.S., 
Era de-7. 

C.Kumarasamy, s/o Chellappe Counder, 
Retired., Fireman 	S.No.P 7885, 
Door No, PPI 283, Pudupaleyam, 
Allampale,'am Post, Erodn—E. 

T.J.Peerekhan, 5/0 T.D.JamallutheeFi, 
Retired., Driver b:, 
S.No, V,36, D.No.94, Railway Colony,  
Post, Erode. 

Velappa Gounder, K, 
S/o Kolanda Gounder, 
Retired, Shunter '8', 
S.'o. P 370, 

ø'..zPu±hupalayam, Kattoor, 
Poet, 

EodciI. 
-S  

ç '49t P.KE'ruppannan, 
Pa]eiii Goundan, 

-Ret1rd., Shunter 1B', 
' 5i.P.4084, Door No.197, 

Pud.tipalayam Akkarkamp 
'-1amlayarn P.O., r000—!, ..b  APPLICANTS. 

..Cor1td./— 
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250.. 	A.Nal1esemy,. 
Sb 	Gounder, 
R:de,Driver 16? 

S,No, PT3 10237, 
D,No,280, Puthupelay 
lampalayem P.O., 

Erode-O. 

251, N,Keliannen, 
S/o Nellaownder, 
Retired. Diesel Ps? 
S.No. P 4011. Sast'i 
D.No.55, Near Iter 
ETOd9 638 002 

252 K..Ramasemy, 
S/o Kalienne Gonde 
Retired. Shunter IBI 

S4 NO.P 3958, U.No,6 
dappalli RS Prs, 

Cavery, Er,de-7. 

253, P.Senooda Counder, 
Sit,  Palani Onunder 
Retired., Shunter B,. 
S,Nri. F 44291  

dapalli. 'Jillgo, 
Peppapaleyam, Cavery:R.S., 
Erd-7, 

, 

ant 
8 q 3 

fl' 

254, P,lluthusamy, 
Sfo Pci.ni 	urc5 
etjred- Shunter '8' 
.Nfi,P 500, Pudhupel 0 
,No,263, qraharam,. 
Alampalayam P.O., Erc 

255 	.Sengodan, 
S/ø Velappa Gounder, 
Retired, ShuntertB,. 
.N.5133, D.Nri.2/60 
Ottapalli, Pillayer 
Cavery, Erde-7, 

256, K.Chinnappan, 
S/ri Komara Samy Griur 
Retired., Driver 'C' 
S,N.P 3531, ivakatb 
Csver' ?.O., Colony 
Er 08 7. 

yEn, 

de-8. 

i1 5trnt. 

I, 

o ad, 

257, P,Venkatach1am, 
S/c Peruma Gounder 
Retired., Shunter O 
SN. P 40972  e 1/11. 
Karuthuveli Thottarn, 
Odappálli, Cavery R. 
r n d a —7. .4. APPLICANTS. 

.4ontd.f— 
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25$. N.Velappan, 	 51.Nt.j.239 to 258 are 
S/o 	Nalla G.under, 	 appli--a . nts in 0J50/93. 
Retired., Shunter t13? 
S.No, p 2647, 
D,N..1/20 Odapalli, 
Cavery R.., Erode—?. 

T.P.Gv1da, 
S,o P.Kunhambu, 
Retired Guard Special 
Grade, Staff No.11159 
Prasanne Nv&s, PU., 
Chlrekkel, 
Cennanore - 670 01. 

K.Sreedharan, 
S/c, 8.Achuthan. 
5.Nr. P.3180 

'Thenal House 
0pp Railway Statioi, 
Chirakkal P.O., 
Cannapor. 

f1.Balskrshnan, 
S/o Nambikutty, 
Retired., Guard 'A', 
S.No. 15870, 
Mantjkksth House, 
Good Shed Roac, 
Tellicherry, 

262, P.KRaman Nair, 
S/oP.Kur,harnbu Nair, 
Retired., Driver 'A' Special 
Grade, S,No. P 6446, 
Kavinchali1, P.O., 
zhikode, Cnnanore-670 009. 

V.l1.Karthiyani Amma, 
Lt/o Late K,P.Jenardhanan Nair 
Retired., Special Grade Guard, 
S.No.9650, Ashok Bhavan, 
Thamarakuzhi, Malapiiuram, 
Pin-676 505. 

K,Govindan, 
S/o K.Aruvan, Retired., 
Driver 'A', Preetha Bhavan, 
Kaliadathode, P.0.IJ.avfl, 
Cannanore. 

nan, 5/0 Rarnzan, 
2 	U' 	', uard, S. Ni. iEE4. 

t A 	h/iil House, 
' P 	Kadambodr II Uard, 

f 	 P2.n-670 562. 	 ... 	APPLICANTS. 

Contd./— 
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N.Vasu, S/O Rernpcthy 
Retired., Shunter 1 13 1 
S.No. p 5024, 
Kottiyath House, 
P. 0.Fuzheppi1engd, 
Pin- 670 663, Cannanore. 

P.K.Kannar N81r, 
S/i Appu4'Jair, Retired., 
Shunter 	5.Nc,P,7794, 
'Jarkulathu 'Jayil, 
Near Akl!yath Ternpl€, 
P.0,Azhikzie, 
Cannanore-670 009. 

P,P.Rotiipi, ui/o Late K.'Therujli, 	Si.No.25 to 268 are 

268 	Retired Shunter 'B', 	
I 	uppLcants in 0.A.51/3. 

p 7173, 
Chambakachalil House. 
.0.Muzhapi1and, 
Cannanore District. 

-C,K,Chendan, 
269. 	S/oAmbadi, Retired Shtjnt.er 01 

S.f.P.8223, Kqavi !ouso 
Ekkchj P.0.Peliode, 
Via., Trikkaripur, Kazharootl. 

t.Narayani U/c Late.Kris~,)o,nen, 
Retired,. hunter, S.No.P  

270. 	Machir.purrn House, 
P,0.Cheruvathijr, Kazergod, 

PJ .Hymavathy 
271 	Ui. Late 

Retired ":. 	 A Special, Guard, 
S . N 43M AerpawA )Jè,. , 
rcrw 	ri&*iScho.l, 

Cannanore. 

T.P.Leelevathy AmmR j  
272. ta/o Late PJ.Kesavan Nambia, 

Retired, Driver A Special, 
S.IS:o4654, Kesava Nives, 
Near Elayat.or Tempi?. 
P.0.1undayad, Cannancre.. 

V.X.Balekrishnefl, 

273 	5/0 V.Damnderan, reti:ed., 
Driver t* Special, 
S.No,P 4361, 
8/9, Reshmi, S.N.Naçr, 
PO.Thottada, Canrlenore-7. 	 ... 	 APPLICANTS. 

V 	 ,,.Contd./- 



S. 37 55 

P.11 5Sreenivasan, 
P.Govindan, Retired. 

Guard Special Grade, 
S.Nn.12054, 'Srnrithi', 
Post Vengeri, Ilethoth Perembe, 
C1icut. 

P. Krishnan, 
S/a K,Per'irral Naidu 
Retired., Driver 'A' Spsi, 
SJo.P 4360, 3/275, 
Upp. Spares L6nd, 
Vadakkañchery, 
Trichur-680 528. 

.Bhaskaran, Sb Ppu, 
Retired., Dij'jer TC Grsd, 
S,No. P 4301, 

yyanatu Perambu House, 
Ryyeppankavu Road, 
Kochi-18. 

K.Chnyikutty Kannoli, 
5/0 Kanden, Retired., 
Driver tct, S.Nc. P 940, 
Kennoli House, Kacheri Arnsoni, 
Desorn, P.OaCalLcut-673 011. 

- 

C.Madhavi, u/s Late 
C.K.Krihnan Retired., 
Driver 'C',  
Krishna Nivas, Poolayil Paremba, 
P.0.Kallayi, Caljcut-673 

T.Kesavan Nair, 
S/o N.Govindan Nair, 
Retired., Guard JB I

J, 
 

S.N..4956, Santha Sadan, 
Chuduvalthur, 
Sheranur-671 121, 

r1.F.:lias Aron Raj, 
280. 	S/s S.11ariadsss, 

Retired A Special Driver, 
S.No. P 3702, ED 196 E, 
Railua Colony P.O., 
Erode - 638 002. 

C.Raseppa Covindan, 

281 	5/CJhinnappan, Retrud, 
5htñter,S.No. P 36311  

7 ( 414AR.ii'iy Colcny P.O. 
/ 
j 
IlI-_ I  

'- 

I- 

'0 

-,"- 	
-.-------•, 	( 

-- 

5l.No.269 to 279 are 
applicantS in U.k.52/93. 

APPLICANTS. 

,Co ntd. I- 



.. 38., 

M.Kasimir Lsuis, 
.282, 	K.Marje Louis, 

RetirEd,, Guard J% SpeciR1, 
S.No,12119, Arinedurai Stret, 

Erod.63e 002. 

K.Muthusamy, S/u Kelandal 
283, Gunder, Retired,,, Guará •', 

S.Nr,,12011, 1' Rmarroory 
Street, Kollempeiayam, 
EL'OJt 	002. 

K,Sundare sari, 
284 	S/ri N.Kalyanesundara fvkda1ar. 

Driver A Grade, S,N.. r 29i,: 
N6.48, Lenin Street. 
Eride Railuay 1e1ori7Ptst, 
Erode-.2. 	•. 	 I 

K.R.Lakshmanan, 
285. 	F1.Rengasarny 

Retired., Driver 
Staff No.P 4467, 
fiorth Ed8  traet. 
Bheema Naer, 
TirOchiraioaliy, 
Piri-620O91 

K. Subramaniam, 
2E6, 	S/c S.<rishrasamy, Rettrd 

Driver '!' S!ecial Grade, 
SNo, P 17$, 43, Lenth Stf, 
Ra11wy Cnlony Post, 
Erode-638 002. 

R.ethuraman, 
5/c, Rathiriam, Retired., 
Driver 	Special, 
S.Nc. p 2888, 
Ilamathi 111am, 
106, 8harathi Palayern, 
1oi1appa1ayam P.11., 
Er,de-2. 

M.Chinnappari, 
5/. C.Mn.kkan, Retired., 
DiI Shunter, 
SNn', P 7'785, 7/8 
Raily Colcny, 
Erode-2. 

M.Marappen, 
S/u i1,f'lathan, Retjrc1. 
Driver ?AI Special, 

3779, 107, 
Kamalagam, Barathy Palayem - 
Street, 1u1epa1ayam P.0. 

/ Erde-.2. 
O PPLICNT5 



C.Samuel, St. Gnanemuthu, 
Retired., Driver tAt 
Spe6ia1., 5.No,P 1224 p 
403-c; Railway Celoriy, 
Erodo-2, 

ELingappen, S/ S.Gyyavo., 
291. Retired., 'A' Special 

Driver, S,No.P.1714, 19, 
Kth.jkarari Street., 
KJlempa.layern, Erode-2. 

T.S.Srinivsan, 
22 	R.Swaminathan 

Retireá, Driver 'A' SpeciEd. 
4339, 345 ilp 

Railway Quarters, .Raiw9, Cr, .ory. 
Erode-638 002. 

-P.Nemasivayarn, S/a .N.Balr,d?m. 
2930 	Retired,, Driver 'A' s.w, r ssii, L 1a, 

Housing Unit, Periar fer, 
Erode-639 001., Ternilnau, 

K.M.Munirej, S/~r K.fiunuiy9 
294. 	Retired.,Diese]. Assistant 

S.N..PTJ 102121 
¶anickkavasegar £tfeet, 
Sastri Nager, 
Rajlj,j'.' Cc) onv P.D. 

L.Anthoni Swamy, 
S/u Lourdu Suamy Plilal, 
S,N.. B 1419. 41/A 
Railway Col.ny, 
Erode-631 902. 

1.E3i..pethy, 	1'1.P.f1ooka 
Gounder, Retired, Driver 
'.B' Grade, S..N.. P 9478P 
17/F (id Railway Colony,, 
Er.de-2, 

290, 

V.Belaraman, S/. Venkkatasüamy 

	

297 	Naidu, Retired, Driver 1Bt 
Grade, S,k, P' 9420, 
Railway Cilopy, Erede-2, 

P.Rangaswamy, Sb Perumal Nnidu, 
29. 	RetireI Diivr TBI Grade, 

No.17/B, 
7 	 EoO-2, 

. 

	

d 	F. 	.11 

	

I' 	5. :aii S. 

299 'RetIt, D\ 1 

	

:fl 	S.NP,,513,: 
. Rej1u, C,plh 
Eff 

I 
I, 

\ 6'---' ,' 

äITIJ. Nathan, 
r VOl trede, 
bcr 414/fl, 

S1,No.280 to 299 are 
applicants in 0J4.53/93, 

.. APPLICNTS. 
,. .Coitd./- 



3p0•  

I'.Pangunni menon, 
S/. T.C.K.Neir , 
Ret1rd Guard A' SeciR1, 
S.N.. 15200, flPcurnmit  
Nangappa Nager,' P.0k 
fJlavekkot, Pin-670 02. 

M,Krishnan Neir, 

	

301. 	Kunchu Nair, Retired..  
F;er, A Special, 

SN,. P 6444, Srsh1am, 
P. 0. 01 avakkmt. 

V,Sreedharen NaiL s  
Sf.0 c-.R.Krishna Pi1iLai, 

3O.. Retired, Guerc A Sperte1 
SNc,15202, Thuruth41 
Aymanam P.O., Kcttayap. 

PA.Rejar, S/n P.S.4ppi, 
303, Retired Guard 

S,No,16144,•  House N.a/513 
"Reshmi", Near P.A.trJ..'tny, 
Cochjn_AI,. 

C.Kutty Nreyenen, 
S/n .C.Nereyenan NJir, 
Retired, Guard A Sprcia14  
S.No,7625, ChembraFeuse, 
Shoranur - 679 121. 

.P.K.Kcs1y, S/o P.K.foshy, 
Retired Gucrd, 
Vazhaka1eyi1 Gñgadikal P.O 
Chengannur, Pin-689 122. 

K.L.Kurien, 
306, S/n K.P,Lonappen, 

RetjredGuerd A Speci1, 
S,'D, 15216, Cherdir,i', 
High School Road, 
Pet1rappur, jia. 1richur 
Pin48 552. 

N,Ramakrishian Nambidi, 

	

07 	S/p Chjt:anyhettattiiId, 
Retired. Cürd Pi', 
S.N9.404 9  "KarthiIa', 
Ram3vr1npLrem, Triqhur..Rfl 

V,N.SeiijRrtj, 
L/o Lte: ARe,ngen, Retired, 
.-D r1 v el A t pecia1, 
S.Nc,P 4367, Sree Rarigern, 
Punip En i6e Road, 
rle•jai&tt- 678 102, 

308 

V 

631. 

... APPLICANTS 

1Cüfltd4 /- 



.. 41 ,. 
r.1I.Rarnaohandran, 

3O. 	C.B.flannadier,Retjred., 
Guard P., SN., 152101  
P.,anikkath House, 
Ks11engde, Pe1ght - 678 506. 

:T1... 'u•  
S/0 V1uchem1, Retj,,,, 
Driver A Special, 
S.No. P 21Y3, 
°alléth HoUse, 
Kuthupc:amba, EijcLhrc 
Paighat, P.n-678 611. 

K.N.Kunhjmoharnped, 
S/c KJoideen kDya, 
Retired, Guat'ci. IC', 
S.No. 6633, Cher.dath House, 
Kuttamassery, A1waye-.te3 lOz. 

12 	R.Narayanan,'S/. B.Rr.i9rarp, 
' 	etireo Drivei G*ois, 

5.N1,PTJ 16505, 1"o, 
Jeevanantharn Street, 
Poonthurai;RId, rr,th-2, 

C.Kurnara8amy, S,0 Chinnape 
Gounder, Retired., Di'IV9 
181 S.1Jo, P 4206, ri.No,So, 
Sholap4'ruv8., Suthar.re Puram, 

. T.S.Re an.arthy, 
S/OTK,Ssidara3alu

• 	Retired., Driver 'Al' Special, 
S,N..P 35402  15, Sundarem' 
Street, Erode-2, 

A.bdul Jaffar, 
S/. A bdul Kader, Retied,, 
Driver, Gsods, S,Nr,U 44, 
235 Kalyanasundaram Street, 
Erade- 638 002, 

S.1ngamuthu, 
5/0 V.Sjtji8 Naicker, 
Retired., Driver '5', 
S.N.. B 1365, D.No.411 0, 
Railway CoicnY,P.0, 

.Nos. 300 to 311 are 
epnlicnts in O.A. 54/93 

S/, Ve1lirm, 
Driver W 

Nagar, 
rde 	

•, APPLICANTS 
am P.O., 	. •• 	

Contd/ 



E.•1 ,N,312 to 321 are 
applicants in 

 
0j..No.55/93 

AP?LICNTS. 
.Contd,'/— 

ie 

. 12 

K,Ch1nnealyen, 
S/o 1.numanRetiredL, 
Shunter 'B 
5,N.1,745876,.L.t.G.5. 
Colony.4.0.C. Strct, 
Vcllamp.alayam, Erde. 

M.Krinan 5/0 flunuarny, 
Retid., hunt2r, 
S.Ne.10072,  
Rai1uy Colony, Lrn, 

R,Thiaoarjan, 
5/. Rernasuamy, Rttl 
Cu8rd tAt 5,No.14332, 
Thang8pattaiakarrl 
Popnthurai Road, 	I 
Erde. 

P. . Chinnaiyan, 
5/. rumuqam, Reti::i1.. 
Drivei tA S.No. 
N..:331 P., Railuay Cr:". 
Erid, 

P.Subrem'anori, S/c 
322. Retired Guard A', 

Staff No,748, 112. 
\Jinayqer Kil 
Sastri Negar, Ersde.—f38 32 

S.Kennimuthu, 
'323. 5/c Subh-a Thevar, Retirci. 

Guard W. 5.No.16066, 
Sundarammal 111am, 11/8  
Kill, Nnjappa Le"ut, 
Sulur, Colmbat.re41 402. 

R.P.nganna Filial, 

	

324. 	Si. Rangasuamy Pll]ai, 
Retired. Guard, 
S.No. 15271, 20 N.it.n Chiur 
1'1eriamman Koil Stret, 
Karungalpalayem, Eroda-3, 
rerryar District. 

V.Mari, 5/. Venkatsari, 

	

25, 	Retired Guard, 5.11Jb.12563, 
No.111, Thera I11 mR, 

Kurikaranpalayem, 
fu1ape1ayam P.st, 
Erode-2, Perlyar Dis.ct. 

V.Lakshmanan, S/1 	'Jadi'i Lb. Retired Guard. 
6harathip13yam St'eet, 
Kurikeran palayam,j 
flulapaleyam Post, çrode-2. 
Perj'ar District, 



- 	- 	
. 

I 

43-.... 

I.K.Shunmughasundaram, 
S.. I.S.Keruppanesamy, 327 	
Retired., Special grade Guard, 
S.Nci.J/T 35, 194 E, 
Railway Colony, Near Railway 
C'lony cjst Office, ErOde. 

V.K.Unni Nair, 

328 	,° K.Raman Nair., 
Retired., Psa1stat tuar1 
S.No.1902, Ccntchery Sfr-:, 
Erode. 

R.Lakshmanan S/r: rnas.1v, 

329 	Retired 	pecil Guai. 
S.N,7210, D.No,1t3, 	- 
Sestri Nacar, 	 Nuip  

Road, Ercde. - 2 4  

V.Swaniyeppah, 

330. Sba G.Uisuvasarn, Retired., 
Guard, S.Nr. 1.101, 
S Karuppanasuamy Kol Ii! SttPEt, 

Surampetti Road, £rode-6E. CG' 
- 	Periyar Distr3ct. 

H. Veeraraghevar ,' 
3310 	/0 V,Rpma ]yer, Retired 

Guard, 5.Nc.1523, 	- 
Tayumanevar Street, 
Pundurai Read Erode-538 002, 

K,Ramalingarn, 
5/0 V.Kandasamy, Retreo,, 
Driver ', S.N. PTJ 100521  
Door. Nr.16, Est PFttakarr, 
Street, Erade-6315 002. 

G.R.Samuel Raj, 
S/n G,N.Anandham Pillal, 
Retired. Driver T(1  Speciil, 
SiNe. P 2836, 23 A, 
Panchayet Union Street, 
11anthpe, Podanur, 
Coimbatsre-.23. 

K.Keder Al•i, 	
55 

der Betcha, Petire., 
Special, 

3726, 168 Ian 
r'23, Tamilndu. 

.rnJhu, S/a Nanjappa 
Ret1rod., Driver 

'1,,875, 95/11 ArthiiJlam, 
o4e Road, P.danur-23, 
i'iadu. 	-. 

12 

SJ.N.322 to 332 are 
applicants in O.b.5/93. 

... PPLICNTS. 

.. .Contd./— 



Vj 44 I S 

S.Velusueniy Pills!, 
S/'r,A.SankaralJngam P11lei

336. 

	

	
, 

Retired Driver 18! ,N..6437, 
D,Ne,360, Selvapuram, 
Nnrth Peru', Main Read, 
Coimbatsre-641 fl26. 

K • 	an g ESU em y, 
S/c Kuppusuarny Naldu 
Retired,, Driver, 'At' 
SpeciaL S.N.,P 9464,  
D.N..24; Main Raac, 
Pndanur-23, Tamil "Jecu, 

K,Ahamed heri'f, 
S/s A.Kader Batchi, Rcirtct1. 
D"iver 'A' &pcciai, 
S 4 N,P 4341, Main Red 
Pm.danur-23, Tamil Ndu1  

Nanjappe NAiu, :',N.333 to 339 are 339. 	S/Venketaswamy Nadu, 	 pp1icent. 'n0.f.57/3. 
Retired Driver fB t, 
S.N.. 1 3498, Ejarii! KCJii ;  
Street, P.danur.-23, 
Tamil Nadu, 

K. P1aniapar, 
Sfs Kuruppanna Gouner, 

34r,. Retired. 
S.N. P, 43i3, 
\Jilangattur, Kiiiachpa1J.'ir., 
Ertjde - 10. 

M. Palaniappan, 
3A1 	S/u Marappa 

'4 .• Retired,, I Fireman 
S,N., p 4312, 
Vellaikattur, 
Kadachanallu P.O., 
Thiruhengcdu Taluk. 

M.Chellappan, 
'ZA') 	

S/c Marappa Gounder, 
Retired., Shunter, 
S. N..9454, 1ampa1a'ari, 
Pallipalayam, Er.de-6. 

P.Pala;dappan, 

343. s/s :p,th8thBpp8 Gsu,der, 
Retired., 	*ter' 
S.N...P.7465, Ns304 i, 
Velankat.or, 
adachenai1ui, EroIe-10 	 PPLICMTS. 



P.Gurusemy, 
S/n Palaniappa Gounde, 

:34. 	Retired. Drive'J. ' 'a 
a.No. r 7160, N,1044, 
L.G.G.S.Colnny, 
Kid1ampalayarn, tricie-2, 

R.Kumaraserny, 
345. S/o Remasamy Gounder, 

Retired., Shunter Loc..o, 
S.No.P 63151  
Gov indancalayen, 
Alampalayam P,fl 
vie., Erode. 

G.Samuel Durai Saiy, 

346 	5/r Gnanadurai, 
Retired., Driver 
Spi. S.No, r 3107, 
Upstair 4th Crcsv Roeo, 
Paraniasivapurarn, Lil9udi-5"i €1I. 

V,Senqodan, 
347. S/n Velappe Courier, 

Retired.. Shunter/I ucc, 
S,No. P 3510, Vilankaftur, 
D.'..54. Pulapelsyam J40., 
Kadechanur (Vi!laqe), 

C.Nechimuthu, 
S/'o Cheilarp6 Gnunre, 

' Retired., Shunter, 
S.No.P 4384, Pnclap81a\'m Pns ;  
Kadachanallur, PalipalayLni, 
Erode-6. 

T.S.Alimoicieen, 
349. S/o T.J.Shiruddin 

ctired., Driver ,  
Spi. S.No. p 3260 0  
47. T.J.Shirfuddin Street, 
Sestri Nagar, 
Near Railway C.lony, 
Erocie-2. 

V.N.Rarnankutty Nair, 
4 	.Narayanan Nair, 

., Driver 
.'N?.ç. 2310, PuehDalayR, 

' 	( 	,NoW \ 8 Cellege RQiU 

' 	a1ghk, in 678 COl. 

V,l.,terayarie Iyer, 
Ret1', Guard 	Spi', 

4q7 2 9  N..1/780, 
BAI 	, Single Stree-, 
'i Kelpathy P.fl., 

Kalpathy, Pa1.et - 
678  

51.No.340 to 349are 
applicants in 

APPtIC.NTS 
Contd./- 



C,Chathu, S!O Appol 
Retird., Driver 

	

352. 	S. 	P 5287, 
Kuruncjad HQuse, 
Maruthe Toad, Piqh.at. 

!. Krishnan, 
S/o P..Arumughan, Retired., 

	

353, 	Driuor ?BI, S.N. P 9449 9  
Chngath Htusé, Kvi1pad 
P.O., Paiqhat-17. 

P.Sukjmern Neir, 
s/o P.Senkara 
Retired., Asst. Gig, 
S.No.153941  Palakkott 
Thenur via. Parli, 
Pghat-67O 615. 

P.Govinder., 
S/o P.Ser.kara Nericn, 
Retired., Guard 'EP, 
S s NOe2024, S.rivelaarn, 
H.N,.f"1./33, Indire:a. 
Ka11p'i11y, Pa1çhat-5. 

R.Narey3an, 

	

356, 	S/is V.Raman, Retired., 
Driver tA:t,  S,N.. P 5847, 
Chend:ike i'Jiiayam, 
Korathodi, 
Kiukñkur1n, 
Palqhat-678 005. 

N .\Jelukutty, 

	

357 	s/fl Narayanaswarny, 
Retired., Driver 
S,N,PTJ 10113, 

mba1aparambu, 
Near Iladrassa, 
Kavilped, Palohat-17. 

T.Velayudhan, 
S/n Theethy, Retired,, 
Cuard'Ct, S,N.. 16223 9  
Devi Sadan, Pottekulern>  
Kevilpad P.O., Pa1chat 

V.Uisuanehan, 
5/0 Kuhhna,i, Retired., 

O 	Loco Shuntej', 
S,No. p 5184, 
Va11ankd, Kr'i1pad, 
Palghet.-17. 

\J,Vasu, S/o 'Jeleyudhan, 

	

360 	Retired., Driver IF"', 
S,Nc, P 3164, Charlresoudh4?m, 
Tannissery. Palçjhat. 	 APPLICANTS. 

C.ntd,/- 



.. 47 •1 

Vf1Ihevan, 
s7. 'Jelayudhan, 
Retired., Drh'er 1 0 1 , 
S,Ni. P 9416, RhendrE 
Sadanam, Melepurem, 
lavekkct, pin 679 002, 
Paighet. 

T. V .Velayudhan, 
S/a P.Veeren, Re L irc- 4 ., 
Guard 'B', S.No.6855, 
Thur3k.ad Ho'jse, P.O. 
Peruj.ttukur issi. 
Paighat. 

V.Sivaraan Nair, 
s/o K.Kesevan Nair, 
Retired., 6uird 'A', 
S.No.6852, 72/a, 
Instrunientetin cn sh 
P.O. Kanjkode 
Palqhat. 

SJeerrghavan,  
S/s 	Sjncrrn R e. ii 
Guard 'P.', SaN6.14522, 
H N.. H-2, Heusing Uiit, 
Karamadal Road, 
f1ettup 	yar-, 
Pin-641 301, Tarnil I'ad. 

1c.,Naray8nan Neir, 
365 	Thavitta I;er, 

Retired., E!jeqel Asst. 
SNü.P 9444, 
Mu)lakkara Hnuse, 
uduppaniyaram P.3., 
Pelghet-671 733. 

K.K.Suramania Iyer, 
S'S K.S.Kujhna Iyer, 
Retired., Guard se', 
&.Nr.149, Ns.3/126, 
L.N.Puram Village, 
Paighat, 

P. Belakrishnan, 
S/• S.Ukkande Uarier, 
Retired., rail Guard, 
5.Nn.14067, Harivas, 

..Ka11ekuléngara, 
,.. 	Tl4kkad-57 039,, 1 .. 

\ 	 r.  

'' 	T .. LuIaren.. 
36e:, , 5/s T.A..4ppukuttan, 

' :Retiied. Driver 
t 	• 	S..\! 9436, 

_-..-hothuangal House, Melepurern, 
P.0.'C16vakko, 	

.. APLICANTS. \ '-0 ahet-2. 



S.. 

F.!ar8mesiva rienon, 

359 	S/r1,N•,Raman f1enon 
Retired., Dri.,ar P. SpL,; 
S.NJ. r 4684, 
Shfvasjlam Nedathil Hojsc, 
"erakkare P.O.,' 
Nesreni, Pa1ght-4, 

P ,Thenkaraj, 

3r 	
r)/C S,Psnrwn, Retired., 

. DriverA' Spi.., 
S.Nu, P 2760, ?6 1\J, 
Behird Rem Theatre, 
P. fl.Suiamanga1am, 
Salem - 636 005, 

A 1Remekrishnan, 
S/c A,ppu, RetireS., 

37 	Guard'' Spi., 
' S.No.6806, 

Remanchenati Hcu.se, 
19 /360, test Yakkr, 
Paighat 	678 001, 

C.fiopa1eKrehnan Na1', 

372 	S/u 'V.I1adhavac Nair, 
. Reired, Driver 	Spi. 

p 6449, 
Cherukarorishr.a Nis, 
P.J.Rannadi, Paighat, 
Pir - 911  6 	 * 

S.S.urirajan, 
373 	5/0 T.K.Sundararealu, 

Retired., Driver I.p1T 

Special, S.N. p 2327, 
233/Vinayekarkoil 3treet, 
Nadarinedu, Errde-638 002, 

K. randur3 ng an, 
374 	S/n 11•Kasthuri Naldu, 

Retired., Driver 1A1 Spi. 
S.No.P 29021  17/4, 

mmamandam Road, 
Srirangarn-620 006, 

V.G.Veeresamy, 
375, 	5/. C'ovinrlasamy Pillai V. 

Refired, D'iver 	', 
P "t841, 48/2, 

Subbaiah Street, 
Sang1ia6dapurarn, 
Tjruchj-520 001. 

V. S ith an, 
376. 	5/0 Vaiadt'ri, Retjreo., 

Driver 	S.Nc.P /775 
D.Nr24, Jeevanda Street, 
Poondurei Rued, Ed-2 

1.Nc,50 to 372 are 
ppicants in 0,f¼.5/3, 

,•. 	PPLICHJTS 



S. 4 

P. Daonisamy, 

	

377, 	s/0 R.Angemuth, 
ReiY..r3., Driver 'A', 
S,No. PTJ 10027, 
\iellelar Street, 
fluriicipel Colony Read, 
Erode-4. 

rrokiasaniy, 
3713. .5/c J.Arulanancam, 

Retired., 6urr tAt .  
S.Nn, 5253, 12, 
Kemarajar Street, 
Nader Iviedu, 
\Iineyakar Koil, Er.de-2. 

M,flenqasamy, 

379 	S/r) C,11uni - . Fetired,. 
Driver '!%', pl. 
S.Nft. PTJ 13441) 9  21, 
golden Street, 
Then9avil 11es MundIr/ 
Dhar3Durj--636 702. 

K4 llunus2my Neid, 

	

380. 	5/, C.Krishnasarny Naidu, 
Retired., Driver tCt 

r1 
J L.) ; 
	

•1S, ft-r  

D 5, Kallyarina Gounder Thttam, 
7erundL'ri R,ad, Ede. 

P.Deniel JAyeraj, 

	

361. 	$/. Paul Pillay, Retired., 
Driv'r SB,,  S.Nrij 6441, 
No,400 B Reilj Col.ny, 
E:ode 5  

.Ilenickarn, 

	

382. 	S/o M.Ar.amuthu Naicker, 
Retired,, Driver 'A' Spl, 
S.No. p 2901, 22/26, 
Chinna Nariemmen Koil Street, 
KerunQal Palayem, Er.de-P. 

R.Pongiannan, 
Sb Ramasamy Gaunder, 
Retired,, Shunte, 
S,Nn. P 7464, D.N..3/691  

Nayr, Cavery L'vPfl•, 
3 007, 

3;8
f;  

S/c K. 
ir 	Dr'jver 
L. 

K'ia1am 

Jah'r) 
-' 
'- 	

NG !\-4 

W. 

Drny, 
th'isrmy, P.e:irod., 

SJ4..P 3151, 
I'as, 4/390, 

.N1faar, 
paleyarn, Salem. 

. 5 Nc.373 to 383 are 
applicants in 0.14.60/93. 

APPLICA1TS. 
.Contd. /- 



0 50 ., 

G.Kenriifl, 
S/i CacinIarEjelU NidL, 

385. Retired., riVdr 
No. [ 3042, 

No.420 K, Reiivay 01ny, 
Erode-2. 

R Rengasemy, 

	

3E6. 	S/:i RE'maSemY, Retired, 
£rver tOt, 
S.N.. 	10238 9  
Keiing9rYr PTlPya 

rudur 0hveni Post, 
'jie Err,de-638 301. 

K.G.vindan, 

	

387. 	S/a Kndha Gouncer, Ri.-Ie; 
Driver 18 1 , S,Nc. 
N..102 C TypeReii'y 01Lr1, 
Era de—. 

C Naynseniy, 

	

3I$ 	
Gajp 	jdl  

	

. 	

. 

 Retirei., Shunting Drive', 
S.N,PTJ 195039  3RA,. 
NaderJled'J, Ponc:i crj, 

Erade-2. 

K. Veciharjan, 

	

38. 	
5/. Kruppen, Retired., 
Guard ' '.1Nr,2122, 
Thirumurugan Street, 
astri Neger, 	.de. 

V.Arjunen, 

	

390 	
Uenktchaldm, Retired., 

	

' 	Guard 'F' S,N..12438, 
38 9  Narnsivayem Stree, 
K.11empeleyam, Erode-2. 

r,11unisuamy, S,/o iuthu, 

	

31. 	Retired., Driver Special, 
5.No. p 9389 9  11/52, 
E.\J.R.Periyar Nagar, 
Eride, 

N.I9uthusarny, 

	

32. 	$ellappe Counder, 
Retired, t:.ver 18 f f  
S,No,6085 0  1/113 
Cdppel1i, Cauvej.y R.S. 
Erode, 

P.Viswanethan, 

	

33 	5/. S,Palauielu, ctir2d.., d 
 Guard 	Spl., 

S,No.7620, 324 IHt, 

Old RFiluey Lelciriy, 
Railuy Col.ny Pnt, 	 .. PLICANTS. 
Erode-2. 



.. 51 .. 
R.Venkatasuamy, 

394 	&/o R,Remakrihna Neidu, 
Retrei., Driver 
Spi. S,N, P 282 
126 0  D Railway Csior,y, 
Erode-2. 

M.thinnippan, 
S/t.  t'luthusamy Gorjnde, 39F. 	Retited., Shun - r, 
S.N.. P 6965, 
Ddappali.i, I Uercl 373, 
Cauvory R.S., Er'r.7, 

K.Cherinimalei, 
S/1' Kuppènnan Retir. 396. 	Sh'jriter '6', iN.. P. 344, 
Nethaji trcet, 
Ki1emeleyem, Erod--., 

K4S.bdul Stha', 

397.
S/nA.KhoderSherief, 
Retired,, Drivoi ti , 

S.No. 0 2207, 74, 
Ambedkar Streat, 
SRstrj Negar, E:ode-2. 

1'4Chinn C•JVintian, 
5/. Muthusamy, Retired, 
Guard W Spi., 
S,No•6722  8 40-1  

Hcusiñg UnIt, Sampath Nagar, 
Erode—li. 

: 	P.Kanner,, S/c R.A.Hammantha Gounder, 
399.Retired., Driver 'A', 

S.No B 1181  26 B, 
Khaaiei flahideen Sahib Street, 
Erode-2, 

N.Ramasarny S/u Nalla Gounder, 
400 Retired., hunter, 

S.No. IP 42309  No.1/56, 
Puduppaleyarr, Kattur, 
1ampalayam Post. 

R.K.Subramaniarn, 
W. S/i R,Kannjsh Naidu 

Retir*d,, Driver 1j Spi. 
S.Nc P 5509 N..3€$, 
Valayelkera tret, 

pa Gounder, 
4 .i_v 	 r•- 

N.273 
Sukkan Thottarn, 

'I. APPLICANTS. 



51,Nr,,384 to 404 are 
aoplicents in flJ41.61/93 

:1, 

. 52 ,J 

P,Palenieppan, 	f. 

403. H S/o Pongie Counder, 
Retired., Shunter, 
S,No.4019, 85, GoviHdampal 
P1ampe1ayam P.O., Ekde. 

K,Nellathambi, 
S/z V.Kumarasamy P1tird,L 

404.H Guard S.No,4 1572, 
1/2 East Street, 	rnna.'' 
Ercde-E'. 

P..Krishnan, 
S/c Subramariia IyEr,, 

405 	Retired., Guard  
4 S,No.11723, 1/500, 
Chethapuram P.O.,' 
Ka.Lpathy, Pa1ha•-78 603. 

I.raghavan 	/s 	Appr, 
46 	Retired., 6riverCr. 

.No 4 4105, A1argc 	nu 
O1avakkct Pa1ghtJ373 002.  

c'vdney 
407 	S/n H.V.D.'rielli,, 

Retired., Drijer 
Nn. P1.;3 i03611  

Carjvjn- RabinsrnRad, 
Palohat-67e 014, 

V. FLrumu gh an, 
A ffi 	 S/n Ayyapoan, Fetji1, 

Driier t8t .9 S.N..2136,  
Prasenth1, Sree Saihya Sj 

l

l 
Iarar, Ka11ku1anqre P.O. 
Palqhet-678 009. 

409.  
R.Palaniappan, 
S/o Rangaswamy, Retired Cu rd 
'C' S.N..1791, 
Shaini Wives House1N..36/6 4/1 
a1angnd6, 01avakko, 
°alghat-678 002. 

P.Krishnankutty, 
S/c Cheriathu., Retired., 
Guard 'C', 5.No.603, 
Peoinjakkara House 
P.O. A!a1ur,'viR.Likkidi - 679 O2. 

KdUoRarnanathan, 
I 

5/s K.V.Visuenetha.tyer, 
Retired., Guard 'A ; m 
S. Nr .13.562, .2/1 3?,H' 
Now Kelpathv P.O.  
Kalpathv, Paighat-; ?8 003. 

*6 APPLICANT S 

.Contd./- 



. . 	. 
11.Krishnan, 

	

412, 	/° Me'andy, Retired., 
Driver A t  Spi., 
S.No. r 1871, 
'Sal Nj' Thekkeprambu 
Puduppañiyariarn P.O., 
Pa1hat-678 733. 

T.P.8e1akrjhnan riair, 
S/u C.Sekharen Nair, 
Retired,, Guard 'PS' 
S.Nc.10525, riouthet hs', 
fenkurissi P.O., Via. 
Markerai, Paighat-67C674' 

K.r1 • Kunchu, 
S/i flanicken, Retired,, 
Driver 'B', 
S.N.. • 4461, 
Kailingal House, 
Paruthl15uijj P.O.,  
Paighat-678 573. 

P .RehdvP.r;kutty, 
415, 	S/c, V.Pedrnaiahh' Nlt. 

Retired., Driver P1' sap) 
S.No, p 6977 9  
Sarayi,Pudussery P.O., 
Pa1ghit-67B 007. 

V .K.P.1.r1eKrishr1, 
416. 	S/o K,Sankaren NaIr, 

Retired., ')river 'P, 
.,Ns.P 7791, Arupuzh8 
Cheruva€hur House, Peril 0.0. 
Paighat-678 612. 

K.P.Krishnan, 
417 	Sankaran Neir, Retired,, 

Guard 'B', S.No.6766, 
Venkateswera Illem;  
P.O,Pampadi, Via Tiruviiraic, 
Trichur Djstrjct-690 597. 

K.Vasu, S/c Kunjunny, 
418. 	Rtired,, ti.hunte: 'B', 

S,N., p 5301, Venkalathodi, 
I1e1epurm, Oiavkkot P.O., 
Pa1ghat-673 002. 

Kopa5S/o Reman, 
419 ./Ret'{r I,1D'xer 'PS 

	

/ 	. N 	52 
Kakkarnkuiineh Hou&, 
Kekkani P.1S.S.Ençcj, 
Co1i:eç 	1eLIt-6?A 008. 	 ... PPLICANTS. 

	

) r- 	 p 	jj - ): 	 ); 

'S 	 S 

'.. 8lGI 
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K,Belakrishnan Neir, 
Sb T Gov1den Nair, Driv

J. 	
zr 

S,N,P 74, 
Thekkumcherod P.O., 
\Jadekkurn 1langalecn, 
vie. flttappelam, Paighat Dit. 

P.KaRamachandran, S/a Kannal, 
Retired,, Guard t/t 

S.Nr,,. 7192, Pilarigod HousA ;  
fllavekkot, Palghat-7; 0: 

K.6alai, S/a Karirer;, 
Retired., Guard 
S.r6.6121, Sri. Nardyanji. 
Nilayem, Alangod, 
Olavakkot P.O., Palghe -  - 

678 002. 

C.Krishnan, S/o Chupr., 
423 	Retired Asst, Guard, 

S,No.6333, Ka1athilHo:i.e 
Alngodé, Ulavekkot P.O., 
P3lgh9t678 002, 

R.,Krishnon, S.Jc.677, 
424, past, Guard., Famc1ar-j, 

Krishna NIvs, Alanqod, 
Olavakkat P.O., Pelcjh+ 

C.J.Coelho, 5/0 F,CaelJ- o 
425. Retirs 	Gua'd t% L. 

S.Nr.14493, Chinnmrnal Streeft, 
Noorebed, odanur_641 023. 
Goimbetore Dist. 

K.Dhanashu, 
S/u K.P1.K.Gangaiya, Retired 

426, Driver tA? S,No,P 6804, 
147/A Anthonipuram P.O 
Suram3ngalam_635 005 
Salem. 

K.Meyan S/a Kad, 	 51.No,405 to 427 are 

	

427. Retired_, Guard(S), 	 applicants in 0.h.62/93, 

At'jrked, P.O.Gandhjsov8  SaInY  

S.No.1218, Kozhangottji HOUS 

Perur, PelQihat, 

R,Laxmaian, Sb EeCeRnqs 
a1du, Retired., Shunter 42e. 	
iesel, S,No.9514 

Nn,5,Keer9ikera Street: 	
, APPLIcArjTs 

Erode_I, 
V 



iiy, S/a emaeriy 
tsst. Guard, 

6, 351  R2jEj1ts Steet., 
APPLICANTS 

. ..Cnntd./— 

I. 55 •. 

N.Sengodan, 
429. 	S/o Nenjappa Gounder, 

Retired. Shunter, 
Loco, S.No, F 5250, 
East ThotUpalsyam, 
Door No.431, Kadachanur Ulilegn 
Pa11ipalayam—. 

\i,Perumel I, 

430 	S/o Venkatasarny Naidu, 
Retired, Goods Driver s  
S,NL. V 12. DNo.91 [, 
Leighbszeer, SurmangeLcm 
Main Roed, Salem—s. 

V 	V.Kumarasemy, 51° Jelappa 

431 	Gounder, etired, STtJflt3r 

S,No. P 4/433, No.11 ;  
Alampelayem Post, Friyje.-G, 

S.Velappan, S/o Segcdo 

432. 	Gounder, Retired, ShLrar/ 
Locc, S.1h, P4292 9  

Puliaciiarathu House, 
GsvirdanpCLlayem, 
laipelayem P.C., Lrod—, 

P.Kolandai Gdunder, 
433 	S/o Psl.ani fcindr, 	tid., 

Fireman £4, 5.No.P 5E62, 

táimudu, t..rodo-2. 

14 .Sengoda Gounder, 

434. 	5/a  Elerimuthu Gounder, 
Retired., Firemen A, 
S.No.P 5041, Alempaeyam, 

V  Pudupelayam, Periakdu, 
Pallipeieyam, Erode-6. 

S.Veradharaj a Iludal jar, 
435• 	S/o Sunder Mudalier, 

Retired., Assistant/Diesel, 
S.No. PTJ 10158 7  104/L 
Railway Colony, Erode-2. 

K.Sengoda Gounder, 
436. 	S/c Karuppana Gounder, 

Retired., Driver ICt 

p 477g, No11 ( 
Coinny, Eoi-2. 

/•• 	1, 

R,Mtjjs 
4A7t\. V 

Retied 
jS.No. 16 

dZa 

BANG 

'- 	 '- 

S 	 t' 

- 
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P.N.a1akrishnen Nji', 

43B 	Sb REmen Pilla., 
Guard, .No.6966, 
Mangeleth House, 
Nedungottor, Shorehu!F,, 
Pjn-679 121, 

K.Nareyanan, 

	

439 	5/0 K,Unnemen, RetirJ., 
Driver 'A', S.No.92E, 
Ketramanna Huse. 
Vadanarnkurussi, P.O. ,. 
Vedenam Rurussi, ViaI. 
Shoranur1. 

M.Chinnan, S/a Ramrt4 
Retired.,..Asst, Gut'c, 
.No.7040, Manichithddl HOL9,, 

Nedungotur, Sh.rerurJli. 

T.Ve1ukutty, 5/a T.Nryar 
Retired., Driver'B', 
S.Nij,P E776, Thuvveklatti 
House, Nédur.gttor 
horenur-1, PeIghet 

K.V..Gopinethn, Sb ~'umarer, 
Retired., 1st. Gijar, 
S.N,154479 Ka1lozhiVottath di 
House, Peru.thipr A,'StDrrr 

6T9 121. 
I 	

i 

R.E5alaraman, 
5/o K.Rsjamannar Nidu, 
Retired,, Driver 1 A t:Specis1 

.No.P 4660, Sastri Nagar, 
Rsiluay Colony P,0, 
Erode, 

V.Pchuthan, 

	

444, 	S/o Venketeranan, Retired, 
Driver ', S.No,8221, 
Railway Colony, Erod. 

C.T.Heuett, S/c A.1t.11kewett, 
Retired,, Driver tAtriSpec11 
S.No. P 2942, 278—H--TIN pe, 
Reilusy Colony, Ernd. 

63e O2, 

1.Chellappen, 
S/a Muthusarnv Gound.e 
Retired, DrivertBf 

.No.P 5772, 31, 
Thiruchengaodu Rod, 
Peliipalayam, Erode. 

Sl.No,428 to 442 are 
ppiicets in 0dt.63/93i 

OGPPLICNTS4 
, . ,Contd./— 



I. 57 oo 

D.D.Rnzerie, 

447. 	
5/0 P.D.Rozario, 
Retired., Drjv'r 'Ps' 
Speciai., S.No.P 3029, 
30 A , Sastri Nager, 
Erode. 

K,Merimuthu, 

44R 	51° Karuppanna Courider, R'tjred, Driver tp , 
S,No. P 53331 \'.3619 
Kesipalyerr, 
P.nnadurai Street, Erorit. 

K1 Pelanieppen, 

44 	S/a Karuppennan, Retired., 
Assistant Guard, S,No.E55, 
9 Sadayan Pa1yarn.Road 
Sasthri Naoar, Eiod. 

'J,Remasamy, 

450 	Veleppe Gthurdr, 
Retired., Loco Shuntr 
S.No.4919, Pallipe1ayni, 
Alampalejam,P.O.,  

P.KanciaEamy, 

451 	5/0 aramaSi\ia Gounder, 
Retireu., ShLmt3r, 
S.No.P 9405, Nc.422, 
iernpalyarn, •Pallipaieyer, 
Erode. 

C.Palaniappan, 

452. 	Chir-inathernbi, Retired., 
Shunter, S.No.43799 
East Thollipalayem, 
S.P.B.f1ill Colony, 
Erode. 

tl.Dakshinamoorthy, 

	

453, 	S/a Manickem, Reti:cizd., 
Driver SB'., S.1Jo. P 9511, 
Kumaramanqelem P.O., 
Thuthiputtu Pi.-635 B'll, 
Ambur (N.P.A.D!st). 

N.Balakrishnan, 

	

454. 	5/a M.Narasirnhan, Retired., 
GLard 	, 5.No.12E1 
54/1 TMHF3 Flat, 

aqar, South 'P.verJe 
Madras•.600 C'41. 

rr4. 
4

(O.V~ 

( 5/'.GOC1fls Retired., 
Spcal Gu.r4, S.No.173, 
11.Leniñ Sreet, 

Neiar, Railia Co1or' °.0. 
.•. APPLICANTS 

Cotd./-. 



.. 58 . 

P.S..Sanjeeva Rac, 

456 	S/n P.N.Servothrne Rae, 
Retired, Guard '' Special, 
S,No,12522, 8.30, 
Housing Unit, Periya.' Nagar, 
Erode-638 001. 

I.S.bdul Jabber, 
Since deceased by Legal Reprj9sentetive 9  
Smt.Heersjan, 67 9  
Kovalam Street, Teachers Criy. 
ERODE - 11, 

R.Nerasjnihp, 
S/n N.Rengasemy !'JritJu, 
Retired., Driver 
S.N. p 6978, Shastri Naqr fr  
Kemaraj Street, Erode. 

R.Thangavelu, 
S/o P.Rengosany, Rotiiucl,, 
Guard 'f-', S,No,1391E. 
498, Agrah2ra Strset.; 
Erode-638 001. 

K, Palenisopen, 
S/r Kandappa 0oundr, 
Retired., Drivr ', I 
5.N, PTJ 10070, Dr,No.10/M, 
KRPD Rod, Karunkarn Mec1;, 
Pallipalayem, Eroue-.63 G;64 

0 Jarne, S/ J,rn!\! uE' 
Retired., Driver '' Spl. 
S1 N, P 2819 9  8/13 Jee'c-
Rangam Palayem Post 
Erode-638 009. 

f,Karuppannan, 
S/n 1ppEji Gounder, Retirud, 
Shunter, S,No, P  5121, 
0dapplli, Pallipalayem, 
Erode-6, 

N.Sengodan, S/o Nal1a Goundr, 

463. 

	

	Retired., Shunter, S.No, P t295 5  
East Tholliye Palaym 
Kadachanallur Post, 
Erode-6.  

51.Nos.443 to 463 are 
2pplicants in 0..64/93 

0• PPLICNT5 

.Contd,/— 



.. 59 .. 

K.K.Krishna Iyer, 
464:. 	S,'u K.Krihna Iyer, 

Retired., Guard/A Spi, 
S.No.13745, Chembei Village 
P.O., Ksttayi, P8lkkad, 
Pin 678 572. 

11. Veemban, 
S/o F1,Nake1afl, Retired., 
L.co Shunter, S.N..P 532, 
MullathOdY House, 
KarianudE,P. 	'Kott.' 
PalekkQd Djstri.t. 

C,Gangadharafl Nair, 
S/c K.Kunhan Nambiar, 
Retired., ASS,jStallt G&J:i. 
SN0.1864, Lakshmi Nivas, 
P.0.PuthiperiYrRm, 
Paighat, Pin—€7 'p33. 

G,ParasurEjrnafl. 

	

467. 	570 P.Gopai Pi1la, 
Retice'i., Driver 'B', 
S,No,P 31)6?, 
Rayeppan Street, P.3. 
Tha hameflga18m, laighat- 

67E 102. 

C. Neroyanen, 
57° A,Chcncu, Retired., 

	

468, 	Driver 	S.N.P 7479, 
'Leela NivRS'f P•O• 
Puduppa±'iyaram, 
Palghat-678 733. 

K,Raghavafl, 
/o M.Krishriafl, 

	

469. 	Retired., Driver 'h' 
Spi, SNo. P 24009  
fiullarithodi House, 
KarimgOde, P.O. 
(Kottayi, Pa1ghat67 572). 

P K.Sivasaflkarefl, 

	

47. 	5/c P.C.Krishnan, Retired., 
Guard, S.No.14108, 

House, P40.rayene ., 

-676 642. c IN 

( 	S.34b8ram, 

471i Sb Sapathy Pille.i, 
'Rei)t?,, Guard S.No.14117, 

k1ur Road,.. La1pet i.Ci u  
Ti4'0i5t., Tami]. NedL', 

\ 39 '105. ... APPLICANTS 
...Cotd. I- 



* 	rnIi 

T.R.UnnikriShflefl Nambie, 

472, 
S/o Reman Nembiar, Retired., 
Guerd 'B'm S.N.,9791, 
Aihi1sh, Ravipuram , 
Kcjchi-1 

K11\J.Saraswethi Amma 2  
U/o Late K.8alakeishreMeflOfl 
Retired., Driver, 
S,No,P 3512, K8113zh1 Houe, 
Pudussery, CheruthurUth, 

A.Kunhikrishnen 	
1No,464 to 

S/c P.K.Sankaran 	
r.i1Caflt j 

Retired., 'A Graci uprci 
S.N.,96t5, Krishn Vit ar 
Peruthiptjlli, Palqhat1 

A,Marimuthu, 
5/u f1.P.r.gamuthu Naik, 
9etirecl, tPil Spi., 
S,No,. p 3574, 1091  
Dhenalakshmi Illai', 
Kumaren Street, 
Kavungal Psleyam, 	O—. 

[1,Netcsan, 
S/o iluthusamy Gounder, 
Retired,, Diiver 
S.Ns. P 4369, P.C. 16121  
I,C,Poltce Quarters, 
Ohaidricihiri 	tçjei, 
Pondicherry. 

G.KJbdul Sathat, 
5/a  G.Khader Badshe, Sehib, 
Retired Guard tPt Spi. 
S.Ns, 117e6, 17 Syed 
Jelal Khan Street, Fort, 
Salem, Pin 636 001, 

478, R.Ramasamy, 
5/.Chinnakesavan, etired. 
Driver W S.No. J/f9 1297, 
176, 1"landepg \Jeethi, 
Erode—I. 

474 	c7re 
O..65/93. 

479. t.Ibrahim Khan, 
S/a E. 1ohamed Khafl, 
Retir'd., DrIver 
S.Nu. P 3028, L 245, 
Sharnshad Manzii, Pereer 
Erude-1.. 	 0* PPL1CNtS 

Contd./— 
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4f10, 	L.Marudappan, 

5/0 L:kshmanen, Retired., 
Djee1 hunter SNo.V35, 
93, Thkru \J.K.Street, 
Kollampalayem, Erode-2 

481, C.Davjd, 5/n D.Gabriel, 
Retired., Driver 'A' grade, 
.No. P 229, 223, 

Sasthri Nagar, Seda'9fl 
Palayam Road, Erode.-2, 

C.Subrananian, 
S/n A Chinrrepperi 
Retired., Guard 'h', 
Spi., S.No, 12327, Plot 31. 
16th Avepue, flariij N392r, 
Ptmbathur, Madra€-600 0:33. 

C.Arokiasarny, 
5/0 P.Chinnappari, Petir3d. )  
Drjv3r TA? 	No.. P 2i5 . 
D.No.77, New Street, 
Eroe-1. 

K.Paleniapparl, 
S/e Kaflappa C'-uunder, 
Retired., Driver 'A', 
S. No. P 882. 
Aleva Gounder Kàdu, 
Ilanienjr, Salem—lU. 

45, C.Rengasamy, 
S/. R.Chinneserny Nei, 
Retired., Driver tAl  Spi. 
S.N,, p 2831 9  32 9  
Ghoisethottam, Udumalpet, 
Pjn-642 126, 

486. S.Abdul Kereem, 
S/n Sheik Jemaludeen, 
Retired., Driver IAT Spi. 
S.No. P 2825, 30 Burrah 
SahileStreet, Mount Road, 
Madras-2, 

487 1 4pv1ndarajalu, 	 41,No.475 to 487 are 

	

Naidu, 	applicants in O.t.66/93. 
Driver 'Pi' Spl. 

(%7 No6l, 51 Nrrth 
( 

	

	 Kumbakor.am , 
i61li1Jb. 

r- 

ga?eyRVJ'  'ic kam, 
Lt/o 1-4te,A<.P. A nthonysamy

Driver 'B' 
8 Jk105D.NC .6: 

k'asthri Nagar ;  Pillayer Kril 
,- Street, Erode. 	 ,..• APPLICPNTS. 
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489. Kannnl, 
se KSinnodafl2  

Retired,, Driver YT Spi. 
S.No, p 6826, 
'laligai Natesefl Stores, 
Ndar 1edu, PoonthL'rai Road, 
Er ode. 

A.pyalakshrni, 
U,'n Late P.P,ngarnuthu, 
Retired. Drive,' 
5No.P 2904, No.27. 
Pilli.yar Koil Strect, 
Sangliandapuram, 
Tiruchireppalli. 

G.hilandsm, 
U/o Late 	 FetItPc1., 
Driver 'A' Spi., i.4oJ 4E5I, 
No74, Vandikar.9rthottem, 
Koljampalayam, Eiooe-2. 

492. R.aya, w/n Late V. 
Remalinarr, Retired., 
Driver Iht Fip,, 
5.Ni. P 3789, ED 25 
tHI Type, Railway Colony, 
Ercde. 

Dhanalakshmi, 
U/n Late S1 K.Svapi<e, 
Retired., Driver tAl, 

Spi. S.Nn,P 2895 2  
Et) 352 8, Railway Colony 
Erode. 

494, Parvethi &akthlvel, 
U/n Late M. Sakthivel, Retired., 
Diesel Assistantl  
S.No, 3/M 648, 422 H 
Railway Colony, Erode, 

495. Nallarnmal, 
U/n Late C.Tholasiappen, 
Retired,, Driver tCt, 
S.No. p 6579 9  29 1  

Kumaran Street, 
Kollarnpalayam, Erode, 

496, K,Lakshmi, 
U/n Late K,Raja, Rtired, 
Driver 'C', S.Mo. '3 22, 
212 F Railway Colony, 
Erode, APP' ICANTS. 

Co ntd .1- 
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497. Sanpbornam, 
W/o Late Prumughrr1, 
Retired"Driver 'A', 

J/ll 818, 
ED 194 D. Railway Colony, 
Erode, 

S.Geeja Ba! 
W'/o Late M,anesan, 
Driver 'A' Spi., 
S,Nü, P 289 1  D.N.16, 
Lenin Street Church 
Railway Colony P., 
Erode, 

Pappa, 
/. Late K.Krjshnan 
Retired., Drivcr 1C 
S,No, P 7945, 
Mooppaner Street, 
Old Uramangal.tn, 
Slem-636 005. 

500. P.M.Aiokia3amy, 
S/o R.Muthu, Reti':od,, 
Driver IAI Spi,, 
S,No, p 17189  No,752, 
5th Main, 8th Cross, 
ll.C.Layou, Vijayanear, 
Banelnre-40. 

501, N.11areppa Dasary, 
S/o Nar'n' Dasary, 
fletired., Driver 'B', 

- S.No,P 1108319  V3/4819  
Peria Vecegampatti, 
Vie., Denishpet R.S,, 
Omaur T.K., Salem District. 

41ici,48 to 499 are 
Qp oFi.ritcs in O.A.67/93. 

502. Pushpavelli, 
i/o Late V.R.Veiumv;  Retired 
Diesel Assistent, 
-S.No. J/M 12421  D.No,641  

Vavooce Street, 
Kollampelayem, Erode.--2. 

503,. M.Kannian, 
.S .1ledha1aimuhu, 

	

/ 	 ,, Driver 'B', 
0, D.No.i F/3 

	

' ( 	X—srie man Colony. 

7 T±rLppur. 

04. 
o K,-k/.Pau., Ref.ired., 

Guard 0 	Spi., S.No. 15212, 

NB4et irlandsY 

a em 636 016. PPLICANTS 
. . .Con'td. /- 
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55. A.Krishnaswamy Naidu, 
S/a N.rumanathe Neidu. 
Rei'red., p1. Grade Guard, 
S,No.14310, Kandampethy Put, 
Selem-636 005. 

P.K.Su1.che, 
W/m K.M.Paramesusren, 
Retired., Driver 'C', 
S,No.,P 4800, ED 397 B, 
Railway Colony P.O., 
Erode-2, 

P.P.Rnmen, 
S/ui A.Paththcrane Iye-, 
Retired., Guard 'B', 
S,N,15243, Dhana]ekshm 
Upstairs, Near Temp1. 
Subramanie Neor, F..eIen_5. 

K.S.Georgi, 
/O K,Simpson, Ret.rd,, 

Passenger Guard, 
S.No.13413, Plot N.42 
douse IY,,157  A, 
Thru,akavsr:danur, 
Salem-.636 005. 

R,Venkatewrarr, 
5,10 N.Renr4rth€rii, Reir€J, 
Guard'A', SNo. 15850, 
5./I 37, 	Jhk 	N.;:. 
Jagirmmapalayem P.O., 
Salem-5, 

511. CJongia Gounder, 
570 Chinr,appa Gounder, 
Retired., L.cc Shunter, 

p 4374, Perja Mottur, 
JagirArnmapaleyam P.O., 
Salem-2. 

511. K.S.Somasundaram, 
5/0 K,,K.Subha Rathjnem Iyer,I 
Retired Cuard '' Spi, 
S.N.,6711, No,75, 
Vinayakar Koll 3rd 	reet, 
floolapalayam, Ercde-2. 

 

 

Julie, L1/o  Late S.Bgysan 
Retired. Driver Wl., 
5.lsP 3261, 3/1 South ULKeijIm)  
Coimbatore, 

K.Kandasamy, Sb 	iL1! Kapann8r, 
Retired., Pssstent Guard, 
S.No.161C3, Odsikinethuputh 'r., 
Ramadevani P.O.,  Ramdevan i liege, 
via,Kandanpelaysm, Narriakkai Taluk, 
Salem District. . •1,• PPLICANTS 

.100 .Contd, I- 



S.Kosalei Chandra, 
U/n T.S,Swaminethan (1to), 
Retired., Guard 'P.' Spi., 
S.No,7619, ED 353 A V  
Railuy Colony P.O., 
Erode-2. 

P.Plame1u, 
U/n Late fl.Palanthppen, 
Retired., Driver 
Spi. S.Nn,P 2893 9  B 1P 
JeeveNcr, Rengampea\'ii 
Erode-3. 

C.V.Narayenan, 
s/o C.V.Krishnan, Retired., 
Guard W S.No.3283, 
Mythri, South 3ezer, 
Payyerirur. 

Smt. R.K.Parvthi, 
U/a Late K.S.Ranoes&', 
Retired., Guard tAI SpJ. 
Si,No, EA 1124, Eleyo 
Subremenici Ngar, Salem. 

51, \J.Regupathy, 
S/c S.'Jsjiravel, Retired., 
Driver 	Spi., C14 
Kannan Nagar, V.0.C.Nagar 
Post, Thnjavtir-613 007. 

R.f1ahabookhan4 
S/c A,Rahimankhan, Retired., 
Driver '.' Spi., 
S.No.P 30531  No.82, 
Rengariaqr, Suramangalam, 
Salem—S. 

11.Chinnu, 5/0 fl.flechery, 
Retired., Driver 'A', 
S,Nn. P 2815, ILNo.?5, 
6th Dharma Nagar, 
Suremangalarn, Salem-5. 

:LIO.00 to 517 are 
ppIicents in 0..68/93 

A.Abdul Wehab, 
S/o S.i1.Abdul Azeezy 
Retired., Driver 'P.1  Spi., 
S_P-91, N0.101, 

Road, 

, 	 f4r636 005. 

briver 'P.''k  
32 	St 

31 

52 1. 

5 

.. . .P.PPLICA1TS 
£ontd./— 

TI 

&den, Retired., 
No.P 2115, 
t, Old 
Selerr-66 •305, 



66 ,e 

523. [.Ramasamy, 
5/o Munusemy, Retired., 
Shunter(Loco5, S..Ni',TJ 10i9 
D.No,122, Peryar Stet Old 
Suramengelem, Salem-. 

K,Pelani, S/n Kolandi, 
Retired.., Loco Shuntr, 
S.No,P 5256, 5/89 
P'nna Nagar, Jaqir Arnmepa1eya 
P.O., Salem-636 302. 

K.Govindesany, 
Sb  Kendasainy Nicker, 
Retired., Loco Shijrdr, 

S.No.P 9477 9  
D q NU,21 Dharmaner 
3rd Street, Salom-5., 

K,Ramakrishnan, S/c 
Retired.,. Drier tP 1  
SNö.P 264, a/es, 
Lekshumi 111am, JagiJ.  
mrnap3layam P.O., 	a1 

:Kuppaii 

527 

1i,nnama1'i, 5/0 F Mithu, 
Retired., Driver 
S.No. P 51921J).Nn.V4, 
Periyar Street, old''L 
Suremancelarr:  Se1.em-. 

Periennan S., 
5/o,  Sr:evaryar., RctE. 
First Fireman, S.No. 745, 
15, 1ar±amman .tr:ci, 
Solern Pallam, Salem-S. 

P,Subramani, 
S/o P€leni Gounder, Retired,  
LooShunter 'B', 
5t'Jb. P 7455, ri1lr Street, 
Solampallam, Salem-S1. 

f1.rumugam S/s Mar 
Retired., hunter 
5,No. P 8078, A/65 
Ariyagounder Patti, 
Suramenqalam P.O., 

f1.Chellakarinu, 
S/o Munusemy, RetirE 
Loco Shunter B, 
S.No.P 7946, B 39;  1 
the Rain Theote, 
Suramrqelam, 
Sale m- 5 

Jpe Gotdet, 

el £Lret, 

Blen- 5 

eck cjf 

... APPLICANTS 
.Contd./- 
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P.Jeganathen, 

532 	R.D.Ponniye, Retired 
Driver ?flt,  S.No,5551, 
D.No.50, Iluniappan Street, 
Kichipelayem P.O., 
Selem-.5. 

A. Perumal, 
533 	S/o B.Hanuman1  Retired., 

Loco Shunter 'B', 
SINS. P 80791  131 fl, 
R9iiwày Colony, 
Salem-5. 

Amrresi, 
534. 	S/c K.Raman, 

Driver 'A' p1. 
S.N. .PTJ 10057, 
A Masque Street, 
Old Suramanqalarn, Saler 
Pjn..636 C05. 

V. Kandesuarny, 
535, 	S/c Vellalys r1oLnde1' 

Reti"ed., Isstt. i'UEr. 
S.No.7246, Thjr'jrnagal 
D.No.13, Bcdinaick3rl Ptt, 
Salem—S. 

Ye sode, 
536. 	Lacc T..5.Sriniver, 

Retired.,, Driver 'A' Spi. 
S.No. P 1e46, 10 Nehru Street. 
Old Suraciianqa1m, 	acrn•-. 

3anaki Thailammal, 
537 	Itt/c Late A 1rjunsn, Retired., 

Driver 'BT,S,No.P 3080, 
4/248 A, Bharathi Nagar, 
Jagir Ammapalsyam P.O., 
Salem-2, 

P.V.Pachamuthu, 
538. 	S/o P.Uelusamy1, Rtired., 

Guard 'A' Spi., S.N..1223, 
386, Sakthy Vinayagar Koil 
Street, P.onthurai Road, 

Erjde-2, 

jNr,5i8 to 537 are 
applicants in 0... 
No.69/93. 

E.S'*4lho.ly, Retired, 
Q ( 	 '\ Spi., 

.SNo. 	29tJ3, 36, 
8i3t, Rlaapurorn, 

¼ 	 ; 

R.Venkt&'an, 
riqasacy .No.P 

3052 1  
1] 	No.8/2, lInd Cross Street., 

rithi)ipakkam, Ambethcr, 
11 d r as— 53. 

'I,  

... APPLICANTS 
,Cotd./— 



R.Thirumaloi, 

	

541e 	Rerresented by Lokareyaki 
as Guardian, 
s/o R.Rengasamy Na1d 
Retired., Driver lAt Lpl. 
S.Nii. p 2864, 2 A North 
Vellalsi Street, 
endeme6ga1em, Woriir, 

T.ruchy-620 003. 

M. Anthony , 
542 	'S/i L.flath3jaimuthu 

	

0 	Retired., Driver 
Spi. S.No.30V30, Nt flL1, 
Netsji Road, Marapalarn, 
Erode-.2 

Saverinayeqain D, 	 • o.3S to 543 are applicants 

543 	SIr,  ?rokiarn, Reired.. 	i 	0.I,Nu0 7Q/93,. 

	

a 	
Assjster,t Guard, 
SNr. 7122, West 
Merianathaiurarn, 
Dindigal-6., 

!VeAChUthatl Nair, I  
S/..P,Narayanan 'di, 

	

5440 	Retired Guard 	Special, 
S,Nc.7628 5/1584 
Asokaprjram, Llit-6 3 C1 

T,Kunhrsrpn. 
S/s Narayenan Namb1ar, 
Retired... Guard '8 
S,N630, KuttiyidHouse, 
P,O.fleladj-673 522. 

i1.Viswanathan, 
S/o K.Balakrishnan t\air, 
Retired., Guard 1A' "Spi. 
&,No.15164, H,No.1/499, 
tiAsuathiR  Et Nada VU 
Cal icut-6. 

T.P.Padmanabhan Nair, 

	

47 • 	S/a T.V.Appu Nair, R'Ietired. 
Guard W. S.No,193, 
Usha Madir, P.0.11arkavu, 
Calicut-573 007. 

K. Krishnankutty NAi j  
54, 5/c Unnichathan 

Retired,, Guard T1  

S.Nin.1502, Uedakkey11 
P.O.I.E,Kunrnand1rn, 
Calicut. 	 ... APPLICANTS 

I 	 •..Contcl./- 



V.Rehevan Nair, 

549. 	
5,'t Gvi°nden Nair, 
Retired., Brakesnen, 
S.Nc.3024, RaghF-va Nives, 
Chiremanqelam, P.D,Neduve, 
Perappanangedi, Malebar. 

U.K. Bheskaren, 
S/0 U.K.'Jelu, Retired., 
Guard 'A' Spi., .No."6', 
Urpckenciy House, P.C.Tnw1 

-66 3(i2. 

K.0 .G"vindeii Nair, 
551, 	S/s..C.Raman Nair, 

N 	
Retrd.. 

Driver 'B', 5,  1186, 
Ed8eth House, 
P.O,Tha1ku1ath1jr, 
Calicut - 673 317. 

K.r.hendukutty, 
S/o t<.Chekku Retrcd,. 

552. Asst.Guaic, .Ns.i61, 
Koyimekandy Hcusc, 
P,O.Elathur, re).1Lu.- 

73 

.Suhrrre.r,ian, 
553 	S/u P.1ucien, F'et!rei., 

Guard 'A' S,Ns GP €8B, 
Neni:kan E uuc€, 
Near W8ter Tank, 
P.G.PuftiyEr, 

73 C04. 

K.K.Pararresuaran Na1, 
554, 	5/u P. K. E3uaren Ncr, 

Retirea., Brake sman, 
S.Nr.1466, Kuiange, 
P.O.Lakkidi, Pe1qh. 

A.Athuthe, 

5559 	S/r N.Koudari Nair. 
Retired., Guard 
S.Nc. V 144, Sreve1sar, 
Menkera P.O., Pe.qhet - 

67$ 613. 

Si.No.544 to 555 are 
applicents in O.F.71/93. 

Sol.rnrn, Roc:e1., 
No,P E819. 

çNell Fcej, 
?iPPLJCPiNTSe 

I 



K.theppen, 
5/c Kalieppe Sounder, 

1. 	Retired, Shunter 's', 
S,Nc,P 453, D.No.110 
AruprDu melee near, 
peipass Road, 
PooncSürai Road, 
E:oe-.2. 

1.Zulekhabi, 

558 	
U/s Late S.K.5yd Anne, 
Retired.,. Driver IBI 

S,No.P[J 10125, L.268, 
Periyer Ne9ar, H.inr 
Erode-636 001, 

S. P ru nec 
55. 	S/c P .Subie PLilale  

Retired,, Guard 
Spi. S.No.8995, ': .'-7p 
New Street Lre, 
Trchirepally,  0u. 

N,P.\Iaàjvolu, 

560 	s,'.:..nnsey, Ret '., 
Driver 
rtchipeIeyem, L.Puthur(P 

Erede-638 002, 

C. 7asup ethy, 

561 	5/0 T,Chinnesaniy Desikei, 
' 	Retired., Guard 	, 

S.No.12152 0  73, Kcsameds 
Tiruvannernelel c's., 
Tirüvannenelei, NJ'.Distr 
Pjn-606 601. 

r.H.Abdu1rahimen, 

562, 

	

	/" maharnrned Hussein, 
Retired., Driver tAl, 
S.No,P 2294, 1'lannérkulern, 
Near Indian OvEisu3s Bank 
Tiruchireppe1ly-620 020. 

K.Netchirnuthu, 
56J 	5/0 Keruppan, Retired., 

ssistent Guard, 
5.No.7118, Periasamy Hous 
Palemepuram, Five R8oi, 

Karur, Tiruchy Dit. 

T1.1J.Peulrej, 
5/o M.Vedhereyejem, 

564, 

	

	Guard 18*, (Retired), 
S,No,13856, Prul liJam, 
117, Cauvei'y Neça 
Kulitelel, Tiruchy-53510' 

tre3t, 

ct, 

... RPPLICAT5 
,. .Contd. /. 

C. 
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K.M .Devanathar, 
Sb P.Tleenakshisunderem, 

	

565. 	Retired., Guard 'P.s Spi,, 
S.Nc.10438, No.222, 
Lenin Stree€, Railucy Cclony 
P.O., Erode-2. 

.John, 

	

56 
i 
fi. 	s/0 A.Suerniriatha Plirisi, 

fletired, Guard Spi., 
S,No.14326, No.25, 
5th Cross, Par9masiapn 
Lalgudi, Ticiiy D1stj.t. 

pin-f521 69 

	

- 	V.Srinivasen, 
5 /a  R.\Jenkatpremc Iyo. 
Retired Guerr tAt Spi. 
S.No.9456, No.18, 
Dr.Ambedkar Road, 
Shuvanesuari Nac'r, 
Ceinibatore. 

- 	'J.f!criniuthu, 

	

568. 	S/o Venkatonsiarn 
Retired,, Ofiver rFt 
S.Nn,P 94G, Kaiiikedu, 
Omelur Pest, Salem District. 

E.Periasamy, S/o Eli2ppen. 

569. 	Retired... Asst. CL.rd. 
S.No.?545, Pvineshi, 
Coimbetore District. 

K.Regotheme Ra.., 
5700 	'S/o K.Kupu Rao, Retired., 

Guard 	S.N.10694, 
Pi.t Ne.8G, Fist Nc .93, 
Kalyan Neqar, SanjivaT'eddy 
Negar P.O., Hyderabed-500 038. 

K.VJ .Mohan, 
571. 	S/o P.K.Veratharcjalu, 

Retired., Driver It Spi. 
S 4 No.PTJ 10372, 19/8, 
flariammankàil Street, 
Salem, Pin-636 005. 

LThangcr aj, 
Reiie, 

- 	fg/ 	ern?nerikoil Sr net, 
S..am-636\OCb, 

Ir
,..- 

. 	 r 

. R,Muriaricnal, 
5 !7\ - W/u L 	.Iv1u rugassn, etiod., 

'9"<, S.No.16321, 46, 
'\\ 

 
Aly 	Srèe4, Old Surama.ngalam, 
s s<9 

Sl.No4 556 to 570 are 
applicants in 0.I.72/3. 

U... PLJCFNTS. 



K.,H.Rehime, 	 I 
Wi Late C.Nagesundeiai, 

574. 	Retjted Diesel Assistent 
S.No.J/!1 497, 30, Nerutrr, 
Old 5jramanelam, Sa1eni-5. 

t, 

K"ishnemmel, 	1 

575 	W/o Lté Kn'ithan, 	1 
Retired,, rSsistOnt uard, 
5.No.605, D,No,5, flejee-h 
Stree€, Old SurarnencleJi, 
Salem-i. 

W/
Cateerene,

576. 

	

	 - 
o Late D.K.Pcte': 

Retired,, Driver 
Speôial, S.N..P 1796 
130 A Fnthoniapuram,1 
Suramangalam, Sralcm. 

N,fl.palasemy, 
S/i tJareyr.esemy REJJ1  

"' 	Retired., Guard. 
S,,No,130flE, H:G 338 
Hnisin6 Unit, An.rla MqEr, 
Trichy-620 013. 

N. Kuppn, 

578, 	
S/c Nercyana Naiker,j 
Retired., Fireman, I 
S.No. 9423,  
Sivethpuram P.O., H 
Salem, in,636 307. • 

tvindemmel 	 51.Ns,571 to 579 are 
W/o Late KArumugan, 	applicants in Odt.73/93 
Retired., II FfrfliNI, 
S,No PTJ 17449, 
Ammapelayam, Salem. 

Yrarayce hmmal, 

seo. 	W:/O  Late R.Thanqamuthu, 
Retired., Driver 1 8f Grade 
5.No, p 9437 60 Z,J33A, 
S 0 K,C.RWad, Erode-638 C09, 

Kous1a, 
y 

581. 	
W/n Late C 0 Pnnnusem, 
Retired,, Gu0rd 
Spi. S,No,15313, 3O 
LIC Nagar, MwolelDal k'/rn -.'--' 
Erode-2. 

. . ,PPLICNTS. 

0,. . Co ntd. /— 
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E.Raman, S/c, E.Sam.i 
Retired., Driver IC 

5132 	S.No. P.4242, Edethottethil 
House., P.O,Kda1.dj Ngaram. 
f1a1apurem Distiict, 
Pin-676 312, Kerale. 

K.Raman,5/s Chndu, 
53• 	Retired., •First Fireman, 

5.No. P 7147, !ekeeri 
ieethe1 House, P.O., 
Peleth, (via)Kakkod5., 
P! - 673 611, 

Mrs.B.Sarojini,j,0 Let 	i.K.B;athchciarn, 
23 i1iidle Street, 
fld Nidamengeia, 	 i.No,58O to 584 are 
Nidemangelam P.,O. 	 3pplicants in O.A.74/93. 

L.Va8udeva Neii, 
5/. N,Gopelan Nir, Retii1  
Gjard 1bT,  S.Nn7519 
"Soha1eyamt1, C,'c tat3n 

-Nester, /aniyamha1aie..i1 ., 
Malbpu"am District, 
Ptn - 679 339. 

N.Kutty Malu, 
5/CD Lrte fi.R,Snkaren, 
Retired., Drive.c, 
S.No.570-7, Medathil House, 
Erem'1ldm Vcjel, P.O. 
rakkinar, Kozhikode, 

Pin 	$3 028 (Stpff N73' 

M.Schuthan Naii', 
.5/. M.Krishnan Nair, 
Retired., Guard 'P', 
Kariyatkuni House,' 
Narakode, P.O.Keezhariyoor, 
Kozhikode - 673 324. 

. 	K.N..ankuni Menon, 
5fl. 	S/o \/.Madhava Menon?  

Retired., Driver . 11i', 
S.N. 6966, Rohini)ihr, 
P.EJ.Chettipcii, Pin-676 :31J, 
Parappananciadi, Malapurem 

District. 

. p ml i 
5.89 0 	 tNR9 tired •

ke 

 
:5177, 

cc 

 
il(.P(OJriyellu,2  Ti 

talic1 

\t 
'-----.----6J \\ 	8Afj 

S1.No.585 to 588 are 
applicants in 0.I.75/93. 

!•' ,PPLICRNTS. 
.i  ,Contd./- 

q 



fl  

Is 74 , I 

U/
590* 	

c Late .Thenen 
Retired., Lco 5hunte, 
S.Nt.P 81q3, 

dhikarimaflafl1e1 House 
.r.o.riyallur - 73 314. 

C o K. Velayudh an, 

59 	Retired,, Shunter/LHTS, 
'.uzhithottu Parembi, 
East of Cemethori Roed, 
C!chin - 1. 

i,o.589 & .590 are epplicentB 
ir O,.'(6/93. 

P.M. Kumaran, 
5• 	Retired., Driver, 

Southern Railway, 
Puzhakkel House, 
Mudeppalore, (Vie) 
lethure, Palyhet District, 

r.rvoses, 	. 
R€tirer1 t( 

59,30 	
Gr8/j:'d/L, 

Mathai College, 
1amrnet.h Vayel, 
Pattathiiam, Qui].ui. 

V ,rjunan, 
Rotirc., Driver 'B'/QLN. 

594, 	Karmaleycr, 
Pattatheriam, Quilon. 

& 592 
in Lfi.77/93. 

are applicants 

P.Mercita 
Ki/o Late hri Dominic Sisie, 

595. 	Retired., Driver  
Pathan Parambe, 
Near Tr3nsprrt Office, 
Quilon 

t'l.K.Ganesafl, 
s/s M.N.Krishnamourthy, 
29, Ramanujani Street, 
Kellikuzhi, Tric4•209  
Retired Guard/Special 6ra21 , 
Southern ReilWay. 

M.M.S.Thange ireqaáem

597. 	

, 	I  
S/c rlichel, 2 k/4-., 
First Street, 
Jnriei Nager, t1elligeipux'em 
Trichy-1., Retired Drjyr 	' 
Grade, Southern Railway. 

It.I.Vincent, 
59p 	S/O I;.J,Fuurnbrwse, 

27, Ponnt.hottam, 
Kemr's Town, Trichy, 
Retired Guardi'Spec.iel Ii :;rrde, 
Sjuthern Railwey.  

.1,No,593 to 595 are 
applicants in 0.f.78/Si3. 

1PPLICANTS. 
.COfltd,/ 



V,Subramanian 
59 	S/c E."enkatreman, 

21, Thondaman Colony,. 
Metr Factory Road, 
K.K.Nagar Post, 
Trichy-21. Retired 
Passenger Guard, 	- 
.Railway, 

.Antony, 
500, 	5/0 Sovrirnuthu Pillai, 

41, Ml15yepurant, 
Main Read, Iiichy-1. 
Retired., Shunter 	C:Je, 
Southern Railway. 

R.Gopalan, 

601 	Sb D.Re,iiachandran5  
125, Mriemmr Koi]. &'et, 
Pcnmalipatty, io1dai Roe'c, 
Trichy-4. Rettro. 
Pdssengèr Guard, Southtrri 
Rai1wey.  

1.K.Srinivas3r, 

662 	o T.U.Krishnaserny, 
131, East Chittra Street, 
rirangem P.O., Tr5.chy, 

Retjrecj GJa:d/i[eci2l 
Grade, Southern Railway. 

R,1agarsamy, 

611i3 

	

	Rengasamv Naidu, 
328/B, Railway Coioiy, 
•Trichy-20, Retired Lsco 
Shunter 'B' Grode , 
Southern Railway 
(Trichy Division). 

M,Issac Chelliah, 
/o 5fVlanue1 (late), 

Reti'ed 'Ps' Giede Guard, 
Southern Railway, 19 9  
Keela I<.sa Street, 
Beemenagar, Trichy-1. 

S.11.Kasim, 
S/c Sheik Ilasthan, 
39/B/17—E, Innamthar 
Thoppu,Tennur Pcst, 
Tn 	 etited Driver, 
A A SJO, L 	ern R3i1way. 

6$3I 

ttirer1e. 

U 

... APPLICMNTS 
. . .Contd./— 



. 76 GI 

E.Abdul Razak, 
S/a Mohamed Esuff, 
551  11colakollai Street, 
Tenn'jr Pcct, Trichy.-17, 
Retired Shunter/B Grade, 
Southern Railway, 

I, Innesimuthu, 
5/0 Inresimuthu, 
K31kothenJr VillEe, 
Purothavkudj Post-621 3`2.  
Ilnge. KLchl, Trichy )t:: 
Retired Drivei/ B Ire, 
Suuthern Re11iay. 

S.Ruben Gregory, 

	

605. 	5/c D4T,A.Sundatart Pl1i 
5/A, Conv3nt Rad, 
Contonement, Trirhv-1 
Retired Guard/5pec 	Grade. 
Southern Railway. 

M,Kareern Baig, 

	

61fl. 	S/a \J,Plunveer Beiq, 
Np,13, Per,siDne  
K&.jepet, Trich-1, 
Retired Guard/A Grade, 
southern Railway. 

P.Antonisamy, 
S/o S.Dorajsarii j PiJ.li, 
7-8, 1st Street, 
Durejsp,: 
THchy-1. Oetired Driver, 
B Gree, Southern Railway. 

T.R.Ethjrajar, 

	

612. 	5/. Thiruvengadathan, 
53, North ChithreStree, 
Srirangam, Trlchy-, 
Retired Passenger Guard, 
Southern Rej1wa.. 

K.A .R aghavasirnhan, 

	

3, 	Sb, C.Pnanthacharjer, 
1, South Devi Street, 
Ranganagar, Srlrangem, 
Trichy-6, Retired Gurd/ 
A Grade, Southern RE'11w2y1 

SNurugesan, 

	

614. 	s/o  K,Subramanian, 
Plot No.5, Thairnaneve' Strs, 
Iyyappa Nagar, Trichy-21. 
Retired Passenger Gurd, 
Sjthern Railway, 	 U.. APPLICANTS. 

,0,Coritd,/-. 



S. 77 a. 

R .'Jiswanethan, 
S/f N.R.Redhekrishnen, 

615. 	5..C, Sa3the Street, 
Ba1..ejiNivas, Ayyeppe isr, 
Tricy-21., Retired Guard! 
Specia-L Grade, Southern 
Railway. 

Gerald Edwerd Rodriqjes, 
Sle Gerald tdwrd, 
24/a Ardhi Bhegwcri StreoL, 
Tendrel Naer, 
K.K.Naei Fost 
Trichy--21. 

R,Rengesemy, 

617. 	S/o.  Ramasemy Kavander, 
62, Railway Colony, 
Bells Ground, 
T.richy-1., Retired, 
Shunter B Grade, 
Southern Railway. 

P.Raman, 5/0 Pitchei, 

61. 	118, Prjj Melouperai, 
Trichy-1. Retired. 
Fireman/h Graiie, 
Southern Railway. 

Z.Sethuramar, 
61.. 	5/0 Gopaleamy Naidu, 

Cr8wfn1d Rilay CMlny, 
Trichy-20, Retired 
Driver/h Grade, Sovf,herr 
Railway. 

S ,Thangaraj, 
5/., M.Sebastian, 

52fl 	5/24, Thirunagar, 
P.cnnalei, Trichy-4. 
Retired. Shunter/s Gracie, 
Southern Railway. 

D,Devadoss Alfred f  
621. 	5/0 A.P.Devasirvatham Pillal, 

17, Muthuraja Street, 
[ludaliar Chatram, Trlchy-i. 
Retired Guard/Passenger, 
Southern Railway. 

i Sam y, 
622 	ST/&Tjeevi Neldu, 

\Ehanaman Culny 
(B ei5'm'ypyram, Triciv. 

(i 	eired'Qrver, 5outhorn  
RàLuay. 

)r. 

/ 

i\.. 

APPLICANTS 
• 



78 4° 

S. Krishnen, 
S/ri 	T.E.Sarerigapefli 	liaidil. 

623,. 61 	fl-or.vethi 	Pmmr 	.oiL 	StI' 
Srirangam, 	Trichy69 
Retired Guerd/ 	pec 1 el Grac 
Southetn Railway. 

T • V 	Nag an ath an, 
136, 	North Chithirei 

24 St:eet 	Sri'angarn, 	1 

T"ichy_GR Retired. 
Guard /A 	apecial Grad 
Southern Railway. 	H 

R.NarayaneSamy, 
Chitral Street, 

625 
187., 
5r 4.rangam, 	Trichy-'6 
Retired Guard/R Gride, 
Southern 	ailay. 

K,N.Suhramaniafl, 

626, North Chlthfrai 	:ee 
Srirangarri, 	Trichy6 
Retired Gudd/ 	Ga!e; 
Southern Railuai. 

L 1 .Rangenahn, 

627. S/n 	T,LchUnieflat ; 
71, 	Kandi Street, 
Sriranga'n, 	richy- 
Retired Uuard/B Gae, 
Snuthrn Rei1Uay. 

S.R .amunachari, 

62 ~/e T.Rengasuarny  
, Uest Uttra St]E.ot, 

Srirangam, Trichy- 
Retired Guard/A 	gra. e, 
&oi;4i'i 	Railway. 

S.Ueerappan, 
S/n G.Soundarara P' 	isi, 
143, 	flairi 	Road, 
Sanqiliandapuram, 
Trichy-1. Retired 	river/ 
A Special, Southerr 	Raiue 

P.N.Jnseph, 	S/c 	A.brobe, 
Nn.18, 	PattakaraS4reet, 630. 
'Palakkarai, 	Trichy4l. 
Retired Guard/A 
Southern Rilua', 	 H 

S..daikeiasamy, 
631, S/n S,rul Piilai,H 

26, 	SekkediStreetH 
Palakkarai, 	Trichy1. 
Retired Guard/B, 
Southern Railway. 

et, 

r' 

APPLICANTS. 
4q .Contri,/— 



K.R .Se!VarenQarn , 

	

632 	No.487 Pa1ayekajl Street, 
Palakkaraj, Trichy 
Retired Speolel 
Southern Railway, 

C. ntny emy, 

	

33 	S/ P. ,Chjnnjah Udayer, 
15, Sugados3 f1and' Street, 
Bau Road, Trlchy....2, 

.SyeI Jaf'fer, 
.SJ Syd •Phr!md, 

	

634. 	
6, North -Swankare Zjtrsvt, 
Near Babit Ro3, 
Trichy-8, Retired TJrijer/ 
A, Southern Railway, 

V. Periyasaniy, 
S/a G.Vejthja1jng1r 
32, Kazapettal 
B'3z88rStreet, 
Trichy1, RetirsJ cudrd; 
A, Southern Raily. 

V.1agirjswamv, 
5/o N.SaVereuerri'i N&jd'11  
8, Dcetor Issc Lane, 
Sangil3.edepur, 
Trichy-1, ketirsc 
Guard, Southern R8i1Lay, 

S.bdul Subhan, 
/o Shi4.k Babjt-i. 
380  Sathyamoorthy Street, 
Se nth afir,e a r pu r em, 
Trichy-4, Retired Guard 
A Grade, Southern Railway, 

H.Ammér Basha, 
S/r Md.Hassain, 23—A, 
Verathamasemet Street, 
Sangiliandapur3rn, 
Trichyl, Retired Driver! 
FL1, Southern Railway. 

D.Dh98pal, 
635. 	5f0  R,Drajraju Chettiar, 

159  Ke3apettaj  Main Road 
Trichy-1. Retired Guarri/A, 
Sout•R Ru way. - 	----c  

/ 

4ara.i n'L 
641.'  

' iiOuit HOU62 uaci, 
Nn.5:icl1 
¼T.y_;20 riJi 	, Rivd Driver! 

$u±Pe 	iR.ailuay. 	 • .. .APPLICPNTS ) 	r' \ 	'- 	 * • • -.)11 b'.-'• — 

''•. 	
6M'. ( 



r 

A.Ramu, 	
T 

641 	5/0 Appevu Karukaehi, 
69, New Street, 
lkakeai, Contonment, 

Trichy-1. RetiredDriver 
B, Southern Railw&y 

R.Ka1iemn.rthy, 
642 	S/o K.Remasamy, 1 

Kannagi Street, 
Sulraméiia'jurarn, 1 
Trichy-20., Retird 
ShuntjflQ Driver, 
Southern Railway.i 

i1,D.raisamy, 
643. 	S/6 V,FlaruthRfluthL 

23—C, Anna Najar,1 
Subramniapuram, 
Trichy_20. Ret, a. rd 
Driver/i., outh€r  

R,Mazharul Haq, 
644. 	S/c S,!hcul R azFc j. 2, 

Syada Mohainec Rcwe: St 
Bemcnaar, Tiich'-1,, 
Retired Guard—a, Southern 
Railway. 	 I 
A.Anthony LouIs, 
S/i, C,ArckIosr1 	11 
91, Keels •Pe.dayaci Stre 
Near Ed8  Street, :f[ 
Palakkarai, Trich-1 
Retired Guard/A, outhern 
Railway. 

P,Venkatesan, 
5/0 C,Perunal Najck, 
65, Highways Ccloriy, 
Subremeniepurm richy_2i 
Retired Driver/A $pl. 
Southern Railwy, 

647, 
Ka.l1eenakshisundarm, 
S/o M.Kunierasamy i1lai, 
5i, Annamalal Stréet; 
Erode, Retired Guard—A. 
Southern Ri1uey, 

648. 

P.Irputham, 5/. A 
47-6, Annen lilEtfil 

Azad Nagar, 
Suramngalarn Post 
Salem-3, etired 
, Southern Railu 

eter, 

iver/ 
0 APPLICANTS 

, ,Corit.d.f_ 



K. Periesamy, 
S/a E.Kolanden, 23, 
VOC Street, 
Kollempalayam, 
Eride-638 002. 
Periyer District, 
Retired Guard/, 
Southern Railway. 

V.Palanisemy, 
S/u NlJe1u Paknedi, 
10/92-C.1  Nanjundpuren krjr.c 
Podariu', Coimtatcre DisiciLt 
Retired Gua"d/A 
Southern Railway. 

R • lie nkatachal m, 
651 S/uK,Ramasamv dcysr. 

117-Al, tJld Pagnur, 
Rarnje'eNegar Post, 
Trichy-9 2  Retired huntur.. 
river, Southerf,  RJ.L.Jci)'. 

S .Soiseimsry, 
c52 Sb G.SavarLnuhu, 
U 	

5/2181  Iluthukulam 'ileas, 
N.K-ttupetti Post, 
Via. Rmiee Nager, 
Trichy-Y, 'RojreJ  
F., Southern Railway, 

A .J .R am anath an 
3-A, Pschaippa fvluc1el5  St,redt 
Kumbakunam, Thanjavur L)istrict 
Retired Guard/A, Southern 
Railway. 

K.Abdu1 Wah, 
S/o Khader Shaw Rowther 
32, Periyar Street, 
5ubramniapuram, 
Trichy-20, Retired hunter/ 
B, Seuthern Railway, 

S.,G.palan, 
655. 	5/6 R.rinivasan, 

6ATC, Railtiay Quarters, 
Kurribekonam-612 001,, 
Retired Guard, Southern 

nçi 
6'..., 5/çIna4i 
I 	' Kaiik4hancpr •• L 

' 	Vi ad 
ittTi 9 

'rem a nJ-E 
R Ø7 

at, - 
chi, 
t, Retired 
t. her n 

PPPLICNTS. 
/- 



., IL.. 

.acnnathen, 

657 	
rkiyam, 11/k, 

S avariarkoil Streetji  
oraiyJr Post, 

Trichy-3 Retired 
i.reman/A, Southern' Rai1Uey 

5 0 bdUl Kreem 
S/w Sheik Ahmed p  73. 

658e 	CentaI  aezar, Tendr 
Trichy-7, Retired., 
Specilil [1irc3i../L- 

Snutrern Rai1U 

R •SoundarerejUu, 
S/o G.Raj.amaflfler Na.du, 

659 	25, General 3szzat.J;h(, 

Tennijr Post, Trici-17  
Retired Guard/ 3p ei, 
S.utherr. RajlLcV. 

R.UairaperUmfla±, 

	

660. 	s/o Rarasamy PiJ1a.2  
28 7  Kr.shnapUraU, 
Middle street,  
TharjaVUL 	T.chy8 
Retireil Drivei/C, 
ScuthErr Riluay 

M 4 jvasubramefli8fl,' 

	

661.. 	S/a 	niCK; pn:.i. 
House Ns.20/C-1, 
P.nna N39ar, 
SubramniaPUram, 
Trichy-20, Hetire Shunte/ 
B, Southern RailLJ1 

4

y. 

!.Pamanathefl, 	I 

	

662 0 	S,'o K,Psrt.hasarett, 
.21/3, PoonnaiY 	lbny, 
Devaraya Neger, "I 
Trichy-219 Retire Mail 
Guard/.pl. SOutbern. 
Railway. 

S.Md,Mahboob All 

	

663. 	/o ! Sher 1li Khan, 
16/5, Fourth Stref, 
Renganagar, Tricy-2l 
Retired Pssencjei itii' ;  

Southern 

S.DEkshinamOOrthp 

	

664 	
K,&omasundaT lq 

17, EB.olmy, hajcrn21i. 
Trichy-23 Eietird Guard ., 
Southern r'ailUeyJ 

APPLICNT5  
. ,ontd.a/ 



be -'... •4 

/ V.Krishriarnurthy, 

665. 	C.Venugopel Reju, 
14, Kumaran Street, 
Mel ákal kand ar kottal, 
Trichy-11 Retired 
Guard/a, gouthern Railway. 

R.Amalariathan, 
S/c, Rayeppa Asariya, 

666, 	70, Krishnarnoorthy N.gar, 
Meter rctory Road, 
Trichy-21 , RetLred )ri\i3! 
A, Southern r1ailw9v. 

T .K.Rajagopalan, 
Sbo T\i.Krishnasa;y iyonqar, 

667. 	2, First Street, KlIuuh, 
Illupur Road, TrLchy-20 
Retired Passenger Gua7c4 , 
Southern Railway. 

K. Karurcbairam, 

66 	
S.Kurnbalingam Pli.Ilai, 

46-8, R.amakrishne Nagar,  
Ka]Jukuzhi, Trichy-29, 
Retired Dri,er, Scutherr4 
Ra1liiej. 

11 to 668 are 
9tJ1iC3fltS @n 0.I.79/93, 

G,1<uppusm'j  

660. 	
5/c Grvjnda ASar\, 
5 A, 	rnynethen StrPet s  

Melakalkandhar<ottei. Post., 
Trichy-li., Retired Driven 
, Sruthern Reiwey. 

T..Prur1achalsr, 
S/c, TJ4.Venkatahalarn filial, 

67fl. 	56-F, Mudalier 2treet, 
W. r.vur cost, richy-3., 
Retired Gurd/, 
Southern Rajiwa'. 

R.Krishnesemy, 

671 Sb P'.Ranasemy yyenger, 
3, Srinivase Pi:lei 5treef 
Near Satyanareyia Temple, 
West Mambalern, fdras — 600 33 
Retired Passenge; Guard, 
Southern Railway. 	. 

T..eniesarny Neic,'er, 
572 	S7 	iiiurna1ai Velcke., 

'Nt' 1 F4 	St,;eet, 
,.•/ 

anu 
A
lt  Retired Firê.rntn. Scthern 

Raiiwe'y. ' Ii 	 .... APPLICANTS. 
) '- 1/f 	 • , .Contd.. 1- 

,' 



., P4 .. 

K.f1.bd1 flajeeth, 
S/c  K.Thangemecra Mohi.duen, 
E3.249 9  E3.H.E.L Township, 
Reni1et.632 406, North :tct 
Distrj-t, Retired Shunter 9  
Southern Railway. 

LKrishnasamy, 
5/. Nareysnasarny P5.11ai, 
27/3;' Sakthi Vináyaoar S't, 
Crawford, Trichy-12. 
Retired [)river/A)  Sjthirj  
Railway, 

G.Amirthaljngam, 
S/r, M.Ganapathy, 

675, 	
Periyer Streot, 
Kelakalkandarkcttei, 
Trichy_Il., REtjd Oiver/A 
Southern Faiivay. 

5.Andrew, S/c SSn : -. 
Guru Illem1  3rd Sre4 ç  

675, EECr,lUr%, Mahaejpjrar, 
Vil...upur2, SPUtrI Pro 
0 strict,, etitJ 
Drive:', Southern 	iJw&'.'. 

T.Rrarmv 
677. 	5/. D.Thanavelu Psarl, 

25, Sjnderam PIllai Thot.tar, 
EdaInbpy uthu:', 
Trich,_12,, Retired Shur1tei, 
Southe Ri1way. 

?1 Gsvjndaraju 

67. 
5,'0 Mutrukrjshna Nidu, 
Nathersseliiv8s31, 
Semyaar Thoppu, House No.37, 
TriLhy-80 Retired Shunter, 
Southern Railway, 

A.pabdul Raiamen 
679. 	S/c G.Abdu: Kareem, 

6/81  Jalla. Pakkirj Street, 
Medurei Roed, Trichy8, 
Retired Dr:ver/Spe0j 	Grads, 
Southern Raluay. 

K.Ra agooa' 

600- 	5/0 2 .Krisriiasarry aiJu. 
91, 5 IMCO olorv 
Edarrala4pat 	Pjthur, 
Sundarn P1,leI TF,ottarn, 
Trichy12 7  Fetited 
Sofier,1  R6..' 3y, 

PPLICNTS. 
a. .Coritd,/_ 



(•. 

V.Thie'rejn, 
5,10 Venl(etechplern. 

0 

1360  R.M.S.C,olony, 
Nrjeekbttd Ro'd, 
Trichy - 6, Retired Drxvr/. 
.Specie1, Southern Ri1w'y. 

-.G,Rouse, 5/0 Smue1 Rouso, 
35 9  Kendi Street, 
Subremeniepurem, 
Triohy -. 0,Retired Shunte!, 
Southern Reilucy. 

717, R.V.Ponneiyen, 
5/0 R.Vedjjeltj, 14—', 
Seint 1'ntony'B Lhurch Lrrr, 
Neqepettiriem - 611.001 
RetiredDriver/, 
Southern Rilwey. 

' .i o eJ 	•menickdm, lU, 	t 
S'Jos, 	669 	to 718 ere  3 epp!.cents 	in 	80i93 ., 5/0 i\lereyen2semy 

18 0 	Netheji Street, 
KemerejepurFm, 
Reje.kilpekkern 	Pt, 
11edr's - 	600 073 
Retired_Driver, 
Sotithern R51wy. 

By ACvccpte Shr 	.K.Subb 	fi, An 	 95 to 403/91, 
:57/90,416/90, 	320/92 0 	290/92 and 377/92, 

By 	dvoc,teShrI R.Bhrsk?rpfl ihfJ..No5, 	44/93 to 76/93 9  

By 	'uvocte Shri 	Pshijc; 	'iIiai in 0J.Nas. 	77/93 & 78/93, 

By l-'dvucete Shri Vy&n- ir. u.L.Nos. 	79/93 & 	80/93 

VersuB 

11 	Cheirmen, 	
0 

Re&pondent - I 	In 0J'.Nos. 
RrI1wy Boerd, 395 to 403/91, 	79/93 & 80/93 
Rril8heven, 
New Delhis Resuoriount - 2 	in Od.Nos. 	57/90, 

0  

415/0,320/92,298/9,371/92 ehd 
44 ,to 76/93. 

2, 	The Uniob of 	Indie Fiestdeht - I 	In 0d.No. 	57/901  
represented 	y thn 415/90

0
320/92,298/92,377/92 and 

44 to 76/93 
endRespondent - 4 in OJ.No. 

0 	
s ... 	Respondents. 

Cotd./— 

0  
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9. 

.9O.I 

Union of India 	ft 
through . the Gonervil  
Maneqer,Southern Railways, 
Perk 	M 3 dr?s.,3 

The Chief PersonnelLOfficel' 
Southern Railway, 
Park Town, Madras -ft3 

Divisional Railway 

,Manager,oLthern R.luay. 
Mysore. 

Senior Divisional 
personnel Officer, 

.o'itnern Railway, 
Palght 

The Divisional Perbnrg1 
Officer,Southern R1;ay,  
Madurci Division, 
Madurai. 

The Divisional 
Supeinteident, 

Southern Rilway, 
DivisionaJ Off.i.ce,9alqhat. 

The Divisional Rai3Lw'y 
anager, 	.. 

Southern Railway , 
Ba.ngalore. 

(By Pdvocate Shri 
GowdF, Railway d.ocato f 
applications). 

V. 

Respondent 1 in 
77/93 pnd 78/93 
Respondent 	2 in 0..Nos. 
395 to 403/91179/93 & 80/93. 
Respondent .- 3 in. O.P-.Nos. 
57/90 9 41 6/90,320/92,298/92, 
377/92 e nd 44/93 to 76/93. 

Respondent 	2 in 0J.Nos. 
.77/93 and 78/93 

9os'oniert - 3 in 0..Nos. 

F'ncdent —4 in 0.-,Nos. 
7/9r,41 6/90,320/92,298/92 

aicJ 377/92 

Rapnant - 3 in 0.-..No.77/93 

- :5 in 0J.No.. 78/93 

rior.dent - 4 in 0..Nos. 
44'9a to 76/93 

Rsondent - 5 in OJ.Nos. 
320/?,298/92 and 377/92. 

Respondents. 

ent for Shri A.N.Venugoppla 
r rspondents in all the 

... Cont.d/... 



. 	I 
QDER OF THE FULL BE2G1 

Shri Justice V.S. Malizuath, Chairman: 

These cases have been p1aed before the Full Bench as per 

the directions made by the Chairman by his order dated 23.10.1992 

in exercise of the powers conferred by Section 5(41(d) - of the 

Administrative Tribunals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Benches and -clubbing them with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen t benches, one view having 

been taken by the Ernakularn Bench in its order made in application 

K-269/88 dated 20.4.1990 and a' contrary view taken by the Princi-

pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

briefly the relevant facts as .follows: 	 - 

2. 	The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun- 

ters, etc. who belong to the category called the running staff. 

The applicants retired fran service between 1976 and 4.12.1988. 

They have in these cases prayed for directions to the respondents 

to grant them pension and other retirement benefits by taking 

into accunt running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc- 

	

ting 	benéf its to those who have retired 
. - 

not exceeding 55% of the running allowance. 

cc for t 	reti\f\after 1.4.1979. To appreciate the rival con- 
(

u'tent 
 ... 	•) J 

prtL9 4cessarY to advert to the relevant provisions 

conditior of service in regard to pension 
vc 

and 3rement benefits. 



of L recctr4ndatiofls of the Third Pay Camni- 3. 	In pursuance 

the 	scales ssion 	pay of the loyees of the Indian Railways 

including those of the runni 
j staff were revised with effect 

from 	1 .1 .1973 	by 	the rules lied 	'Railway Servants Revision 

of 	Pay Rules, 	1973' hereinaf i ter 
referred to as the 	'Revision 

of Pay Scale Rules'] made by 
the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. 	It is enough to s ate that there was 
	considerable 

increase in the ssJantive pa of all the members of the running 

staff. 	So far as the grant and 
quantum of pension is concerned 

the sane is regulated by s tutory provisions made under the 

to Article log of the Constitution. 	Pension and other proviso 

retirement benefits pend ujon the average emoluments that the 

retiring employee was drawin before his retirement. 	Statutory 

rules govern 	xx 	determinatiffl of average emolument for grant 

of pension and other retirei t benefits. 	The relevant statutory 

rules that were in force n the revision of pay scale rules 

came into force on 1 .1 .1973 ae extracted as follows: 

11 

"2544. [C.S.R. 486I - DToloments and Avera e Enolurnents: The 
term "ErbolUmeflts", J used in these Rules, riis the emoluments 

which the Officer WS receiv ng imnediately before his retirement 

and includes:- 	L [a] Pay other 	that awn in tenure post; 

[b] personal r1lowance., which is granted [ii in lieu of 
loss of substanti\ pay in respect of a permanent post other 
than a tenure post, or [ii with the specific sanction of the 

Government of indi4 for any other personal considerations. 

Note: Personal payj grant ed in lieu of loss of sutstantive pay 
rimanent H st other than a tenure post shall in respect of a  

be treated as persnal alloWince for the purpose of this article. 
Personal pay granid on any other personal. considerations shall 
not be treated ad personal allowance unless otherwise directed 

by the President. 

/ 
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[C] fees or corrinission if they are the authorized emoluments 
of an appointment, and are in addition to pay. In this case 
"Diouimants" means the average earnings for the last six months 
of service; 

(d) acting allowance of an Officer without a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
371], and allowances drawn by an Officer appointed provisionally 
substantively or appointed substantively pro ternpore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a lien or to an Office tenporarily 
vacant in consequence of the absence of the permanent incurthant 
on leave without allowances or on transfer to foreign service; 

Eel' deputation [duty] allowances; 

[f] duty allowances. [special pay]; and 

[g][i] For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [ f ] above. 

[ii] For the purpose of gratuity and/or death-cum-retirenient 
gratuity: The monthly average of running allowances drawn during 
the three hundred and sixty five days of running duty immediately 
preceding the date of quitting service limited to 75% of the 
monthly average of the other emoluments reckoned in terms of 
items [a] to [f] above drawn during the same pericxl. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Emoluments1' means: 

the errolurnents which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the tenporary appointnents, as the case may be, or 

the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule'2544-B 
[C.S.R. 86-B]. In respect of Officers retiring from service 
on or after the 1st November, 1959,   the term "emoluments" means 
the emoluments which the officer was receiving immediately before 
his retirement and includes:- 

I

7/is\' T{a ubstantive pay in respect of a permanent post, other 
tenure post, held in a substantive capacity; 

[b]\r nal allowance which is granted in lieu of loss 
( 	 ubstantive pay in respect of a permanent post, 

th 	than a tenure post; 

[cJJial pay attached to a post other than a tenure 
when the special pay has been sanctioned 'perma-

ently and the post is a held in a substantive capacity; 
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[d][1]For the rpose 	calculation of a 	emoluments: 
With effect from 1 stf 'Septemb 

	
1962, save as 	ise 

in Rule 2544-B [C.S.R1. 486-B] ne-half of: 

i. the difference between the total emoluments referred to 
in items [a], fib) and [d'] above and the pay actually drawn 
in higher off iciting or eInporary appointments; 

Special pay 

pay drawn in 

personal 
[b) above; 

V. the difference 
ally drawn in 
in substantive 
vice in the 
the grant of a 

than tht referred to in clause [c] above. 

or iofficiating appointments; 

than that referred to in clause 

tween thd substantive pay and the pay actu-
igher tkure appointment [s], whether held 

of ficiting capacity, provided that ser-
Lure appintment[s),  doss not qualify for 
acial aditiona1 pension. 

[2] For the 	 emol 
death-cuin-rE 	 tui ti 

upon the last one yea!r of Se: 
inents as per items [a to [c] 

for [ordinary) gratuity and/or 
difference between the average 

[a] to [d][1) above calcu]ated 
and the last substantive emolu- 

[e][1) For the purbse of dalculation of average emoluments: 
The actual amount ofkthe runnilg allowance drawn during the month 
limited to a maximum )f 75% of other emoluments reckoned in tertis 
of [a] to [cJ and [d11) above. 

[2] For the purpose §f erro1um 
cum-retirement gratuity: - The n 
drawn during the 3651 days of 
the date of quitting service ii 
of other emoluments Z-eckonecl 
above drawn during them  same ps 

:5 of [ordinary] gratuity/death--
Lthly average of running allowance 
nning duty immediately preceding 
ted to 75% of the monthly average 
terms of [a) to [c] and [d][2) 

d. 

Note[1): If irrnediateiy before is retirement or death, an officer 
has been absent fromiduty on ieave with allowance CE his emolu-
ments for the purpose of ca]ulating ordinary gratuity and or 
death-curn-retirernent 'gratuity hould be taken at what they would 
have been had he not een abser from duty. 

Provided that tome anount of gratuity is not increased, on 
acccunt of increase in pay i4 actually drawn and that benefit 
of higher off iciatin 	or temrary pay 	is given only if':it is 
certified that he wourd have ooiitinued to hold the higher off icia- 
ting or temporary appointment 4t for his proceding on leave. 

Note 	[2]: 	In case Jere a te14iporary 
after completing thr4 years' 

off icer who quits service 
'ervice is appointed substantively 

to a permenent post any time uring the last I  three years of his 
service 	the 	emolurnenjs 	drawn 1C' him after dompletion of three 
years' service during the periJèd 

, 

he was not 1moLding a permanent 
post shall be treated as if rawn in a pennanent post held in 
substantive capacity. 	

1 'I 
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2544-B [C.S.R. 486-B].[11: If an officer holding a permanent 
post in substantive capacity:- 

officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which ir1udes permanent post on 
the sarre time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2) For computing the length of continous service in respect 
of the higher post under clause [1],  all kinds of leave all 
periods during which an Officer officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st septeiier 19621. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after the 15th June, 1968, "emoluments' shall mean 
the "pay" as defined in Rule 2003(21),  which the Railway servant 
was receiving imrrediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/tath-cum-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the average  
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff errolurrents for [ordinary J/Gra-
-.tuity Death-cum-retirernent gratuity will also include the monthly 

, ,tage of running allowance drawn during the 365 days of running 
\rnmediate1y preceding the date of quitting service limited 

' 

	

	 of the emoluments as defined above. For the purpose of 
ca1c&lion of average emoluments the actual amount of the running 

( 	'S. all 	drawn during the month limited to a maxirrurn of 75% 
tz . of th$ emoluments as defined above shall also be taken into 

\\, * 	 If a Railway servant, irrmediately before his retirement 
etc., has been absent from duty or on leave with al lo- 



wances [inèluding leavd prepar 
Service or having been uspendE 
of qualifying service his ei 
they would have been 'Jiad he 
service or SUSpension. 

Provided that the errlune 
ount of increase in py, not 
of higir officiating r temp 
certified that he wouldhave co 
ting or temporary appoitment b 

[2] Pay drawn in ienure a 
governed by the Railway.Pensiori 

y to retirement] or on foreign 
.t reinstatedwithout forfeiture 
ients should be taken at what 
been on such leave or foreign 

shall not be increased on acc-
tually,  drawn ard that benefit 
ry pay is given only if it is 
nued to hold the higher off icia-
for his proceeding on leave. 

iitments will count for persons 
lEs, 1950. 

It is clear from Rule 2544[gJ 	that one of the canpornts that 

constitutes average e uments 	jill .the actual arrcunt of running 

' allowance drawn by the ilways ervant during the nonth, limited 

to a maximum of 75% oT the othbr emoluments reckoned in terms 
sub-clauses' 1 

of/ [a] 	to 	[f} 	of 	the jaid rul 3. 	The expression 	'enoluments' 

used in the rules inc]Jdes pay and some other allowances. 	When 

the revision of pay sLaie rul 'were promulgated and brought 

into force with effect an 	1.1.1 1,73 in the light of the recoirmen- 

dations of the Third Pa V Corrrnisson,no steps 	ere simultaneously 

taken to amend the stat, ul tory ru] s regulating 	ant of pension. 

Persons 	retiring after 1.1.19731 who had received the benefit 

of increase in pay in acordance with the revision of pay scale 

rules were entitled to claim c tation of their pension taking 

into account the revisk pay an,  the actual amount of running 

allowance drawn during 
previus 

the /i1Ont irni ted 	to 	a 	maximum 	of 	75% 

of 	the errolurnents whicA include the enhanced revised pay. On 

21.1.1974 	the 	Railway 	•rd by their letter 	o. 	PC 	111/73 /1RA 

directed as follows: 

"The question of vision, rules for the regulation of various 	allowance conseuent U the 	intreduction of Revised 
'ray Scales under Railwafr Servic , [Revised Pay] Rules, 	1973 	is 
kinder Consideration oft]e Board. Pending final Eecision, there- 
on, the Board have decid43 as unde :- 
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[i] Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

[ii) Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway empioyees at present eligible for the sane, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as alove will be provisional subject to adjust-
ment on the basis of final orders." 

It is clear from this order that pending decision to revise the 

rules regulating grant of pension, the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544[g]{i] was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which carte into force on 1 .1 .1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21 .1 .1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner affet the statu-

tory prescription regulating ccrrputation of enoluments and average 

einolurrents contained in Rule 2544 for the purpose of grant of 

tar 	enef its. Any decision to nodify the sane 'wuld have ' 
egfectonly yn the relevant statutory rules are amended in 

accoce witi \law. But what the Railway Board did was to 
LU 

c3r the statutory rules by an executive order made 

o2.I96 i'ring No.PC 11/75/RAIl paragraphs 1 to5 of which 

rig 



'The question of revisiorF of rules regarding treatment of 
Running Allowance as pay forl certain purposes consequent upon 
the introduction of frevised 	y scales under Railway Services 
[Revised Pay] Rules, 11973  has' been under consideration of this 
Ministry. It has no been d ided that the. existing rules in 
this respect may be •lbdified s follows in the case of Running 
staff drawing pay in thvised pa scales: 

1. Pay for the pirpbses of asses and Pros shall be pay plus 
40% of pay. 

Pay for the purse of jLeave salary, Medical attendance 
and treatment, EdLcationalsistance and retirement benefits 
shall be pay plus actual iTunt of running allowance drawn 
subject to a maxijfnxn of 45 of pay.. 

Pay for the purp4e of fiaton of pay in stationary posts, 
Capensatory [Ci y] Allc4nce, House Rent; Allowance and 
rent for Railway 	rers sll be pay plus 30 of pay. 

2. 	These orders ta],-:e effect fn 1.4.1976., 

3. The payments air dy all d on provisional. besis in terms 
of para 2 of RailwayMinistryli  's letter No. PC 111/73/PA dated 
21.1.1974 for the p:iod frnd 1.1.1973 to 31.3.1976 shall be 
treated as final. 

4. The abeve has the sanction f the President. 

5. Hindi version of this lette ill follows 

The limit of 75% of tht actual 	unt of rurininq allowance drawn 

in the preceding rrontl for the 7pose of computation of emelu- 

ments for quantifying 	,nsion 	reduced from, 75% to 45%. The 

statutory rules prescr1ing the faximum limit of 75% were, however 

not amended. 

4. But as the auth 

Railway 	d's order 

tory rules Shri Dev Dul 

enged the Railway Boftr 

of DeLhi in C.W.P. No 

of the Central Adininis 

the said case stood I 

Frities 9reàtened to give effect to the 

ted 22. 3 1976 in preference to the statu-

Sharrna A,,id other aggrieved persons chall-

d'sorder Ited 22.3.1976 in the High court 

15/78. 	nsequent upon the establishment 

ative 	'hunal with effect: fran 1.11.1985 

ansferred to the Princijnal Bench of the 

I 
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Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allcied by the Principal Bench by its order dated 

6.8.1986 and the impugned orderof the Railway Board dated 22.3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31.3.1976 all retirement berf its in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a prooer consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until icodified in accordance with law. 

We should advert, at this stage, to arother order riade by 

the Railway board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect from 1.4.1979. This order also suffered from 

the same infirmity from which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. it could 

not, therefore, have the legal effect of reducing the statutory 

limit of 750.- fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Srinivasan and 23 others filed an application 

7v . 'G 	1988 before the Ernakularn Bench of the Tribunal in O.A. 

' f/ i' 	o.F-29 8 for a direction to grant them pension by adding runn- 
rj' 	C 

ing aliow4nce upto a maximum of 7506 of their pay for computation 

fthr 4ension in accordance with the judgment of the Principal 

T No.410/85. During the pendency of the said application 

statutory rule 2544 was amended by the President in exercise 



of the power conferAd by Art ce 309 of the Constitution. By 

the said arterdnent stid ruleg[i] and g[ ii) of Rule 2544 were 

amended firstly with effect rca 1.1 .1973 reducing the limit 

of running allowance for theIrpose of calculating the average 

errolurnents fran 75% to 45%. On the same day, a :Eurther ainendinent 

was made with effect from 1 4 ,  1979 increasing the maximum from 

45% to 55%. VThereas 1 
e firstamendment was given retrospective 

effect from 1 .1 .1 973 t , e second amerdiftant was given retrospectivu 

effect fran 1 .4.1 979 	For tt sake of convenience we shall 

extract the alnanOrrents1  s foll 

"Subject: Amendment totndian R4lway Establishirent o- 
Volurn2LI & II. 

In exercise of tie powersconferred by proviso to Article 
309 of the Constitutiqb of Inda the President: is pleased to 
direct that Rule 1302 1309, 502 and 2544 of Indian Railway 
Establishment Code, Vo11 I & I] [First reprint and Fifth reprint 
respectivelyi be amenced as il the ?vance Correctia-i Slips 'b.428, 429 & 430 R.I.an 405 IR.II enclosed as nriexures 
'B', 'C' and 'D', 	

H 

The amendment will be effecjve from 1.1.1973,, 

This issues with Le concurence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is aached. 

DA:As abcve 

No.E[P&]II-86/RS_15 

ADVAN 

RtJLE 2544 

Sub-rule gli J and g 

Sd/-[K.Venkatesan] 
Director, Establishment [P&A] 

Railway Board. 

New Delhi, dated 17.12.1937" 

"ANNEXURE 'D' 

P NO.405 

substituted by the following: 
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g[i) 	'For the purpose of calculation of average errolurrents:- 
actual arrount of running allowance drawn by the railway 
servant during the nDnth limited to a maxirrum of 45% 
of pay, in the revised scales of pay". 

g[ii) 	'For the purpose of gratuity and/or death-curn-retirement 
gratuity: the im3nthly average of running allowances  
drawn during the 365 days of running duty irrrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the seine period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.19761. 

EXPL71NATIC: The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint) has been nodifie:i through administrative 
instructions issued with the President's approval effective from 
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central 
Pay Corrnission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect fran 
the same date on which the instructions ware issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whan these rules apply. 

Sd/_ [K .VEt\TKA. 	N I 
Director, Establishment [P&A) 

Railway Board." 

"Subject: Pmendment to Indian Railway Establishment Code-Vol.I&II. 

In exercise of the pagers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Volume I & II [First reprint and Fifth reprint 
respectively) be amended as in the Advance Correction slip No.437, 
438, 439 R.I and 407 R.II, enclosed as Annexures 'A', 'B', 
and 'D' respectively. 

2. 	The amendment will be effective from 1.4.1979. 

This issues with the corlcurre'-ice of the Fr-iance Directorate 
the1Mmnistry of Railways. 

:4 	H

•

ndi version is attached. 

Sd/-f K. VKTES'1J 
Director, Establishment [P&R) 

DA:As above 	 Railway Board. 

NoE&AiII-e6/R?/15 
	

New Delhi, dated 17.12.87" 



"ANNEXU?E 'D' 

DN SLIP NO.407 i.ii 

RULE 2544 

Sub-Rule g(i) Ad g[ii] a 	be substituted, by the foliing: 

gfi) 	"For the se oj calculation of average enoluments:- 55% 	of averge pay, 	in 	therevised scales 	of pay, dr  tJe period;" j1during 

g[ii I 	"For thse of death-m-retirarnent 
atuity: 

scales of 
55% 	of asic 	average pay, 	in 	the 	revised 
sy, drawi during the period.: 

AURITy::njstry ±Pilway's letter No.E[P&A]II-80/ 
RS-10 dated 17.7.198 

EDUNATION: 

The Rule 2544 f Indian Railway Establishment Code, Volume 
II [5th reprint] has been modi led through administrative instruc- 
tions issued with esident' approval effective 	fran 1.4.1979. These instructions w4re neces itáted by the Govera-runt 's decision on the recarsendat4is 'R of 1ning Alliance Coittee 	[1980] 1 . The purpose of this 
administrative 	ins tx$ctions 

mendnent is to give statutory force to the 
Ith effect from the same date on 

which the instructjos were iued. It is certified that retros- 
pective effect given to the? 

~ these 
rules will not adversely affect any 	-nployee, to wha ru4es apply. 

Sd/- [ .J'TKATI1SA] 
Director, Establishment [P&Ai 

?:Ttway Board." 

The amendment to the lstatutor riles having been effected during 

the penden of 	the ' the a licants amended their application 

on 20.9.1989 challenLing the two amendments in so far as thv 

were given retrospecti,e effect fom Li .1973 a 1.4.1979 respec-
tively. Their princi al conte Ion was that they, as pensioners, 

have acquired vested rights io receive penion in accerdance 

with the rules in fo. ce on th dates on which they retired and 

that those rights of 9ieirs can. Jt be taken awa' by the subsequent 

amendmentsmade to r iles on h.12.1988 by giving retrospective 

effect to the sa,-Te. This accor ing to them is unjust, manifestly 

unreasonable and arbiary and thus violative Of Article 14 of 

the Constitution of India. T e Ernakulam Bench consisting of 
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Vice thairnn S.P. Mukerji and Judicial ?ember A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the amend-

ment to the rules were given retrospective effect and issued 

a consequential direction to the respondents to grant or ref ix 

pension and other retirement benefits to the applicants as if 

the amendment to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1988. 

Therefore, those who retired befe 5.12.1988 were entitled to 

count the running allowance subject to a naximw-L of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the inakulain Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review Application was rejected by 

a speaking order msde on 25.7.1990. 

Shri C.L. iiallick and others in O.A. 1,%!o.1572/88 and connected 

applications challenged the Railway Board's order dated 22.3.1976 

and the amendments to Rule 2544 before the Principal Bench of 

the CAT at New Delhi. They also prayed for a direction to caiute 

retiral and other benefits in terms of the order of the Railway 

Board dated 21.1.1974. That application was opposed by the i-es-

viz., Union of India represented through the 

R'iI'ay Board ani the General Manager, Northern Railway. \c \ 
It iE-1

1
' surpiisg that these respondents did not bring to the 

) 

-•notl of the/,Princial Bench that the validity of the amendment 
\( 

e. 
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to Rule 2544 was cIllenged before the Ernakulam Bench and that 

a decision has been endered n 20.4.1990 striking down the arnerd-

ment to the extent hey gave retrospective effect. On the date 

on which the appli nts pres nted their aplications before the 

Principal Bench, th Ernaku'lam Bench had not: yet rendered its 

decision. But the Ernakulal i Bench had rendered its decision 

long before the Prinipal Benh decided thc cases on 23.10.1991. 

The applicants were obviousl iiiware of the decision. That or ,  

be the reason for th ir not h'nging the decision of the 	akula: 

Bench to the notic of the Priioal Bench. But the conet 

of the respondents is inexclisable as the Union of India was a 

party to the proceeings befDre the Ernakulan Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulam Bench when the OA. No.1 572/88 and-  other connected 

cases were heard arddisposedof on 23.10.1991. All these aopli-

cations were tis:as pd ropeling the challenge to the amenarient 

to the rules. The incipal Hh  took the view that the vested 

rights of the pansibners were not affected by the ainendeent of 

the rules on the lound th the total arrount of pension and 

retirement benefits hey woul' have received before the ameridaent 

w'e not reduced by the amenad rules. lollowing this decision 

of the Prin.cioal Be cn aopli ations 140.351 to 423/38 filed by 

si:nilarlv situated rsons bore the Ahaedabad Bench were his- 

rissed on 28.2.1992.! It is• 	 that the Union of India 

which was one of the rsoond nts before the Ahrnedabad Bench did 

not brine to the notice of he said Bench the decision of the 

Ernakularn Bench in O.. F-269/ 8 to which it was a party. 
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It is for the first time after all these cases were referred 

to the Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged the decision of the Ernakulam Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also informed us that the Special Leave Petition and the 

applicatii for stay are pending and that the Supreme Court has 

not granted any interim order staying the operation of the order 

of the Ernakulain Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this hatch 

of cases that we should defer consideration of all thase cases 

and await the authoritative prorouncenient of the Supre Court 

where they had challenged the decisic -i of the Ernakularn Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. IVEDI AND S(Ys 

V. AaLAL MANIBAI PATEL AND CYflIERS. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen-

ging the validity of certain statutory provisions and directed 

the petitioners to approech the Supreme Court as similar rietters 

we4thng there. It is in these circtrnstances that the Supreme 

that the course adopted by the High Court was 
__\• 

( 	(noticorect .and\ that if the High Court thougnt that the point 
( 	\\ 
raisd.y 	)apDellants was the same as was pending in the Sup- 

to have stayed the hearing of the writ peti - 

'tpn -the Supreme Court disposed of the other matters. 
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These observations, rt is obvLous, were 	made having regard 

to the context and ibe circustances of the case. what binds 

the Tribinal under Aiticle 141 of the Cc)nstiLtution of India is 

the principle of law 1laid do by the Supreim Court. It is not 

possible to understanc the decision of the Supiese Court as laying 

down the principle tht if an appeal is pending before the Sup-

ree Court in which tie validiy of a particular statutory provi-

sion is challenged, t4t the Hih Courts where the same provisions 

are challenged in 	r cases should defer consideration until 

the Sureme Court 	60 

the hearing of the cse bef 

awaiting the decisionof the 

and circuictstances of leach cas. 

decision. The question whether 

the High Court should be staved 

ens Court depends uoon the facts 

In the preeFLt hatch of cases 

we are 	neerned witlil the val able rights of tie ape licants Who 

have retired between 1976 and 198. These cases relate to re- 

tirernent benefits ar 

cause great hardship 

ers. The SLP is te 

and the onsration 

been stayed. Even 

the benefit of the 

to coputation of 

all these circuras 

any dela in disposal of these cases would 

d preii4' ce to the old and retired pension-

ng before the Supreme court f ma 24.7.1990 

the ord r of the Ernakulam Bench has not 

the ap licants herein have not been given 

ision of the Ernakulam Bench in regard 

reti aent benefits. Having regard to 

we do not consider it just and proper 

these cases and to await the decision to stay the hearing of 

of the Supreme Court. 

11. On behalf of 

dispose of these 

:Berh which has 

extent retrospective 

of the applicants. 

is maintained that 

applicaftts it is conteridE?d that we should 
trie 

in the ight of the decision of! Ernekulam 

down he amennent to Rule 2544 to the 

fect h been given affecting the rights 

a belie l of the respordents ç however, it 

Princi 1 Bench and the Abmedahad Bench 



having taken a contrary view and upheld the validity of the 

amendments we should dismiss these applications following the 

said decisions. They further contend that on merits the decision 

of 	Ernakulam 	Bench is wrong and 	that the 	view taken 	by 	the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide: AIR 1989 SC 1933 UNION OF INDIA 

AND ANOTHER v. RAGHUBIR SINGH AND OTHERS wherein it is observed: 

"We are of the opinion that a pronouncement of law by a 
Division Bench of' this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in order 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution Bench of the Court." 

if only the respondents had fairly placed the decision of the 

Ernakulam Bench before the Principal Bench and the Ahmedabad 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulam Bench which had the competence 

to do so. The respondents are now trying to take advantage 

of the failure on their part of performing their duty of placing 

the decision of the Ernakulam Bench when similar cases came 

up for consideration before the Principal Bench and Ahedabad 

114trespondents had acted fairly and diligently, 

f.(rioi decis1kns  would have been avoided. 
L 

nw examine the contention of the respondents 

--  
tj't -he ordyi3 <'/ the Principal Bench and the Ahmedabad Bench 

'* 	7/ 	that 
have. 	 of declaring/the impugned amendment to the Rules 

to the extent that they give retrospective effect are valid. 
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AL the outset we would like to say that the applications tiled 

by the aggrieved parties tving be€i disnissed by the Principal 

Bench and the Abrueda bad l3ench, 	Laose orders cannot be under- 

stood as declaring that the iIilpuned provisions of the rules 

are valid. The decision of the Ernakulam Beach which struck 

down the ainenument to the rules in so far as they gave retrospec-

tive effect is not an order in personern. The Errakulani bench 

has held that under the proviso to Article 3u9 of the Constitu-

tion the President has power to prmiulgate rules witn retrospec-

tive effect. It, however, struck down the amendment of the 

rules to the extent they gave retrospective effect on the ground 

tnat it is arbitrary anu violative of Article 14 of tne Constitu-

Lion to deprive the pensioners of the rights which vested in 

tnem as on the dates on which tne) retired , by amending the rules 

subsequently witn retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of tne Consti-

tution the legal effect is tnat the impugned amendments were 

void ab initio vide DEEP CrIAND v. £TATE Of UI'TAR k'RAiiESri reported 

in AIR 1959 SC 648. Once a compel.ent court declares a statutory 

provision as void as offending tie fundamental rights conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the parties t the proceedings. Inc effect 

of the decision of the Ernaku1air Bencn is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rein is:- 

'in adjuaication pronounced 'upon the status of some parti- 
cular thing or subJect mattr, by a triun1 having compe-
tent authority.! 

In Halsury's Law of Eig1and, 4h Edition, Vol.16 the meaning 

of "Judgment in Rem' is given at para 1522 as below:- 

1522. 	Meaning of "Judgment in rem". A judgment in rem 
may be defined as the judinent of a Court of fcohipetent 
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jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart 
from the application of the term to persons, it must affect 
the 'res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer. 
(Emphasise supplied) 

As the decision of the Ernakulain Bencn declares the status of 

the impugned statutory provision, it is a Judgment in rein. 

14. 	As on the date on which the Principal Bench and the 

Ahmedabad Bencn disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike downtne statutory provision whicti has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in the circum-

stances have the effect of putting life into the rules which 

have already been declared void by the Ernakulam Bench. Wnen 

a statutory provision is declared as void or struck down, the 

sam(:! can 	be revived by getting the said decision reversea 

by way of review or on appeal to the higher court. The only 

other way to resurrect sucn a provision is by resorting to appro-

priate amendment of the Constitution or modifying the statutory 

provision as to render it intra vires. The Supreme Court has 

held in Alk 1989 SC 1933 10f~ ioiq OF INL)IA V. RACrIUdIR S1rGi Aii) 

OThERS - 

here a statute is declared invalid in India it cannot 
/ teiistated unless constitutional sanction is obtained 

tnerr hy a constitutional amendment or an appropriately 
I 	modified. version of the statute is enacted which accords 

( 	itn consttutional prescription'. 

. It ca*ar?d us not disputed that the Ernakulam Bench of the 
I 

t 

Tr 	L'as/oinpetent to declare the impugned statutory provi- 
k 
siôvU' as offending Article 14 of the Constitution. The 

. ,,statuLory provisions declared void have not been shown to have 
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been resurrected either by an app opriate amendment to the Cons- 

titution or 	by 	suitable inodifica ion of the statutory provision 

to bring it within the c onstituticqial prescription. 	The applica- 

tion for 	review challening the decision of the Ernakulam Bench 

has 	been 	dismissed. 	Tiough an appeal 	has 	been 	filed 	against 

the 	decision 	of 	the 	B 'nakulam 	Bench to 	the 	Supreme 	Court 	no 

decision 	has as 	yet 	been rendered by 	it 	reversing 	the 	decision 

of 	the 	Ernakulaw 	Bench. it 	is 	a Imitted 	that 	the 	Supreme 	Court 

has not so far stayed t e operati! n of the said decision. 	Hence, 

we have 110 hesitation 	ini holding hat the order of the Principal 

Bench and 	the Ahmedabad Bench d not. 	have 	tne 	legal 	effect 	of 

resurrecting 	the 	impugn d 	statut ry 	provisions 	which have 	been 

already 	declared 	void 	b the ear icr 	decision 	of 	the Ernakuian 

Bench. 	In the light of 	ur above findings it follows that there 

is only one decision whkch holds the 	field 	viz., 	that of Erna- 

kulani Bench which has d dared the impugned provisions as void. 

As 	the 	decisions 	of 	the Princi al 	Bench 	and 	Anniedabad 	Bench 

do 	not 	have 	the 	effect of 	dec aring 	the 	impugned 	provisions 

as 	valid, 	it 	follows 	that there are 	no 	conflicting 	decisions 

requiring resolution of tile confli t. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decison can be regarded as a prece-

dent binding in subsequrnt cases. It is obvious that the Prin-

cipal Bench and the AhmeJabad Bench have rendered their decisions 

witnout noticing the ealier dec sion of the Ernakulani Bench. 

In such a situation it Js well settled that tne later decision 

rendered in ignorance ofte earlier decision has to be regarded 

as per incuriam and not binding n the court in a susbsequent 

case. This principle Aas been succinctly stated in Salmond 

on Jurisprudence, 12tn Edition, page 151 at para (5) as 

follows:- 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)J and Divisional Court [R. 
v. De Gray (1900) 1 Q.B.521)], and it obviously applies 
also to the house of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in which they are reported - or are not reported - it is 
only too easy for counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned inthe judgments, it iiiust be assumed 
tnat the court acts in ignorance or,  forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriaw and is not binding on a later court.' 
(ernphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakularu Bench and that the subsequent decision of the 

Principal Bench and the Ahmedabad Benciihave to be regarded as 

per incuriajn and not binding in subsequent cases. Tiiis being 

the 	legal position tne 	decisions 	of 	the Principal 	Bench 	and 

Bench nave to be ignored and the Ernakulam Bench 

I 	 deision 	alone 	should 	be 	regarded 	as 	holding the 	field 	as 	a 

precoent in 	regard to 	the 	validity 	of 	tne impugned 	rule 	in 

so ,far.as  it gives retrospective effect. 

As the 	Full Bench 	is 	not 	bound 	by either of 	the deci- 

sions, we shall now examine as to which of the decisions lays 

down the law correctly. The Ernakulafil Bench has rightly proceed-

ed on the basis that the Fresident has under tue proviso to 
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Article 309 of the Con titution power to promulgate rules with 

retrospective effect. Is, howe er, is subject to the condition 

that the rules do not ffenu an of the fundamental rights con-

ferred by k'art Iii of the Cor;titutioii. Wnat the Ernakulaw 

Bench has done is to eatuine asito wflether retrospective effect 

given to the amendment iviolates 1rLic1e 14 of the Constitution. 

it has held that it dos, on t 	ground that the vested rights 

of the applicants in t e matter of receiving pension and otner 

retiral benefits nave keen affe ted by the retrospective opera- 

tion of the aneiid'd rue. It s well settled that pension is 

a valuable right WiilCfl 1, Governnnt servant earns, it is neither 

cnarity nor bount . Go ernment 4,ervant acquires right to pension 

and other reLirenent b nefits Or the date he retires from ser-

vice. Deprivatuii of sicu a va able vested right; after retire- 

ment, in our opinion 	is man festly unreasonable, arbitrary 

and therefore vioiatie of Ar ide 14 of the Constitution. 

mat 	is precisely what the Ernak 
i 
Plam Bench has sa:Ld in its deci- 

sion. The Princi?al ench and Ahmeuabad Bench have not taken 

the view that such yes ed right,~ 3 can be taken away by a sut)se-

quent amenthent to the rules by giving retrospective effect 

to the same. Ruat tey have aid is that the vested rights 

of the applicants befoe tnem h ave not in any manner been cur-

tailed by the inpuned amendment s to tue rules. By the revision 

of Pay Scale Rules the pay SCdi111 .S of tne members of the running 

staff were ennanced wi h effect from 1--l-1973. Under Rule 2544 

the members of tue RuLing st]f were entitled to computation 

of their pay and retIrement b nefits taking into account tue 

running allowances woich tney we e receiving subject to a maximum 

of 75% of their pay and other a lowances. Rule 2544 was amended 

by notifications daté 5-12-i88 prescribing the maximum at 

I 
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10 	
45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules wnicn came into effect from 1-1-1973. Wnen the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirement benefits were 

advetsely affected. The Principal Bencn wnose decision has 

been followed by tne Ahinedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the qunntuin of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised stale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

.j-nl1owance, with tne pension which he would get after 

e 1  .--J-1-L973\tdI\inb  into account tne higher revised scale of pay 

' anu tn rnnin allowance subject to a maximum of 45% or 55% 

ash 	ae may. We are concerned witn persons who retired 
1. /1 

between fr-i-1973 and 4-12-1986 tnereny earning a right to comnpu- 

ci a of pension in accordance with the statutory rules then 

in force. As by the time they retired, revision of pay had come 

into force, it is the revised pay and the running allowance 

subject to a maximum of 75% of the revised pay and allowances 

that was required to be taken into account. This r(ght wnicn 



accrued in their favour on their retirement between 1-1-1973 

and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1986 with retrospectiv effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running a1owance is reduced from 75% to 

45% or to 55% it automatically rduces the pension and retirement 

uenefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree ith the view taken by the Prin-

cipal bencn followed by the ¶imedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-196 in regard to pensio4 and otner retirement benefits 

have not been adversely affecte 
I 
 d by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

folding that the decisions of th Princ:ipal Bencn and the Ahineda-

oad i$encrl with great respect re wrong and that the decision 

of the Ernakulan Bench is right. The Ernakulam Bench has, in 

our opinion, rigutly declaredi the amended provisions to the 

extent they have been given retrospective effect as void as 

offenuiiig Article 14 of the Contitution. 

As the decision of the Errakulam Bench is in appeal before 

tne Supreme Court we would like,  in tue interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants sial1 be pound by tne di:rections of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons statdd above, all these applications 

are allowed with the following irections: 

:l The respondents sha11 recompute tue pension and 

other retiral benefi s of the applicants or tneir 

L.Rs in accordance with Rule 2544 as was in force 

before it was ameneu uy IotificaLion dated 

5-12-1988. 



-115- 

The arrears due to the applicants/L.Rs on the 

basis of the recomputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time,  the amounts 

due shall be paid with interest at 12% per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

The payment of pension and retirement benefits 

- 	er the aforesaid directions shall stand regu- 

/c itE/ sted in accordance with the orders 

/dirçtSi.os as may be issued by the Supreme Court 
\ 

SLi.IO373/9O against the decision of the 

4/)Bench of the Tribunal in Application 
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